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Title: Further discussion on the Budget (General) for 2008-09: Demands for Grants on Account (General) for 2008-09 and
supplementary Demands for Grants in respect of Budget (General) for 2007-08.

MR. SPEAKER : Motion moved :

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third column of the
Order paper be granted to the President of India, out of the Consolidated Fund of India, on Account, for or towards
defraying the charges during the year ending the 315t day of March, 2009 in respect of the heads of Demands entered in
the second column thereof against Demand Nos. 1 to 33, 35, 36, 38 to 62, 64 to 74, 76, 77, 79 to 105."

MR. SPEAKER : Motion moved :

" That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to defray
the charges that will come in course of payment during the year ending the 315t day of March, 2008, in respect of the
heads of Demands entered in the second column thereof against Demand Nos. 1, 2, 4, 5, 7 to 15, 18 to 26, 28 to 33,
35, 39 to 48, 50 to 61, 65, 69, 70, 72, 78 to 87, 89 to 99, 103 and 104."

*SHRI SHARANJIIT SINGH DHILLON (LUDHIANA): Hon'ble Speaker Sir, I am thankful to you for giving me permission to speak
on the General Budget 2008-2009 in my mother-tongue Punjabi.

Hon'ble Finance Minister has presented a politically motivated Budget this year. This Budget totally ignores the common man,
although the Government claims that it is a Budget for the common man. The common man will not gain anything from this
Budget.

(Mr. Deputy Speaker in the Chair)
* English translation of the speech originally delivered in Punjabi.

Sir, T would like to present the findings of a recent survey. According to the 2007 report of the National Commission for
Enterprises in Unorganized sector, 77% people in India are poor or hovering around poverty-line. Mere announcements cannot
help these poor people make both ends meet. The announcement of waiving of loans for small and marginal farmers is faulty.
The Government claims that 4% farmers will benefit due to this announcement. However, out of 77% poor people, the
Government will give relief only to 4% people. What about the 73% poor people for whom the Government has made no
provisions in the Budget?

88% of the Schedule Caste and Schedule Tribes of India fall in the 'very poor' category. They have neither any land, nor any
employment. Hon'ble Finance Minister has totally ignored these people.

Sir, as I have said, the agriculture waiver scheme of the Government is faulty and will not benefit the needy farmers. In India,
different states follow different methods of agriculture. Madhya Pradesh follows a different method of

agriculture. Similarly, Punjab has its own methods of agriculture. The cost of tilling the land and growing food-grains also varies
from state to state. Agriculture loans should have been waived keeping in view the different situations prevailing in different
states.

The cost of tilling the land and growing food-grains in on the higher side in Punjab. As per a survey conducted by experts
of Punjab Agriculture University for Punjab Farm Commission in 2006, the small farmer in Punjab is groaning due to debts,
worth 2822 crore rupees. ...(Interruptions)

JUIERIST HBIC & 3MUD & Pl AT B2 33 & 31U ST Jfore

SHRI SHARANJIT SINGH DHILLON : Please do not disrupt my speech. Sir, as per the 2006 survey, out of the total debt of
Rs.2822 crores, the loans taken by the farmers from the banks is to the tune of Rs.1799 crores. The loan for the principal
amount is only Rs.360 crores and the crop-loan is even less. As per an estimate, the crop-loan is only to the tune of Rs.200



crores. What I want to emphasise is that out of the total loan-waiver amount of Rs.60,000 crores, Punjab will get only 0.3 %. On
the other hand, Punjab contributes 40% to 60% food-grains in the Central Foodgrain Pool. Step-motherly treatment has been
meted out to Punjab. Punjab has been cheated for the second time. When a special package of 17,000 crores was given to
farmers of the southern states, Punjab had been cheated for the first time, as it got nothing. We are not against the relief granted
to southern states. However, why have the just demands of Punjab been ignored?

Sir, it is a sad state of affairs that the genuine demands of Punjab are being ignored time and again. The farmers of Punjab are
groaning under a debt of 26,000 crores. Farmers are in a miserable condition. As per a survey conducted by the National Sample
Survey Organization in 2003, the family of each farmer in the country is under an average debt of Rs. 12,505 whereas family of
each farmer in Punjab was groaning under a huge debt of Rs. 41,576. It is almost three and a half times the national average.

Sir, under the loan-waiver scheme mooted by the Central Government, only 0.8% of the total loans of the farmers of Punjab will
be written off. The scheme is totally flawed. The loans of farmers who have 2 hectares of land, have been waived. However,
farmers who have 3 or 4 hectares of land, have not been considered for relief under this scheme. What kind of flawed justice is
this? Farmers, who have 3 or 4 hectares of land, have also contributed to the Central Foodgrain Pool. Why then have they been
ignored? This is sheer discrimination. These farmers have been second to none in bringing about the Green Revolution and in
making the country self-sufficient in the production of foodgrain. These farmers had to take loans for tractors and other
agricultural implements. But the Government has kept them out of the purview of debt-relief. This is a step-motherly treatment
on the part of the Government. This is also a dangerous move on the part of the Central Government. The centre is indulging in
a 'divide and rule' policy. All the farmers should have been included in the debt-relief package.

Sir, the water-table in Punjab is going down at an alarming rate. The Budget is silent on this aspect also. To meet this challenge,
no money has been sanctioned.

The industrial scenario in Punjab is dismal. The Government has done nothing to bail out the sick industries of Punjab. The
industrialists of Punjab have been cheated by the Government. Relief in taxes have been announced in the Budget for the
industries of Himachal Pradesh, Jammu & Kashmir and Uttarakhand. We do not grudge the facilities being provided to the
industries of other states. However, why pick Punjab for injustice? We will not tolerate this. This industries in Punjab are in
shambles. Industrialists are fleeing Punjab. They are re-locating their industries in Himachal Pradesh. Jammu & Kashmir and
Uttarakhand due to favourable conditions there. These states have been granted tax benefits. However, the genuine demands of
the industrialists of the border state of Punjab have been consistently ignored. Natural calamities have wreaked havoc in Punjab.
However, the Hon'ble Finance Minister has totally ignored the just demands of the industrialists of Punjab. Punjab has been
cheated in this Budget.

Industrially, Punjab is a backward state. The Finance Minister should be have made a special provision in the Union Budget for
the industries of Punjab. However, after the Union budget was presented, the rate of iron-ore has increased from Rs.2500 per
tonne to Rs.5000 per tonne. This has sounded the death-knell for this industry in Punjab. I met the Hon'ble Minister Shri Ram
Vilas Paswan along with a delegation of industrialists from Punjab. Shri Paswan had assured us that the rate of iron and steel
would not go up for the next three months. However, we have been cheated. The prices of iron and steel have gone through the
roof. If this trend continues, the people will find it difficult to purchase agricultural instruments, build their houses or purchase
even a bicycle. If the industries in Punjab are forced to close down, it will further aggravate the problem of unemployment.

The export of iron-ore should be stopped immediately. The Central Government should stop playing with the future of the
country. Prominent Indian companies like Tatas, Jindals, SAIL and Hindustan Ispat arbitrarily arrive at the decision to increase
the prices of iron-ore and steel. The Government should intervene in this matter and stop these companies from increasing the
iron and steel prices arbitrarily.

Hon'ble Deputy Speaker, Sir, the state of agriculture and industries in Punjab is miserable. Only the service sector has a future in
Punjab. Punjab badly needs premier institutes like I.I.T.s. However, no announcements in this regard have been made in the
General Budget. There is a sense of discontent and disillusionment among the youths of Punjab and India. The Budget is silent
regarding generation of employment. Today, 65% people of India are below 40 years of age. Out of these people, 54% people
are capable of serving the country. However, unemployment is on the rise. No schemes have been announced for the
unemployed.

The mention of setting up of new universities or institutes is like a drop in the ocean. Due to lack of employment avenues,
educated unemployed are migrating to foreign countries. Brain drain is badly affecting the country. No new schemes have been
launched by the Government to tap the potential of the educated unemployed youth

MR. DEPUTY-SPEAKER: No. No. Nothing is going on record. Please sit down.



(Interruptions) *a€;

MR. DEPUTY-SPEAKER: Please sit down.

...(Interruptions)
MR. DEPUTY-SPEAKER: Do not waste the time of the House. Please sit down.

...(Interruptions)
SHRI SHARANJIT SINGH DHILLON : Please listen to me. Please do not disrupt me.
MR. DEPUTY-SPEAKER: Please try to understand what he says.

...(Interruptions)
SHRI SHARANJIT SINGH DHILLON : Please do not disturb me. I am voicing the concerns of my party.
MR. DEPUTY SPEAKER : Please address the chair.

SHRI SHARANJIT SINGH DHILLON : We hoped that the Hon'ble Finance Minister would announce an Unemployment Allowance
for the unemployed youth of Punjab and the country. However, not a single paise is being spent in this Budget for the welfare of
the unemployed youth of the country. The Finance Minister has cheated not only the unemployed youth of Punjab, but the
unemployed youth of the whole country.

Hon'ble Deputy Speaker Sir, the Union Budget has also ignored the road transport sector of the country. 70% of the goods in the
country is transported through trucks by road. Only 30% goods is transported by rail. However, the truck-owners are groaning
under the burden of heavy taxation. Service-tax is imposed on the truck-owners whereas goods trains have been kept out of the
purview of service-tax. The truck owners have to pay TDS on freight charge. However, no TDS is imposed on the railway goods
transportation system,

The Government has dished out a whopping sum of 28,000 crores for construction of a "Dedicated Freight Corridor". On the
other hand, the truck owners have to pay toll-taxes time and again. The truck owners have to pay Rs.5000/- as national permit
for every state. Other types of cess on diesel etc. is also collected from truck owners. Despite collecting so many taxes, the
Government does not ensure that the roads are in a good condition. In fact, highways are often full of pot-holes. The truck-
drivers find it very difficult to drive on such bad roads. The present Budget is silent on aspects related to road safety. Some relief
has been provided for buses and bus-chassis but trucks have been completely ignored. Step-motherly treatment has been meted
out to the

* Not recorded.
truck-owners.
MR. DEPUTY SPEAKER : Please conclude now.

SHRI SHARANJIT SINGH DHILLON : Hon'ble Deputy Speaker Sir, I want to make certain suggestions. This Budget is a politically
motivated Budget. It has nothing to do with development. No long-term policies have been framed for the welfare of farmers and
industrialists.

I appeal to the Government to include my suggestions as amendments in the Budget. The farmers of India should be provided
more subsidy as is being done by the western countries for their farmers. The rate of interest on the loans being given to the
farmers should be brought down to 3%. All loans of the brokers and commission agents of the farmers should also be written
off. The Minimum Support Price for the crops should be linked to Price Index. The gains of crop-insurance is limited to only 10%
farmers. All farmers should be brought under its purview. The insurance amount should be paid by the Government. The
agricultural loans taken by medium and large farmers should also be written off. Loans taken by agricultural labourers, small
shopkeepers and landless labourers should also be waived off. Only 0.3% of the GDP is being spent on agricultural research. It
should be increased to 3% of the GDP. Punjab should be declared an industrially backward state. A special package should be
granted to Punjab to bail out its industries. Subsidy should be announced on all raw materials. There should be a ban on the
export of iron-ore. Iron and steel prices should be brought down. Unemployment Allowance should be granted to all the
unemploved vouths of the country. More self-employment schemes should be announced. Truck owners should be provided a



relief in toll-tax. Road tax should be abolished on diesel. Relief should be given on truck-chassis also.

Hon'ble Deputy Speaker, Sir, I am convinced that this Budget will further increase inflation. The Government claims that it will
remove poverty. However, this Budget will kill not the poverty but the poor people of India. Prices will further sky-rocket. The
poor people will find it difficult to make both ends meet. The gulf between the rich and the poor will widen further. This Budget
will have disastrous consequences for the country.
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SHRI RAHUL GANDHI (AMETHI): Mr. Deputy-Speaker, Sir, I thank you for giving me the opportunity to speak in support of the
Budget for 2008-09. Each one of us is responsible for listening to the people of India and reflecting their voice in this august
House.

JUIERIST ABIGA A 30U 3118] MBI dlcToll AB &, ol dlel Abel &
SHRI RAHUL GANDHI : I am all right from here.

It is therefore a privilege for me to put forth my views here today. There are two distinct voices in India today. One of these
voices is a louder voice. It is a voice that is easily heard, it is the voice of empowered India, an India that shown the rest of the
world what it is capable of doing, an India that is educated, an India that is moving forward rapidly. There is another voice in
India today. This is a deeper voice and it is a voice that is heard reverberating around the country. It is not as loud as the first
voice, it is the voice of a decent franchise, people of India. These people are no different than the people who are doing
well.[R33]

14.00 h

34]These people too have the potential that the other Indians have. They too are enterprising, hardworking and self-
reliant and they ask only to be given an opportunity. Some believe that the progress of these two Indias is not just separable, but
mutually exclusive.

Some believe that India can shine only when we direct attention and resources to those Indians who are already soared.
While ignoring the aspirations of the disesmpowered, others believe that the poor will progress only if we strive for our nation's
entrepreneurial energy.

Our Government believes that India's growth can and must be symbiotic. The two India's are fundamentally inseparable. Our
philosophy is not to choose which India to nurture to grow together. There are two reasons for this view.

First, the poverty of our people is an assault on our principles. Freedom from poverty is not a matter of charity or luck. It
is a right. I am proud that under the leader of the Prime Minister, our Government has recognised and institutionalised this idea.
The NREGA delivers employment as a right. The Tribal Act delivers ownership of land as a right. The RTI delivers information as
a right. The Rehabilitation and the Resettlement Bill seeks to deliver basic minimum rights to those being displaced.



14.02 hrs.
(Mr. Speaker in the Chair)

Second, the speed and continuity of our economic growth depend on inclusion. A small resource rich section of India
cannot grow indefinitely, while a vast disempowered nation looks on. If opportunity is limited to a few, our growth will be a
fraction of our capability as a nation.

Permit me, Sir, to give an example to illustrate why it is crucial to connect these two Indias. Mr. Speaker Sir, on the one
hand we have thousands of young Indians looking for job and on the other we have a galloping industry with massive manpower
demand. But we have invested too little in developing the skills of our youth. This renders them unqualified to do the jobs our
industries require. Indian enterprise will realise its full potential not by distancing itself from the poor, but by fully connecting
with their aspirations.

Mr. Speaker Sir, the true magnitude of our economic potential will only be realised when the voice of the empowered and
the aspiring speak as one. This is the core of our aam Aadmi agenda. I compliment the Prime Minister and the Finance Minister
for giving us the Budget that stays true to this goal.

Mr. Speaker Sir, a strong voice begins with effective education. The allocation of Rs.34,000 crore to education will allow
for two lakh more teachers and five lakh more classrooms. It will also provide for programmes such as the mid-day meal, meals
based scholarship and schools for children so that the most vulnerable are clearly heard. Our investments in expanding IITs, IIMs
and other institutes of higher learning will ensure that our brightest minds continue to shine on the world stage. The Budget
invests extensively on vocational education and the creation of a National Skills Development Organization. This will ensure that
our technical training institutions will respond effectively to the voice of our youth.

Mr. Speaker Sir, permit me to reflect on a subject critical to our nation's future. 351 The UPA has given the nation an
education budget three-and-a-half times what it inherited. However, we must acknowledge that there are deep structural issues
with our delivery infrastructure. It is my conviction that our schools and universities will become worthy of our nation's voice only
when the education sector undergoes a revolution of the kind we saw in telecommunications.

Returning to the Budget at hand, Sir, a child's voice is much stronger when it is healthy, well-fed and sheltered. Our Government
has recognised and provided for this. The sum of Rs. 16,500 crore allocated to health will help combat iliness and disease.
Allocations to programmes such as Bharat Nirman, Indira Awas Yojana, Pradhan Mantri Gram Sadak Yojana and Rajiv Gandhi
Drinking Water Mission are delivering to Indians everywhere a minimum standard of life.

The Budget pays special attention to the poor and makes provision to support our most marginalised people. The allocation plan
for NREGA will take the programme nationwide and then every eligible Indian access to basic social support. The allocation to the
Backward Regions Grant Fund will allow us to correct inequalities by directly targeting devastated and chronically neglected
regions such as Bundelkhand and KBK. This year's Budget has specially heeded the plea of the debt-ridden farmer. A historic
decision has been taken to free 40 million of our poorest farmers from the bonds of indebtedness. This decision has corrected a
grave injustice and given our small and marginal farmers the ability to look to the future with hope.

Mr. Speaker, Sir, our Nation's social objectives are being achieved without burdening the economy or the taxpayer. Our economy
has grown at 8.8 per cent under the stewardship of the Prime Minister The UPA Government continues to bolster economic
growth. The exemption threshold for personal income tax has been raised to Rs. 1,50,000. The Government maintains its sharp
focus on enabling enterprise through the creation of infrastructure. For example, the allocation for road transport and highways
has risen 70 per cent to Rs. 17,550 crore during the tenure of our Government. The continued emphasis on Jawaharlal Nehru
National Urban Renewal Mission encourages States to build urban infrastructure capable of absorbing the massive migration to
our cities.

Mr. Speaker, Sir, I would like to put forward some suggestions. The loan waiver brings tremendous relief to our farmers. I have
discussed the scheme with several experts. We would like to make two points. First, the current ceiling of two hectares for eligible
farmers does not account for land productivity and excludes deserving farmers in poorly irrigated areas. I refer specifically to dry-
land areas like Vidarbha. Perhaps, Sir, we could consider making the land ceiling variable based upon land productivity.

Secondly, in some parts of the country, the cropping cycles are such that the bulk of loans that have been taken out have been



taken out after the cut off date of March 31, 2007. A single cut off date unfairly penalises farmers in these regions. It would
greatly help if localised cut off dates were considered so that every deserving farmer benefits from the waiver.

Finally, Sir, I would like to make a few suggestions regarding service delivery, accountability and transparency in institutions.
Recently some colleagues of mine and I conducted an evaluation of NREGA in our constituencies of high profiling States. We
compiled a set of recommendations that we presented to the hon. Prime Minister. I would humbly submit to the Finance Minister
that a host of Government programmes would be better implemented if fund transfers are linked to achieving RTI and social
audit objectives.

Sir, the Budget establishes total financial inclusion as a key objective and specifically targets SHGs and instruments to access
credit. Building SHGs is a resource-intensive process. I would humbly request the Finance Minister to consider budgetary
provisions and incentives to encourage States to build SHG networks which comprehensively cover the poor.

Finally, in dwelling upon accountability and transparency, 1 cannot omit to mention our Panchayati Raj Institutions. Panchayati
Raj brings the voice of even the poorest Indian into decision shaping their lives. Therefore, Mr. Speaker, Sir, I would humbly

urge the Finance Minister to place PRIs at the centre of programme implementation and create incentives for the States to do the
same.

With that, Mr. Speaker, Sir, I conclude my submission by once again complimenting the Prime Minister and the UPA Government
on a landmark Budget.

SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): Sir, on behalf of DMK, I rise to support this General Budget for the year 2008-09.
This is one of the popular Budgets in the last five years. This is the first Budget which has become more popular because the UPA
Government has followed the Government of Tamil Nadu which is headed by Dr. Kalaignar Karunanidhi, who waived the
cooperative loan of the farmers worth Rs. 7,000 crore for the first time in the country.

Our hon. Prime Minister followed the Tamil Nadu Government and waived the agricultural loan worth of Rs. 60,000 crore. I
would like to thank the Central Government for that. I would also like to say about our leader, Dr. Karunanidhi, who appreciated

this Budget and said: "This is one of the best Budgets of the UPA in the last five years." On behalf of DMK and on behalf of the
people of Tamil Nadu, I would like to express our sincere thanks to our hon. UPA Chairperson, Madam Sonia Gandhi, to our hon.
Prime Minister, Dr. Manmohan Singh, who has a rich experience, and also our hon. Finance Minister for having done this.

Sir, by presenting this General Budget, the hon. Finance Minister has done justice to the vision of the UPA Government, which is
reflected in each and every paragraph of his Budget speech. I am grateful to the hon. Finance Minister and to the UPA
Government for setting up a desalination plant in Tamil Nadu and allocating fund of Rs. 300 crore this year. He has also allocated
fund for setting up a power-loom project in Erode. I would like to thank our hon. Finance Minister for these.

Besides these, the hon. Finance Minister has announced various schemes and programmes - Rs.2,40,000 crore for the
development of agriculture in the country; raising the income tax exemption limit and reducing the tax rate in respect of the
common man; providing Rs. 31,280 crore for projects under Bharat Nirman; providing Rs. 8,000 crore for the welfare of SCs
and STs; providing Rs. 16,000 crore for the National Rural Employment Scheme; and also increased the allocation of Rs. 500
crore for the welfare of minorities.

Sir, I would like to mention specifically about education. It has been increased by 20 per cent this year. Our hon. Finance Minister
is the follower of Karmaveer Kamaraj, who made a revolution in the field of education in Tamil Nadu. I would request the Central
Government to intervene specifically and allocate more funds to education. The students who are studying in the rural areas are
not having proper infrastructure, and there is no proper school building in the rural areas. Funds provided for constructing
buildings through SSA and NABARD will not fulfill the needs of the students who are studying in the rural areas. That is



insufficient. Providing drinking water and toilet facilities to the students studying in the schools of the rural areas are the most
important things. Sir, if you go to the rural area, you will notice that toilet facilities are not there particularly to the women
students. In this regard, I would urge upon this Government to allocate more funds to schools for constructing the building and
also providing drinking water and constructing toilets in the rural areas.

Sir, there is a discrimination between the students who study in the urban areas and those who study in the rural areas. Those
who study in the urban areas sit on the benches in their classrooms and those who study in the rural areas sit on the floor. This
is the discrimination. I urge upon the Central Government to pump in more funds to schools in the rural areas for providing
benches and tables in the classrooms.

Sir, the hon. Finance Minister has provided merit scholarships last year in order to avoid dropouts of the children among the SCs
and STs, and allocated a sum of Rs. 750 crore for that. It is continuing now. It is a very important scheme. I welcome this.

For ICDS, the hon. Finance Minister has enhanced the salary of the workers from Rs.1,000 to Rs. 1,500 and also of the helpers
from Rs. 500 to Rs. 750. I would request the hon. Finance Minister to increase the salary of the helpers from Rs. 500 to Rs.
1,000 because in most of the Anganwadis, the helpers feed the children and also the pregnant women. If it is not increased, then
the helpers will themselves feed the food provided to children and pregnant women. So, I would request the hon. Finance
Minister to increase the salary of the helpers from Rs.500 to Rs. 1,000.[h36]

Sir, today, it is the vision of this Government to create more employment in the country. After the UPA Government came at the
centre, the number of employment is increasing day by day. A lot of Foreign Direct Investment is coming to our country,
specifically, in Chennai and around. I hail from Sriperambudur Constituency and we see that several industrial developments are
taking place there. I am saying it from my personal experience. We are just lacking skilled labour. Today, there are more than
50,000 unskilled labours in and around my district. So, we have to increase the number of skilled labours. For this, we have to
train more skilled labour. But we are lacking in 1.T.Is we are lacking in polytechnics and their modernisation. In this Budget, our
Finance Minister has upgraded only 300 I.T.Is under the PPP scheme. But I would request him to increase the number of I.T.Is,
polytechnics and engineering colleges, which would compete with the companies of the Foreign Direct Investment and would
produce more skilled labours in our country. Then, we would be producing more intellectuals in this country, which would be
help in increasing the economic growth of this country.

Sir, it is a right time to establish non-profit corporations. The Government has allocated Rs. 1,000 crore for non-profit
corporations, which would develop and benefit the skilled labours.

I have come to know that Rs. 750 crore has been allocated for upgradation of I.T.Is. My submission is that this allocation has to
be increased by more than 10 times. Then only, we would be able to develop more and more skilled labours in the country.

Further, I also thank the UPA Government for increasing the allocation on of subsidy on IAY schemes. They have increased this
amount from Rs. 25,000 to Rs. 35,000. It is a welcome measure. For the past one decade, we have been demanding for
increasing this allocation, but this is the Government, which has increased it, which has increased it by Rs. 10,000. I must thank
the Government for increasing this fund.

Sir, I have some more submissions to make regarding this scheme. We have increased the allocation for each unit. But for each
district, the Central Government is allocating funds under this scheme, for 1,000 to 2,000 houses. But my point is that when it
reaches, it benefits only three to four families/houses that are benefited. If you really want to benefit the Scheduled Castes,
Scheduled Tribes and Other Backward Classes under this scheme, you have to increase the allocation of funds so that it reaches
to more and more number of houses in the villages. Then, only it would be considered as the real development in the country.

Further, Sir, our hon. Finance Minister had stated to this House that before 315t of this month, the Report of the Sixth Pay
Commission would be submitted here. Lakhs and laksh of employees of the Central Government and other Governments are
expecting the Report of the Sixth Pay Commission. The Report of the Fifth Pay Commission was coincidentally submitted by the
same Finance Minister. I would urge upon the Union Government to implement the recommendations of the Sixth Pay
Commission as early as possible without any deletion of the recommendations made.

Sir, in regard to the textile sector, I would submit that the exporters are largely affected due to devaluation of dollar. As such, I
would request the hon. Finance Minister to grant subsidy to the export sector. In China, the production of cotton, yarn and fabric
is monitored by a separate Committee, and the rates are fixed by the Government itself. It is greatly benefiting the exports there.
Whereas in India, it is not the case and our exporters are facing great hardships, and they are failing to compete with the world
markets of textiles, which is resulting in heavy loss to our foreign exchange. I would again request the hon. Finance Minister to
propose some schemes, which would go to be benefit of our small textile exporters in this country.



Sir, before I conclude my speech, I would give some suggestions. Since the formation of the DMK Government under our leader
Dr. Kalaignar, the Government of Tamil Nadu has introduced various schemes there. One such important scheme is Marriage
Benefit Scheme, which supports the women there. The women who are matriculates are being given Rs. 15,000 by the State
Government. But my submission is that same such scheme may be followed by the Central Government.

It is not only just the Marriage Benefit Scheme, in Tamil Nadu, we have a scheme called Assistance to the Pregnant Women. The
Central Government provides an assistance of only Rs. 750 for the pregnant women, but in Tamil Nadu, the State Government is
providing Rs. 6,000 for the pregnant women. Similarly, that scheme may also be followed by the UPA Government, which would
benefit the pregnant women in all the States of the country.

Not only that, in regard to Mid-Day Meal Scheme, we provide meals three times a week.[r371 That scheme should be extended all
over the country. Therefore, I earnestly urge upon the Government that they should take care of below the poverty line people,
they should take care of the Scheduled Castes, the Scheduled Tribes and the Other Backward Classes. Therefore, I extend my full
cooperation to the Government in reaching the benefits of this Budget to the country.
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SHRI P. KARUNAKARAN (KASARGOD): Sir, while I am supporting and appreciating many of the suggestions in the Budget
presented by our hon. Finance Minister, I would submit that more serious issues and more important issues have to be addressed
by the Finance Minister and the Government also in future.

Compared to the figures of the last year — we say that we are growing — the growth rate has declined from 9.6 per cent to 8.6
per cent. India being an agriculture country, contribution of agriculture to growth rate is only 2.6 per cent. Though we are able to
check our inflation rate, this is not translated in the experiences of the common man, especially in respect of price rise.

There are a number of suggestions which are positive as far as farmers are concerned. Especially the writing off the loans and
interest is reallv a positive step taken by the Government. I remember that for the last four Sessions, we have been discussing



this issue. So, it is too late that the Government has taken the decision to give some relief to the small farmers and marginal
farmers. At the same time, I fully agree with hon. Member, Shri Rahul Gandhi that there should not be a single cut off date with
regard to giving relief to the farmers. Take the example of Kerala in this regard. Kerala Government has passed Debt Relief Act
last year, especially for the farmers. On the basis of that Act, the Government has taken the decision to waive interest of the
farmers. The State Government has allocated about Rs. 60 crore or Rs. 80 crore for farmers. They are not coming in the line if
we follow this definition.

We see the miserable conditions of the weavers and fishermen also. They really come under the definition of agriculture, but the
Government has to think whether that section can also be included in the case of this loan benefit scheme. Swaminathan
Commission has made a remarkable observation that from 1981-82 onwards, we see that there is a big difference between
agricultural sector and non-agricultural sector. Really, the land under cultivation is becoming less; production and productivity is
also going down. The infrastructure facilities, such as irrigation facilities, are also low. So, what we need is not an agriculture
policy but policy for the farmer because the farmers face such a difficult situation now-a-days.

We see in the relevant statistics that out of the total debt that the farmers have taken, only one-third is taken from the financial
institutions, cooperative banks, commercial banks and national banks; and two-third of debt is really taken from moneylenders
and private institutions. Really I agree with the Government that they have given some relief, but at the same time, what is the
reaction of the Government with respect to large number of people who have taken loan from the moneylenders and also from
other sources? It is only giving some relief to them. We are proud of that and we feel that this Government should do something
more to this section also.

Coming to the activities and functions of the Government, the most important issue that we discuss and we have been discussing
is the issue of price rise.[SS38] The Government said that it was an international phenomenon and a national phenomenon.
However, we have made it clear that there are three or four factors for the prices going up. The Public Distribution System has
become a real failure. Take for example the State of Kerala. We have a very effective Public Distribution System, and we were
able to give food grains and other necessary items through the fair-price shops. But now the Government of Kerala is unable to
do that. It is because we were sanctioned 1,13,000 and odd metric tonnes of rice, but now it has been reduced to 21,000 metric
tonnes. How is it possible for a Government to run the Public Distribution System with such a drastic reduction in the case of
food grains? There is nearly about 80 per cent reduction. The Chief Minister of Kerala and we, the Members of Parliament, have
approached the Union Government on this issue. Even if there is a better Public Distribution System, we are not able to run it just
because the Government is not in a position to do so. Why is it so? It is because whenever the procurement takes place, the
Government has to go first and offer better prices to the farmers. But now, it is Reliance and other private parties that are going
first and the godowns owned by the private parties are full. The Government godowns do not have stocks and, that is why, it has
to import wheat. We are paying better or higher prices to foreign countries, but we are paying a lesser price to our farmers.
Therefore, the food grains procurement policy needs to be really reviewed. The liberal policy really affects many sections of our
country.

Similarly, from the list of essential commodities, just like the NDA Government, the UPA Government has taken away many of
the items. The prices can be controlled through better Public Distribution System and through better procurement of food grains.
In this case, the Government has to give much more importance to this issue.

The Government has addressed some of the concerns of the Kerala Government like the sanctioning a Central University and
setting up of Scientific and Research Centre, besides giving some relief to the coconut, pepper and cashew sector. However, in
case of plantation sector, Kerala is facing a severe crisis. About 17 estates have already been closed down and thousands of
workers have become unemployed. Such cases have to be considered by the Central Government as it is not possible for the
Government of Kerala alone to do so. Some more assistance has to be provided by the Central Government in this regard. We
have already submitted a representation to the Central Government on this.

Kerala has better health, education and housing facilities. But it should not be a reason to punish the State of Kerala. In case of
fund allocation, the State of Kerala is getting less funds on the ground that we have better education, health and housing
facilities. Have we committed any mistake by having better facilities? Even though we have cent per cent education, there are
problems with regard to higher education. Our State is not in a better position in terms of higher education and, therefore, we
are demanding the setting up of an IIT there. We need technical experts and scientists. What we need is higher educational
institutions like IIT, AIIMS and other things.

Take for example the health sector. It is better compared to many other States, but at the same time, the incidence of cancer is
spreading in every village and we do not know the reasons for it. Similarly, the incidence of chicken guinea is also spreading.
Therefore, more funds have to be provided. (Interruptions) Cancer is spreading not only because of smoking but also because of
other reasons. Many persons who are not smoking are also affected by cancer; even ladies who do not smoke are suffering from



cancer. So, you cannot say that it is spreading because of smaking only.

If you take the statistics, the Central Government allocation and the public investment is really decreasing year after year. So, you
have to contribute and provide assistance to education, health and housing sectors. If you take the judiciary, police and Coast
Guards, they are not merely a State subject; though it is really a State subject, technically it is a subject of the Centre. The
security of the nation is also involved. We have a long coastline of about a thousand miles. So, modernisation of Coast Guards,
modernisation of judiciary, and modernisation of police force is essential. However, the fund allotted is meagre.

Coming to the Panchayati Raj system, in a discussion in the House itself hon. Panchayati Raj Minister complimented Kerala for
being the first State to have made a grand success of it. However, with these many of Central schemes being given to the State
for implementation, how can the State implement all of them successfully? That can be done only through devolution of power -
power of the fund, functions and functionaries — which is not there. We have implemented the Panchayati Raj System, after the
73" and 74" amendments to the Constitution. However the staff pattern and procedures followed in 1964 continue even today.
We have given Constitutional status to it but other issues have not been addressed.

Manpower is very less in Kerala. They have to take up all the Centrally-sponsored schemes and the State Government schemes.
So, the manpower has to be increased. It also needs more financial assistance. You should not give the excuse that we have
implemented the Panchayati Raj system better. We are implementing it but, at the same time, the volume of work is very high.
Many of the schemes are Centrally-sponsored ones. Of course, the State can construct road and school infrastructure. But ours is
a nation with diverse conditions. Situation differs from one State to the other. It is not possible for us to construct an eight metre
road under PMGSY at some places because the density of population is high there. So, we have requested for reduction of that
norm to six metres. You say that we are not using the funds. How can we use the funds? Norms in some cases have to be
reduced.

Take for example the noble scheme of SSY. Kerala is in a relatively better position as far as primary and secondary education is
concerned. The hon. Minister knows it. So, how can we use the funds? For that the norms have to be changed. It cannot be
treated equal to other States in which more importance needs to be given to primary and secondary education.

NREG scheme is really a noble idea. We can construct a lot of infrastructure under that. From my own experience in my District, I
can see that women go to work in large numbers and not men. The large numbers of women that go to work take the
responsibility. The Government of Kerala has already proposed that the norms have to be changed for this. Only the labour
content is not enough. The material content also has to be added. Otherwise, many of the works cannot continue. Not only that,
take the issue of work in the marginal farms. We are discussing about the farmers' issues. They cannot give you the wages. They
are in a difficult position. So, work in marginal farms and house site works in targeted groups should also be included. Then only
this NREG scheme can become a grand success. That will give employment guarantee. The best thing about this scheme is that
there are no middlemen involved. It is the Board Panchayat or the District Panchayat which has to take the responsibility. So,
these norms also have to be changed to some extent.

I am thankful to the Government for increasing the honourarium for the Anganwadi teachers and helpers. I also agree that the
helpers' allowance has to be increased to at least Rs.760 or Rs.1000 because they are doing much of the work. That also can be
considered. The Government has proposed a special programme for the housing scheme for targeted group. I would suggest
that there are a number of housing schemes in our country. These are all spread in different Ministries. Sometimes same person
may get the benefit. It should be brought under one umbrella and implemented them through panchayats or the district
panchayats or gram panchayats.

In regard to the scheme of IAY, I would say that the found allocation is not sufficient because if we want to achieve the
target, the present allocations for the IAY fund is not at all sufficient, especially for the poor people, who may get it. Hence, that
also has to be increased.

We have been talking in this House about the Women Reservation Bill. I am sorry to say that either in the Presidential
Address or in the Budget Speech nothing is mentioned about it. We need a categorical reply and assurance from the Government
that the Bill would be presented and implemented in this Session itself.

Sir, a decision has been taken by the Government to close Hyderabad and Bangalore airports. It was discussed in the
House and it was true that there was an agreement but we have reviewed many agreements, we have reviewed the agreement on
ENRON because it was against the interests of the country. We are not against the construction of new airports there but these
two airports have better facilities, not only that crores of rupees have been spent two years back for the maintenance of
Bangalore and Hyderabad airports. But the Government has taken this decision. What was the hurry to spend huge amounts?
These two airports have to be maintained and should not be closed.



Regarding the LIC employees, I would say that they have made a number of demands. The most important among them
is the FDI in the LIC and also the privatisation of LIC. LIC is really a public institution which has very close relations with the
common people. Not only that, the investment of the LIC can be used for construction of our country. So, their demands have to
be viewed in that context.

I am reluctant to speak with regard to the freedom fighters in this House. It is because I had raised this issue many times
in this House. Many of the Members have also raised this issue many times. Hon. Chair has also positively remarked about this. I
am very sorry to say that we are spending crores and crores of rupees for many other purposes but we are forgetting the heroic
freedom fighters. The Central Government has already identified as to which are the freedom struggles. It is on the basis of this
decision that the State Governments have formed the monitoring committees and they have identified the persons who really
deserve it and they sanctioned it. Many of the freedom fighters who get the State pension are also getting the Central pension but
most of them are not getting. Ministers may say, of course, they adopt a positive approach but at the same time when
applications to their offices, they seek clarifications and they want the certificates of 1939 and 1941, which is not possible to get
it. They are in the sick-bed. They are in the last days of their lives. Very meagre amount is essential for them. I think that at least
this time when we are speaking in the 615t year of Independence, we are speaking about many other things in the Budget but we
are forgetting the freedom fighters and their relatives. I once again request the Government to take this issue and address it.

Lastly, we have a large number of NRIs. About nine billion dollars we are getting from NRIs every day.
MR. SPEAKER: Nine billion dollars every day!

SHRI P. KARUNAKARAN : Sorry, Sir. It is nine billion dollars every year. But nothing is mentioned about them. We have
discussed that issue and raised that issue many a time. That also can be taken because they are also Indians. You know that they
are going not because of any pleasure but because they are not getting job here, forgetting all their families and friends. When
they go there and work, especially from South India and from some other places, they are really helping us. We are not
rendering any justice to them. That issue has also to be taken care of. With these words, I support the Budget.

*SHRIMATI MANORAMA MADHAVRAJ (UDUPI): Hon'ble Speaker Sir, m y submission is with reference to the Land Acquisition
(Amendment) Bill, 2007 and the Rehabilitation & Resettlement Bill 2007, which are now under consideration by the Standing
Committee on Rural Development, headed by Shri Kalyan Singh ji.

Presently, many of the States do not adopt the Land Acquisition Act 1894 for acquiring lands. Karnataka Industrial
Development Board (KIADB) acquires lands through the 'Karnataka Industrial Area Development Act 1966' (KIAD Act). Any land
even when required by a Private Company, whatever the purpose may be, is declared as "industrial area" without considering
nature of the lands, the displacements, adverse Impact on the livelihoods, health and environment of the area.

Under the Act, the notifications once served remain valid for decades forbidding the farmers to carry out any
developments in their lands. This Act allows taking possession of lands even without payment of compensation, in as much as,
the final notifications under section 28(4) of the Act are issued without even receiving deposit of funds for payment of
compensation from the promoters. The Act is full of loopholes and the Board exploits it and invariably fabricates records to
deceive Courts and deny the basic rights to the villagers. While the government machineries are used to provide concessions to
the rich and powerful who do not require help, the vulnerable sections in farmers, fishermen and tribal are treated like guinea-
pigs. Anyone resisting the acquisition in my constituency must travel 400 km away to Bangalore live In costly hotel rooms and
hire lawyers to seek relief from the High Court.

The Board has very clear direction from the Honorable Supreme Court In Civil Appeal No. 7405 of 2000 that lands cannot
be acquired without studying the impact of the development on the environment and the society. Yet, the Board carries on taking
possession of the lands. The successive governments in the State

* Speech was laid on the Table.

use this draconian law armed with excessive legislative powers indiscriminately to favor private Companies unrestricted
concessions at the cost of the lives and livelihoods of the affected people.

The 1015 MW capacity coal based power project by Nagarjuna Power Corporation,being illegally put up In Yellur Village of
my constituency Udupi is an extreme example.



The project was originally notified as 360 MW captive power plant by the State Government in 1994 within the already
approved Steel Plant In Thokur, Kenjar & Bykampadi villages of Mangalore Taluk, where 1,381 acres were already taken
possession through KIADB Act 1966 after displacing hundreds of agricultural families. Thereafter, the Steel Plant was dropped for
unknown reason and the power plant was clandestinely moved to Udupi Taluk from there. No notification was issued. The
owners prepared an Environmental study report for the village of Nandikur and shri Deve Gowda government granted NOCin
March 1996.

Shri Deve Gowda carried the Nagarjuna project with him to New Delhi when he became the Prime Minister on 15t June
1996 along with another power project called "Cogentrix". Congentrix was given clearance even before he proved majority Jn the
house. But Nagarjuna did not have the money and was given the clearance on 20.3.1997 a few days prior to his fall as Prime
Minister on 21.4.1997. It is well known that Cogentrix faced strong public objection and was involved in bribery cases etc and
was eventually withdrawn because escrow cover and counter guarantee* were denied by the government Nagarjuna, got the
clearance on 20.3.1997 with 5 year validity to Padubidri village with another 1,350 acres of lands. The families displaced /n the
earlier location are not rehabilitated till today and the lands remain un utilized.

Thus in a nutshell: The project is notified in Thokur village of Mangalore Taluk on 1381 acres in 1994; The environment
study was prepared for Nandikur village in 1996; The environment clearance is issued for Padubidri in 1997 on another 1350
acres; but The project is being set up m Yellur village since 2007.

In the process, none of the affected, neither in Mangalore Taluk nor in Udupi is rehabilitated. Those who gave up live
miserably In rented places withuut means of livelihood and those who did not face threat to their lives. Large protests were
staged. A public petition signed by 4,272 persons was submitted to the Chief Minister Dharam Singh. I personally met Shri
Dharam Singh and was promised that the coal based project will be cancelled and instead gas based will be set up in Mangalore
Taluk through ONGC-MRPL

v,

The twin districts of D.K. and Udupi, are covered by the Western Ghats from 3 directions North - East & South at close
distance with Arabian Sea to the West and has low wind-speed throughout the year except monsoon. Consequently, the pollution
cannot disperse sufficiently and the ground level concentration will be high. Moreover, our literatie red soil bed is already acidic
and highly porous. Well water is the main source for drinking and Irrigation In the villages which will be denied to the people
due to contaimination. Heavy crop losses, health problems and sea pollution affecting the coastal fishing are the main
apprehensions about the project. The location Is surrounded by several townships like, Palimar, Mulki, Hejmadl, Padubldrl,
Yermal, Uchlla, Kaup, Katpadi, Mudarangadi, Belman and Manchgal among others within 10 km aerial distance.

Udupi is undisputed dktrkiof temples and educational institutions and known to be the part o fthe creation of Sage

Parashurama the 6% incarnation of Lord Vishnu. The Renuka Temple built by the Sage Himself in the memory of his mother and
the Pajaka where he sat in meditation is in Katpadi at an aerial distance of about 8km. The triple-temple complex of Kaup
Mahadevi is at 4KM; Shri Udupi Shri Krishna Temple is at about

16KM; Mahabali Gomateshwara Statue of Karkala is at 16km and the Thousand-Pillar Jain temples complexes of Mood bid ri are
at 20km. Be I in an Muhadevl I em pie, Kiivittr Temple complexes and several other Temples including the only Mahalaxmi
Temple, Uchila are among at least 20 temples that are within 10km distance. Most of these Temples are 800 to 1200 years old
Hindu religious places. There are several Churches some within half KM from the project and there are at least 80 to 100 junior
schools and degree colleges within 10km radius. The survival of all these places as well as the health of more than 10 lakhs
people within 10KM radius will he at very high risk if the project comes up.

The joint study by Indian Institute of Science & Centre for Environment Study,
NEERFs report under the direction of the Honorable Supreme Court , DANIDA report
jointly made by the Govt of Karnataka and Danish Government under the direction of
Government of India, and the report by the UNEP Engineer Sagar Dhara has all rejected

such a project in the area. The Government of Karnataka itself made State of the



Environment Report 2003 jointly with the World Bank and reported that without the

carrying capacity study of the region projects should not be cleared. As a matter of fact a

notification was issued to carry out the study but was secretly withdrawn to accommodate
Nagarjuna Power Project.

The Ministry of Environment & Forest (MOEF) had rejected the use of Yellur village several times. The MOEF experts even
visited the area and have specifically and categorically rejected the use of Yellur on environment and social grounds during 1991-
92. The Secretary, MOEF accordingly wrote to the State Chief Minister as well as the PMO on 22/11/1991.1 do have the copy of
the communication to PMO,

Government of India Issued guidelines in January, 95 to award Independent Power Project (IPP) only through competitive
bidding but this project is converted into IPP in

1996 without bidding and given to Nagarjuna Power Corporation. The Company has no

experience in power generation and was virtually bankrupt The owners from Andlira Pradesh were notorious in Andhra for
defrauding the people. Andlira Pradesh High Court had even ordered closure of one of the Company and the equipments were
auctioned. Newspapers have reported that there were 9! cases registered against the directors of the Company in the Courts and
Police Stations of Hyderabad.

Despite such being the status of the Company, Shri Deve Gowda government awarded this project and his sons, Shri
Revanna and Shri Kumaraswamy, even went to the extent of granting the escrow facility to cover 80% of the borrowings of. the
project, granted government counter guarantees and exemption of all stamp duties, rates and taxes. The adverse economic
impact of extending such facilities /n previous cases Including for Tanner Bhavj In Karnataka and the famous Enron in
Maharashtra is well known. While elsewhere In the country the IndependentPower Projects are awarded through bidding this
project is awarded not only mthout tender invitation but is granted all sorts financial sops and excessive land concessions.

Nagarjuna always wanted to trade the project and not implement it The Lanco Group of which Shri Raj Gopal, the Congress
MP from Vijayawada is the founder Chairman and his brother Shri Mahdusudhan Rao is the Chairman and Managing Director has
now bought the project. This Is the same group which virtually brought the Ultra Megha Power Project (UMPP) schemes to a
grinding halt with their, miss-representation in SASAN project bidding.

No Public Hearing is conducted by the project and the project owners have managed to obtain a letter from the Ministry of
Environment on 31.01.2005 thai Public Hearing is not required although ft had become mandatory in law on 10.04.1997. The
Environmental Clearance issued expired several times and was extended without authority of law.

With the money power Lanco is able to suppress the affected people and even bring in hired goods to beat up the landowners to
force them to surrender the lands. Those who refused, live in miserable conditions as deep trenches are dug up or large piles of
soil around their dwellings are stored. Deafening rock blasting is carried out day and night with splinters endangering the lives of
the residents. The area is fenced and the gun-wielding security guards physically search even the women and school going
children. An ancient road approved under Prime Minister's Grama Sadak Yojana scheme for development is illegally ordered by
the Deputy Commissioner to be blocked with gates on either side.

The project /s not site-specific to the clearance and no public hearing is conducted as legally required. Yeliur village has no
environmental clearance yet with the money power the Company has commenced work in Yeliur By imposing prohibitory
orders under section 144 for nearly three months vast area of the village is fenced with several families inside. 171 acres of dense
forest cover private and government has been cut and transported under police cover without survey and valuation or payment of
compensation while the prohibitory order was in force. The villagers filed several FIRs but 'B' reports are filed against them and
cases closed without any action. The loss of forest was even a subject of heated debate in the State Council when the State Forest
Minister admitted the theft of forest assets worth at least 20 crores and an investigation at Additional Secretary level was assured
but without any progress.

Once the self-sufficient agricultural families of the village are now split in dividing the compensation money and are
without livelihood. They are made to live as daily wage laborers and it Is guite unlikely that they would be self-sufficient ever
again in their lifetime. There are 3 PILs filed by the local NGOs, the Churches and the Hindu Temples in theHigh Court of
Karnataka and they are pending un-heard since 2005.



Therefore, this Honorable House should not only ensure that the Land Acquisition (Amendment) Bill 2007 is made a law
as early as possible but also ensure that the States and Union Territories adopt this bill for land acquisition and that all the
existing provisions of the various State Acts like the KIAD Act of Karnataka to acquire lands be superseded by this Bill in order
that justice prevails equally nationwide.

It is also necessary that all the pending land acquisition notifications irrespective of their stages where the compensations
are not paid or not accepted by the landowners and where the acquisition is challenged in the Courts and decisions pending to be
withdrawn with immediate effect or at least held in abeyance till this Amendment is passed and the

Bills become law.

The questions rising out of the fraudulent implementation of the Nagarjuna Power Project in Yellur needs to be looked
into by this Honourable House so that an indecent precedent is not created in the country by making mockery of laws by the rich
and powerful.

*SHRI BRAHMANANDA PANDA (JAGATSINGHPUR): Mr Speaker Sir, it is my proud privilege to present my views on the Union
Budget for 2008-09.

Hon'ble FM through the Union Budget 2008-09 has attempted to recharge the Indian economy through vibrant and strong
domestic consumption. He also tried to ensure that there is no further downward slope in GDP growth as India is currently facing
the challenge emanating from a possible global recession. No doubt, this is a commendable achievement but it is a matter of
concern that this growth has been proved to be an urban phenomenon, impacting largely the urban economy where the so-called
upper class people get the benefits. Further, The Economic Survey 2007-08 clearly highlights the apprehensions of slowing
manufacturing and agriculture growth and the impact of rupee appreciation on the export-driven textile and technology sectors.
Thus, it is a matter of investigation whether the provisions made in this Budget 08-09 will lead to the prosperity of the real Bharat
i.e., the rural India.

All of us know that more than two-thirds of our billion population are

dependent on primary sector. This provides employment to 64 percent of the country's total workforce. All the Hon'ble Members
would agree with me that rural prosperity is a 'must' for a nation like ours. However, ever since the beginning of the UPA rule,
while sectors like manufacturing and services are given a special thrust in one way or the other, the primary sector has been
severely neglected. The agriculture sector has been witnessing downward trends in the growth of production and productivity in a
number of food-grains across the country. Considering a rampant rural-urban migration, one can easily say that it is the lack of
development of rural and agro-based infrastructure which is the main culprit in the ongoing socio-economic divide between the

rural and urban areas.

* Speech was laid on the Table.

A scheme of debt waiver and debt relief of Rs. 60,000 crore for farmers has been announced in the Budget where debt
worth Rs. 50,000 crore is waived for all small and marginal farmers, for loans taken up to March 31, 2007 and is overdue as on

December 31, 2007. Three crore farmers with land holdings not more than 2 hectare are expected to benefit from this. In



addition, a one time settlement [OTS] of loans worth Rs.10,000 crore has been announced for the remaining 1 crore farmers for
the same period with a rebate of 25% against payment of the 75% balance. I have an apprehension on the implementation of

the scheme as the money as proposed to be given as subsidy has not been budgeted in the Union Budget 2008-09.

Many a time, disguisedly unemployed rural agrarian folk are compelled to shift their occupation to other economic
activities and sometimes even migrate since present-day agriculture in India has low capacity to generate additional income.
There has been no dramatic technological breakthrough in agriculture in the country since the 'Green Revolution' of 1960s. The
potential of the existing agro-based technologies has not been fully exploited and the growth rate in the productivity for most of
the food-grains has remained virtually stagnant during the last two decades. This clearly indicates lack of basic and prioritized

research and development initiatives in the field of agriculture and agro-technology.

The Budget 2008-09 has no new or innovative provision for the Indian Agriculture. This is why the agriculture sector, in
spite of minimal relief ensured in the 07-08 Union Budget, has not witnessed a dramatic change last year. Hon'ble FM's measures
like allocation of funds to multiplicity of farm-based schemes, facilitating access to credit, extending training and provisioning
insurance and rural infrastructure are well-intended. However, these provisions are very unlikely to have a positive impact on
agriculture since the most critical aspect regarding the intended outcomes and the delivery mechanisms of these policy directions
have not been addressed skillfully. Considering the gestation lag in the investments in the farm sector, accumulated and acute

supply-side constraints may not give the requisite thrust to the Indian Agriculture to score the planned growth rate.

Here, I must refer to my State, Orissa, the land of lord Jagannath. The State is endowed with rich natural resources in the
form of vast mineral deposits, forest, productive land, bountiful surface and ground water resources, long coast line, and
picturesque places and pilgrim shrines with tremendous tourist potential. However, it is a matter of great concern that due to the
Centre's continuous apathy and step-motherly approach towards effective, adequate and successful exploitation of these
resources, the State has never had a chance to generate satisfactory income opportunities for the millions of its inhabitants. All of
us know that this State directly witnesses the problems of poverty and destitution due to its socio-economic backwardness. Half
of its population is estimated to be under the poverty trap. Large proportion of people in the state has very poor living

conditions.

Proposal to reduce the credit burden on the people dependent on textile sector has not been considered. I could have been
happier, if the budget would have considered innovative mechanisms to protect the interest of our poorest of the poor country-
side weavers. They lack technology and marketing. The traditional skill and knowledge are on the verge of extinction. The lack of
proper implementation of Central Schemes on development of handlooms and handicrafts has made the weaver's life miserable

not only in the State of Orissa but also across the States.

Sir, Orissa feels proud not only of her rich socio-cultural heritage, but also of the skills and knowledge base of her million
weavers who are capable of weaving a silk saree of an average length which can be stored inside a small bamboo stick. I must
bring to the notice of the Hon'ble Members here that the art of the rural artisans and weavers in the State is dying day by day;
suicidal incidences are on the rise; distress sales are rampant and access to credit which is essential for the smooth operation of
artisan activities is severely constrained. In earlier occasions, I have raised my concern about the problems faced by our rural
artisans in this August House. Since the budget failed to outline any comprehensive package for the up-liftment of these poor

weavers and artisans, I may not consider it as a Budget for the 'AAMADMI".

The Hon'ble FM mentioned that revenues were buoyant for the fourth year in a row. A review of the balance sheet of the country
would paint the picture otherwise. With the help of a little arithmetic we can easily conclude that India has a very grim financial
situation. While the revenue receipt was stated as buoyant, both revenue and capital expenditure are stupendously large and

considerably higher than the degree of buoyancy in the revenue receipt. Further the interest payments towards our internal debt



are more than 60 percent of our total revenue receipt. This indicates that we are not far away from an internal debt trap.

"Bharat Nirman" which has six vital infrastructure components viz., irrigation, roads, water supply, housing, rural
electrification and rural telecom connectivity is yet to give the rural economy a new shape as very minimal expansion and
strengthening of existing rural infrastructure and creation of additional infrastructural facilities have been achieved in a
transparent manner in various infrastructurally backward States like Orissa. This programme apart from a media hype could not
succeed in generating a synchronized approach to converge the benefits of this infrastructure-building initiative with various other
development oriented programmes already in operation in rural areas like, programmes for alleviating poverty, generating
gainful employment, ensuring social security, enhancing standards of health, hygiene, sanitation and education. This has resulted
in under-utilization of resources and corruption. This Budget, instead of hiking allocation under this composite programme could
have addressed the problem areas in the implementation and outlined stringent measures towards effective and intended

execution.

I am pained to state before the House that the plans and policies meant for the million poor have not yielded desired
results even after attaining 6 decades of Independence. In the socio-economically backward states like Orissa, assessments of
various anti-poverty programmes (by the Planning Commission, Government of India) indicate that several problems like
complex administration, high administrative costs, mis-utilisation of resources, ill-defined multiple objectives, lack in quality and
accountability and inadequate monitoring had been the prime reason for the high incidence of poverty in the rural Orissa. In the
State of Orissa, the percentage of rural families living below the poverty line is found to be very high. The State is also witnessing
acute shortage of rural infrastructure. Industrialisation in the State is inadequate which has a direct impact on the service and
primary sector. In spite of immense interest shown by the MNCs, Lack of connectivity, power shortage have discouraged many
prospective global entrepreneurs to come to Orissa and invest here. Hon'ble CM of Orissa have also urged to your good self and
the Hon'ble PM regarding the provision of a special package to Orissa keeping in view the backwardness of the State. These are
the reasons for which I have been sincerely requesting for Orissa to be considered as a special category State and entitle it to

attain special attention and special package from the Centre.

The present budget, to me, is completely inflationary budget. We have seen that the dual excise taxation policy of the
government could not cure the inflationary situation. Increase in the money movement in the country, high interest rate
structure, acute shortage in the food-grains supply, faulty policies regarding procurement and buffer stock operation and

distribution of food-grains have continued to plague the rural economy and affect the price situation adversely.

We are demanding establishment of IIT AIMS and Central University in Orissa but Centre is not paying any heed to the same
from which it is evident that the Centre is deliberately discriminating State of Orissa and on that scope no special allocation has
been provided in the Budget, though our Hon'ble Chief Minister Shri Naveen Patnaik is consistently demanding for establishment

of these institutions and also demanding a special package for the State of Orissa.

It is very pertinent to mention here that Shri Rahul Gandhi, Genral Secretary, All India National Congress after his visit to
Orissa seeing the poverty of tribals and Scheduled Caste people expressed his pain and set tears for them. So in the

circumstances Orissa deserves a special package and a special status be given to the State of Orissa for its all round development.

The Union Budget 2008-09 has lost the confidence of the people at large, failed in fulfilling the high sounding objectives of
poverty alleviation, defeated in reigning inflationary situation in the economy and prescribed no new recipe for agricultural

resurrection.
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SHRI C.K. CHANDRAPPAN (TRICHUR): Sir, I am happy to participate in the discussion on the Budget, 2008-09. This is the fifth
Budget presented by Shri Chidambaram on behalf of the UPA Government. There is a significance here. This is the first Budget
presented after the Eleventh Plan has been finalized.

In this Budget, there are certain things which are very much appreciated. One is the debt waiver measure taken by the
Government and another is the Rural Employment Guarantee Scheme that has been spread all over the country. These are some
measures that will be appreciated but at the same time, when debt relief measure has been adopted - a huge measure - and
when we welcome it, there are certain points to be noticed. Just now, Shri Rahul Gandhi has mentioned it and I support that. It
was about the cut-off date. The second is about the definition of small and marginal farmers. There is a difference between those
who are in the dry areas and those who are in the irrigated areas. That difference should be taken into account when we decide
on how it will be implemented.

I remember a very interesting African proverb. If a hungry man comes to you and if you give him a fish, he will be happy. He is
happy because he is hungry at that time. But if you want to find a solution to his hunger, you have to teach hi[MSOffice41]m
fishing.

15.00 hrs.

This attitude is not there in this Budget. You have come out with good debt relief measures. But this is only a relief. How
the peasants in India got indebted? It is a big problem about which even the Britishers were worried. You know about the Royal
Commission Report on Indian peasants' indebtedness. I am not going into all that. If you really want to find a solution to the
problem, then the solution lies in strengthening the agrarian economy. The most important weakness of our economy lies in the
agrarian sector.

The hon. Prime Minister repeatedly says that — he said that very emphatically even in the National Development Council meeting
— if you have to sustain nine plus per cent growth rate of the GDP, then it is necessary that we should achieve four per cent
growth rate in the agrarian sector. But where are we today? The Budget says that its growth rate is declining. The present rate of
growth in the agrarian sector is only 2.6 per cent. So, how are you going to remedy this situation?



The National Common Minimum Programme speaks eloquently about land reforms, a thing about which they were silent for the
last four years. Other measures are required. More investment is required, public as well as private, in agrarian sector. You have
to strengthen the infrastructure. But for this sector, the action taken so far or the Budget allotted so far is not enough. There may
be marginal increase here and there. But the issue is we have to bring the agrarian sector, which is in deep crisis, to the level
where it will flourish. A lot of peasants are committing suicide. Your approach is one of relief. Of course, relief is welcome. We
also want relief to peasants. But the more important thing is taking concrete measures to strengthen the agrarian economy as a
whole. I do not think that approach is there in this Budget. That is a great weakness. I would like to point out that.

The hon. Prime Minister, in all his speeches, says about "inclusive growth". This has become fashionable now-a-days to speak
about "inclusive growth". The Planning Commission in its document on Eleventh Plan also said this Plan will be a Plan of "more
inclusive growth". I was eager to know what exactly is this "inclusive growth". "Inclusive growth" according to the meaning
provided by the pandits, is a growth process from which nobody is excluded. So, that means everybody should be included in the
process of economic growth that we are achieving. ...(Interruptions)

I will show you the Forbes magazine, which published a profile of global billionaires, dollar billionaires. Some people got very
enthusiastic about it. According to Forbes magazine, Shri Anil Ambani is the biggest gainer with his wealth having increased 23.8
billion dollars since the last list was published. In fact, he is just one billion behind his brother, Shri Mukesh Ambani. If their
wealth is put together they will become the biggest billionaires in the world. We are very much excited that 28 billionaires are
added to the list after the previous list has been published. We also can feel happy that we are living among the billionaires. But
what about the conditions of our people in this country, about which this House is more concerned? The life of the people has
been described. It is not by the Communists...(Interruptions) You may not like the description of the Communists. But the
description has been given by a Congress Member of the other House Dr. Arjun Sengupta who was asked to inquire into the
living conditions of the unorganized labour. A lot of facts are there. I am not going into this. He says that we categorise these
people. According to Dr. Arjun Sengupta, about 77 per cent of those people - whose number, according to him, is 836 million

which means 86 crore - live with a paltry income ranging from Rs. 8 to Rs.20 a day. It is here worthwhile to mention Ambani's
income per minute, not per day, not per year It is Rs.40 lakh. 836 million Indians are living under conditions of appalling

poverty and unemployment. Is this is inclusive growth about which the Planning Commission, the Prime Minister and the Finance
Minister are talking? Let me come to you. They were once thinking that India was shining. They were also parading the same
statistics. ...(Interruptions)

SHRI NAND KUMAR SAI (SARGUJA): You have admitted that you are wrong.

SHRI C.K. CHANDRAPPAN : You are admittedly wrong. So, you are sitting there. It is good that you are sitting there. But I am
telling about those people who are sitting there....(Interruptions)

SHRI MADHUSUDAN MISTRY (SABARKANTHA): You will sit in the middle!

SHRI C.K. CHANDRAPPAN : No. You are getting our support. That support has a condition. That condition is that you should be
true to the Common Minimum Programme, to which you are not. So, all these smiles will fade way when you face the election.
These people think that they will come back. It may not be so. You may not be there if you do not change your attitude and if
you do not change your policy.

SHRI MADHUSUDAN MISTRY : You will certainly not be here?

SHRI C.K. CHANDRAPPAN : We will certainly be here. We will continue our struggle. We have to struggle. Somebody has to
struggle for these people. Let us not debate like this. What I am saying is this.

SHRI MADHUSUDAN MISTRY : I am pretty sure that you will never be here.
SHRI C.K. CHANDRAPPAN : I am not sure how he is so sure of it.

Do not think that this is all everything. There are places where we can come to power. We make a different path which you can
see. You can see how we are tackling these issues differently.

Coming to the point, what I am saying is that when we speak of very beautiful and fine things, the reality is very different.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI PAWAN KUMAR BANSAL): It is nobody's case that we have
achieved hundred per cent financial inclusion or growth. We have not done it. We are moving towards that.
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SHRI C.K. CHANDRAPPAN : Hon. Minister has said they have not achieved it hundred per cent. I did not say that you have
achieved your policy.

SHRI PAWAN KUMAR BANSAL: He is striving for that.

SHRI C.K. CHANDRAPPAN : You are not. That is my case. Take one case regarding agriculture. From the last four
Budgets, when they were introduced, we were telling that it is not enough that from credit, the agricultural sector will improve.
Credit is only one aspect. The Swaminathan Committee, which you have appointed, made the recommendations. The first part of
their recommendation came when they were in the second or third year. That says that the rate of interest should be lowered.
Even you are not caring for that. The Swaminathan Commission recommended a four per cent rate of interest. I come from
Kerala. We give interest-free loans to the peasants who are cultivating paddy there. We charge four per cent rate of interest from
small and marginal farmers. That is a thing that you cannot even imagine. We do all that under the federal structure.
...(Interruptions)

Faftr adicer: @1, aoquuet, amu arvefl art w2
SHRI C.K. CHANDRAPPAN : All right, They are distracting me.
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SHRI C.K. CHANDRAPPAN : We must have a different approach to the whole planning and the whole Budget. They had been
given five years to do that. I must say they have wasted four years. An election is in the offing now. Even your people are saying
that this is an election-Budget. Our differences with them are not only on the nuclear deal but more on the economic problems
where they have failed. It means that they have not fulfilled the commitment they had made to this country in their Common
Minimum Programme. That is a very serious case, I would say.

Now, regarding certain other aspects, I would like to say this. Now, Kerala is a deficit State in relation to food. Under the
Indira Gandhi regime, after a lot of struggle, we got a statutory rationing system which was running properly. Now, what has
happened? The Centre has reduced the quota. In Kerala, the food prices are going up. Your party men sitting in Opposition are
agitating, but you are reducing the quota and asking them to agitate in Kerala. This is very unfair. It is starving a population
whose contribution to this country is well known in many spheres, even in economic sphere. So, the quota allotted to Kerala
should be given for rice, sugar, kerosene and everything. But, it is all being brought down. That leads to price rise. It is a very
good Public Distribution System about which my friend was talking. Let me add that once Shrimati Indira Gandhi wrote to all the
State Chief Ministers a letter saying that every State should emulate the system which is in Kerala. That system has been brought
to smother by your policy of throwing the public distribution system to dogs. So, that will have repercussions among the
common people not only in Kerala but all over the country.

My friend mentioned something about the Essential Commodities Act. The NDA Government had amended it. On this issue,
between NDA and UPA, there seems to be no difference. They have been allowing the private sector to intervene at the time of
procurement and hoard rice and wheat in big godowns and abandon Public Distribution System, by abandoning FCI. That is the
idea. Now what has happened? All Ambanis have enough wheat and food grains. It was pointed out by Pandit Nehru once about
the FCI that that was the public sector that was going to save India from starvation and hunger. The FCI has been degraded.
That is almost finished now.[msoffices2] Now what has happened? Everywhere the price is going up and the food security is in
danger. The Government is going with begging bowls again to all the wheat producing countries asking for wheat.

MR. CHAIRMAN : Please conclude.
SHRI C.K. CHANDRAPPAN : I will finish in two minutes.

They send substandard wheat to us and the Government pays a high price for that. Despite our repeated requests, the
Government of India never cared to procure from the ordinary peasants in India who are producing wheat at a little higher price.
What kind of policy is this? The Government has no problem in paying a very high price to Australian peasants or Australian
multinationals, but they are like a miser opening his purse when it comes to the price of wheat or other food commodities here
when that goes to our own peasants. That attitude should go. These are some of the problems.

I will conclude by mentioning about one or two problems relating to Kerala. Kerala, apart from these things which I mentioned,
all along has a sea coast in which many portions are vulnerable to sea erosion. A very concerted effort is needed to protect the
coast of Kerala from sea erosion. Otherwise, it may be a Tsunami like situation all the time. The Government of India considers
that sea erosion is not a natural calamity. In the Act which the Government brought, despite our request, it was not included. So,
calamity relief will come to Kerala not for sea erosion. Therefore, I would request that there should be an amendment in the Act.



Otherwise, also a friendly attitude towards Kerala should be there so that the problem of sea erosion can be solved to some
extent.

Sir, lastly, chickengunya is playing havoc in Kerala. I do not know whether you have any experience. I think it was there in Uttar
Pradesh. Once somebody is afflicted by it, almost for one year the person is unable to work even if he is alive. This is the effect
of the vector-borne disease. We had an institute in Alleppey District of Kerala which was called VCRC to control the vector.
Somehow that has been taken away by the Centre and it is now there in Puducherry. My request to the Government is that an
ICMR Institute should be set up in Kerala, probably in Alleppey District for vector control so that chickengunya problem could be
somewhat solved.

With these requests, I thank you for showing me so much indulgence. Thank you very much.

*SHRI SUGRIB SINGH (PHULBANI): Sir, I oppose the union budget presented by the Hon'ble Finance Minister because while
presenting the union budget he has not considered the problems being faced by the tribal community and scheduled caste

community of this country particularly from my State Orissa.

Sir, T represent Phulbani parliamentary constituency of Orissa and there are more than 60 % of population in Khandmal
belongs to tribal community and more than 20% population are of schedule caste. There is no proper health care
infrastrastructure in Khandmal and Boudh districts. The people of these districts are affected by Malaria most of the malaria/brain
malaria cases are positive in these areas, some how Govt. has declared these area as Malaria Prone but without sufficient financial
support from the union Govt. state Govt. alone is unable to tackle this problem. The condition of human resource development in
these two district remain same. The children of these areas have to go to far away for their education. There is no good quality
higher education institution. The Govt. should consider to set up one of the I IT/I IM in the areas which is dominated by tribal
community. The central sponsored Advasi schools/colleges in these area are not sufficient to meet the growing demand. There

should be a one central sponsored advasi school/college in every block.

Sir, the Union Budget has also neglected the road connectivity work and also arrangements for potable water. There are a
large number of people in trible areas who do not have proper and good quality drinking water supply so far. The special

attention is needed to connect each and every village with road and to

* Speech was laid on the Table.

provide potable water in these areas. Sir, when we have finalized our mission to moon in this modern era we have forget the
basic needs of the poor people a large section society in my parliamentary constituency still compel to live without electricity . Sir
there is a need to expedite rural electrification by providing electric connection to each and every village and every household in
these district since the norms for laying the electric pool delay the electrification process necessary steps should be taken to relax

the norms in respect of Khandmal and Bondh districts.

The local people of these districts are depending on the forest produces like turmeric, zinger and in some places organic
vegetables cultivation is their main source of livelihood. Besides the climatically condition of the area is suitable for coffee
plantation. The developments of these areas are depending on special plan of the union Govt. If a special plan/package is
formulated for these two districts and special financial package is announced then there would be a real development of the

dreas.



Besides these two districts there are three Assembly constituencies i.e. Sonpur, Bhinka, Bhajragar have also been
facinglack of facilities like road, drinking water, educational institutions and health facilities. There is also a need to give attention

to these areas.

Sir, through you I would request the Hon'ble Finance Minister to pay special attention to the problems highlighted by me
and to make special provision in the budget to resolve these problems and to developed these area in the benefit of the tribal
community as well as scheduled caste community and other below poverty peoples upliftment.
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SHRI K.S. RAO (ELURU): I rise to support this Budget, not merely because I happen to be a Member of the UPA Government but
with substance. I consider this Budget as very historical and very bold and it is for the rural areas, for the farmers, for the poor



and for the middle classes. Never in the past, any Budget was presented with this much concentration in the rural areas — be it
the Congress Government or the NDA Government.

I have heard Prof. Vijay Kumar Malhotra, Chief Whip of BIP, speaking. To begin with, he called the Budget as a populist
announcement and anti-development and anti-productive. He is a learned professor and a learned gentleman. I could not under
his logic as to how he could call it as an anti-development; as to how he could call it as a populist Budget. If the provisions were
to be made to give incentives to the exporter, or a tax holiday to an industrialist, then, he might have called it as a Budget for
development. If the money were to be given or allocated to the poor man, who is expecting only small things — all that a poor
man expects from the Government is the basic requirements like food, shelter, education, some healthcare and then employment.
Later, in the old age, a pension. Here is the Budget which has provided all those things, and that Budget he calls as anti-people. I
could not understand the rationale in this.

If the share price index were to go up or industrialists were to earn lakhs and lakhs of crores of rupees, he might have called it as
a very productive, for the people, which people are only a dismal number in the country. If a decision were to be taken or if an
allocation were to be made to a poor man, that is called a populist theme. It is surprising!

In fact, I spoke in my constituency a couple of months back when farming community were aggrieved and that the prices that
were being decided for their produce was not remunerative, and was not on the same line as the Government is fixing up for the
industrial products. I told them in that meeting that any Party that is in the Government was scared to increase the prices of
agricultural products. The reason being that once the prices of the agro products are increased, which are the basic requirements
particularly for a poor man, then there is always a fear that the prices of the essential commodities will go up in the country and
that the Party which is sitting in Opposition will take advantage and criticize the Government as a Government incapable of
containing the inflation and price rise,. thereby, taking advantage by going to the poor to say that here is a Government where
the prices of onion has gone up; the prices of tomato has gone up; the prices of a/lo have gone up; the prices of mirch/ have

gone up. [r50]

16.00 hrs.

They wanted to convince the poor people, who are in large numbers in this country and say that it is anti-poor. Our elder,
Prof. Malhotra said the same thing. He said that the prices are going up. The prices of what are going up? The prices of dal,
edible oil, milk, vegetable, etc. have gone up, and so, this Government has failed and it is an anti-poor people. On the same
count, injustice is being done to the farmers for decades.

If the UPA or the Congress were to sit tomorrow in the Opposition Benches by chance, the same thing will get repeated. The
Opposition would say that it is anti-poor Budget and they would also say that the prices of the agro products must be increased,
and they will make a lot of dharna; this is the situation that is going on. In a meeting, I told that there must be a Government
which is bold enough to increase the prices of the farm produce, prepared to lose the Government, prepared to lose the elections
next time. But which party would be ready to lose the elections? So, no party would be interested to raise the prices of the agro
products. But here is a Government which is bold enough to increase the prices of the agro products and which has written off —
never in the history — Rs.60,000 crore of the farming community. It is in a way, like the youngster Shri Rahul Gandhi was telling
the other day in the Press, that is, it is not a favour to the farmer; it is our responsibility; it is our duty. I believe in it; the reason
being that no farmer requires subsidy; no farmer requires waiver, when he gets a remunerative price for his products. Since he is
not getting remunerative price, he is aggrieved. He is falling into debt trap, a situation where he is not able to repay the loan, as
a result he is committing suicide.

It is time for us to go to his rescue. Not once, but at regular intervals, it should be done, if a situation were to come to such a
stage; at that stage, any Government which is in power, has got to do it as a responsibility. Today, the GDP is growing at 10-11
per cent in manufacturing and services sectors, while the growth in agriculture is only 2.6 per cent. That means, there is a
disparity of 8 per cent growth between the industry or the urban area and the rural area. If this were to continue for 10 years,
what would be the situation? Then, there will be lack of peace; there will be too much disparity between the rural and urban
areas. This has to be set right.

All that is done today is 'transfer of money from urban area to the rural area or the richer section to the poorer section. How
much was the amount? We have been reading that one day's increase in the share market is increasing the capital of the richer
people by Rs.10 lakh crore and with a day's fall, they say that they lose Rs.18.3 lakh crore. We have transferred an amount of
Rs.60,000 crore, which is not a good amount at all. In that case, there is no reason why anybody should be aggrieved and
disgruntled. Everybody must be happy and say, you must transfer just not Rs.60,000 crore, but Rs.1.2 lakh crore. I would have
been happv; had Prof. Malhotra said that Rs.60,000 crore is not enouah, vou could have done more. But he did not sav so. He



said, 'it is anti-poor’. Is giving money to the poor or a farmer anti-people? I could not understand that.

The other thing is that he said it was a communal budget. I am sorry; I have been hearing this in this Parliament. Once a
decision is taken on the minorities, immediately Muslims come into the field. Is that only religion that is to be considered? We
must also see the economic status of the Muslims in this country. We all know that majority of the Muslims in this country are
living in poverty. [mMsoffices1]

If something is done for them why should it be thought in terms of only religion? Why should it not be thought in terms
of poverty? When we are thinking in terms of helping the poor or alleviating the poverty we do not need to discriminate between
a caste, religion or region. Surprisingly, not only Malhotra Ji even Advani Ji was saying that the Budget was communal. He was
the Leader who had said that Jinnah is secular. On the contrary, increasing the Budget to the Ministry of Minority from Rs.500
crore to Rs.1000 crore becomes communal. I could not understand the logic between the two. Our former Finance Minister, Shri
Yashwant Sinha has also said that this is a communal Budget and BIP cannot keep quiet on that. It is quite surprising. What do
they do? I do not know.

The Madhya Pradesh Chief Minister who is going to elections soon is worried. He is of the opinion that because of this pro-poor
Budget he must do something more. He wanted to give support of Rs.100 per quintal of paddy or wheat. Similarly, he wanted to
reduce the electricity tariff to help the farmers. Obviously, seeing the provisions made in this Budget by the UPA Government he
wanted to compete and do much more. I welcome it. I support that and I do not grudge it but I will not say that the Chief
Minister of Madhya Pradesh is anti-poor. All of us can compete with each other in doing a favour to the poor persons.

Why I say this Budget is pro-poor? Agriculture is the area which is neglected for many years. Not much is done though
something is done. In regard to the poverty alleviation, the growth in agriculture will be twice as effective as the growth in other
sector. About 60 per cent of the population is dependent on agriculture. While 60 per cent of the people are working in this
sector their contribution to the GDP is only 18 per cent. When 234 million cultivators or land less people are working in rural
areas if the Government allocate Budget either for their health care or for loan waiver everybody must be happy.

I now come to the steps taken with regard to poverty alleviation.3€| (Interruptions) Sir, why do you give a bell so early? You
may give me some time though not as much as you give to others.

MR. CHAIRMAN : You have already taken 15 minutes.

SHRI K.S. RAO : Sir, this Government has taken step to increase the credit from Rs.70,000 crore — when they left the

Government — to Rs.2,35,000 crore till 315t March and the Minister promises to take it to Rs.2,80,000 crores to the farming
community. I have been fighting with the Finance Minister right from the beginning that we must not only increase the credit but
also reduce the rate of interest. Our Communist Member, Shri Chandrappan was telling that it should be 4 per cent. I even go to
the extent of saying that it must be zero per cent one day because the farmer will not be able to pay back the loan with interest at
the way in which we are fixing up the prices for the commaodity.

If we think that 60 per cent of the people should not depend on agriculture then it is our duty that gradually all the people
in the villages are given skills. When they are given skills naturally they will shift from the rural area to an industrial area. But we
are not doing it. Today, this Budget has done it. The Minister has provided Rs.16,000 crore exclusively for skill development.
This must be done on war footing.

We have to change the system of education in this country. The present system of education will not help this country at
all. We have to entirely concentrate on providing skills. If Germany, America, South Korea or Malaysia were to come up, it is all
because of skill development only. It is not because of degrees.

The most specific thing that this Budget has done is to look after the poor. I have been telling that one-time Parliament
Members are getting pension all their life time.[rs21 What crime have these people in the villages done? They have been spending
income from 10 years to 65 years of age sitting in the village. Now, who will take care of them after they attain the age of 65
years? It is this Government who came out with a scheme called the Indira Gandhi Old Age Pension Scheme. That is our
responsibility. It is not a favour. The money allocated for this purpose is Rs. 3,004 crore. I would like to submit that enough
money should be provided to take care of the people above 65 years belonging to the BPL families. What is it they want? They
want health care. If a poor man were to go to a Government hospital, the people would not attend to them. He cannot even pay
the bills of the hospitals set up by the corporate sector. So, here is a scheme by name the Rashtriva Swastha Yojana wherein the
hon. Finance Minister has assured a sum of Rs. 30,000 every year for every family and that is considered enough for them. They
are not asking for a sum of Rs. 10 lakh or Rs. 20 lakh. He has also provided insurance for all the workers. I am happy about it.
He has provided insurance cover for life risk, disability and even for natural death. Otherwise, who will take care of them?



One development that has taken place in this country is the growth of the Self-Help Groups of women. They are coming up in
large numbers. Today there are about 35 lakhs Self-Help Groups in this country with about four crore women engaged in them.
They have been provided with free insurance to take care of themselves. I have been suggesting on these points item by item
and I had even written a letter to the hon. Finance Minister for making provision on all these points and I am happy that he has
allocated money on these counts.

Sir, in regard to education my friends were finding fault saying that 6 per cent have not been provided, instead 0.6 per cent have
been provided for. Allocation that has been made today is Rs. 34,400 crore and the concentration is on primary education. It is
not on higher education. What has been found in the villages is that there are a large number of dropouts at the primary school
level. The children belonging to poor families drop out of schools. The Government has provided more money in schemes like
the Sarva Siksha Abhiyan and Mid-day Meal to create a congenial atmosphere in the primary schools and upper primary schools
by which the children from poorer families would be attracted to attend school. Otherwise, what do the parents of these children
think? They think if their children were to be educated, there is no employment opportunity and so why should they waste their
ten years and instead if they send their children to work they would find one more person to earn Rs. 80/- on a daily wage basis
which, in turn, would help in supplementing the income of their families. They are driven by such considerations and prevent
their children from attending schools. But with these provisions being made, the rate of dropouts have come down at the primary
level in the village schools. We are very happy about that. A sum of Rs. 16,000 crore has been provided for this purpose.

Apart from this I want that the people living in the villages must be provided with the opportunity of skill development so
that the problem is automatically solved. In that case they would not have to be in the villages. We would not require so many
people to be engaged in farming activities. They must come into the industries and the service sector as well. That is possible
only when skill is provided and unless we provide skill in the days to come, the rate of unemployment again will go up
substantially and all the provisions that are being made today would be useless.

Sir, I do not have any major issue to mention. What I would like to submit to the hon. Finance Minister is that making the
provisions, these are revolutionary in my opinion, are not enough. We never expected him to make these many provisions for the
people living in the rural areas in such a big way. But having made it, I would humbly request him to see that these are
implemented without loss of any time. He should also motivate the officers concerned and the also the State Governments to
monitor these regularly and ensure their implementation in right earnest.

Sir, with these few words I thank you and also the hon. Finance Minister for making provisions for the people in the village areas,
the poor people, the farmers and also women.
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* Speech was laid on the Table.

*SHRI VIJAY BAHUGUNA (TEHRI GARHWAL): Respected Speaker Sir, I rise to congratulate the Finance Minister and the Prime
Minister, and our leader Smt. Sonia Gandhi ji, for presenting such a vibrant budget, which has taken a historic step to fulfill the
dream of the father of nation Mahatma Gandhi Ji of "Ghar Ghar Pahunche Swaraj".

Farmers are the backbone of our economy and they have been passing through a phase of distress and frustration. In this
budget by waving the loans of small and marginal farmers and by giving a concession of 25% to all other category of farmers in
one time settlement of loans has paved the way for upliftment of Agricultural Production and national prosperity. The other
Laudable feature of the budget is the increase in the allocation of funds for providing scholarship for the SC, ST. OBC and

minority students and of setting up of 16 new central university and 3 IIT's.

The entire middle class of the country have a smile on their face due to the income tax relief provided in the budget and
by reducing the excise duty on small car and two-wheelers.

The economy has recorded a growth rate of 12 percent in successive
quarters up to December 31, 2007 and the GDP has increased showing an

average rate of about 8.8%

* Speech was laid on the Table.

It is a matter of grave concern that some State governments such as Uttarakhand are not fully utilizing the funds available
to them under the centrally sponsored schemes. It is necessary that a strict monitoring is done by the central government and

remedial measures are taken so that the benefits proposed in this budget to the "Aam Admi" reaches them.

Sir, whereas the country has been progressing satisfactorily, there are some
clouds which must concern us. Sir, I would like to draw the kind attention of the Finance minister to the economic backwardness

of the Himalayan States in general and the State of Uttarakhand of particular The economic backwardness of the entire



Himalayan region in general and Uttarakhand in particular concerns us. It is a matter of fact, that our younger generation in the
Himalayas, has to seek employment in the plains of the country. It is also a fact that in such distant, remote regions, with such
difficult topography, quality education has not reached them. The opportunities of local employment are few and far between. It
thus leads to alienation of the population, which combined with the destabilizing forces from across the border, can be a very

potently dangerous mix.

To mainstream our population living in such distant areas, it is important to
utilize every available opportunity and technology. It is a matter of concern that from Kashmir to the North East, all Himalayan
states barring two, have some degree of fissiparous forces which engage our security forces and cost a huge amount of

expenditure on the security apparatus alone.

To end this alienation, I have certain suggestions to make and the Government may like to consider them: -

1) Please use all available technologies to provide connectivity, to even the remotest hamlet. Making roads
may take a long time but can we use the available network and I T technologies, so that a family sitting in a
remote village in Tehri can, at least, talk face to face with their loved ones, who are doing some job in Mumbai.

After all, web conferencing is a known technology and we must provide it ubiquitously across all such regions.

2) Land is limited, as most of the area is taken up by the forests. The hill state Uttarakhand has 78% of forest
cover where non-forest activities cannot take place. The forests have to be preserved to save the environment
and reduce the factors responsible for global warming. The central govt, should compensate the hill states so
that their economic growth is not hampered.

The hill states require a totally different planning and approach in Agriculture, Horticulture, Animal Husbandry, Industries,

Irrigation, Drinking water, Health and Roads.

3) But there is another lesson in this and that is to provide job-
oriented education to our youth in these areas. This kind of
education could range from job-oriented education in
Information Technologies to horticulture, production,

harvesting, postproduction technology and marketing.

4) If we are unable to stop the alienation of our youth and

mainstream them into the economic development taking place in the rest of the country, there is a serious

apprehension that we may end up creating far more problems for ourselves.

5 It is therefore necessary that there is coordination among the hill states especially in the field of Power Generation, Tourism
and Road connectivity. The hills states which have international border should be given special economic package so that the
youth get opportunity of employment and do not fall prey to terror outfits which are posing a serious threat to our sovereignty

and law and order problem.
6. To uplift the economy of the Himalayan states, it is necessary that

a separate ministry of hill development is created and the states of Uttarakhand, Himanchal and Kashmir are included in the
ministry of Hill development. We already have a D O N E R and a separate Department for J & K. I would, therefore request the
Hon'ble Prime Minister to constitute a "Himalayan Development Authority" or a separate ministry for "hill development" and to

provide adequate funds in this budget to fulfill the aspiration of the vast population living in the difficult terrains of Himalayas.



* oft Breret aoc (9fisiomoreR) «: adt 2008-09 & asic 3 diciol @ FilpT et $Ab R 3 U LovIaIG d2oll TGN Toic INUT 31 fol & 3celol &
fere @ yraerol o1dl fAsen orn 3 Brb oow a6t @1 waif A1 a@s3oll A A1 ©PI ofdl &) S/ s [b2mer &t 3ust @I Aca A5l o) A&l aidl Breten aa
das fsatel @t 3eeliol oldl 1 el 3irst it 331 Jof ast sl assl 4 ga1 gan &) 391 B yedas safes uz ana oft 10 game Fudt a1 aself 3 1990 3 fsatrer
&t wurt @1 acar 2500 31 3000 #0 yfet fdeer en S Fisier 18 31 20 0 gam wean em amst 2008 3t fiber Bt wurt @1 sca 2300 w0 & odla &
3tz Siater 33 ¥0 yfey effes & Rama 3 #igen 8l srn el @ Wdliss #seft 8 srfl) amm 3 ol Tediss b o Berdt 2| Brrt fsm su
oidl 35 ur a1 e #ere, sfawn, J.d. 3 snccts a2 33 3| 31 o Bt o g3 16 yfror @ asic 3 yaare Slon aifde &r St ol gam) gy Jor A
e et b B3A A 0.40 vws opilar auedl 3) 2RoR of dol Afdr iz Gergel 9fdr @ Py Aowr 3 aceol o B YEenol ol 221 ol 337 dolc 3 Aol
alfge em ond @9 Pftee Star Saat @t 10 yfiort agmps 15 yfirerd @zot 3l 9RI GBIz @) 3d1 a2 I SRI3 3 aFl Siel b Yl & dia 9er anme ar
(dftuars) a1 245.76 3w srefa 1.38 yftrom Bz 17578.72 w2 uga srm dlgwiel 3¢k varddel (vomers) & foradt & off 1,17 yferort arafa
61.60 3im @&t Brmc gof O ordl) fArwidt off dt. Rigeasr Sit of SIA-GI3T 36l MIMUT UG, UIGT FTl IR

g il.u. PR of $A ToIc 3 91 AR dqul 3 HeeS D DIl P DI ORI UK ot [ 32 Fgens a1 a Bor ot I waedl 5o 2@ 3 3mar ancaft & forw of
el arrst alister 3 3M3 smrars Sl et smagrasans Jast i T Fu A Juctets & 3N of & 3B Jean ol 3 amer At gsht F afiy Swor vt 2 3@
3| ¥s vo ey Assgon 2 b Aol s oo 6t elelt aqunsil oF Sor & ordta Stotar o) ahzar fden 3 3z Uit cpnmasht ardl & dia vo dar e oft
acl 381 8, S 913 A Jld 81 281 8 3fiz FMeneal @l cib? Gol A gu| BN Al SIS ol 31 Sloldl &b €2 Pl dole dlue @2 &1 &) Raifer b srmamar
Pl G S TPIRI 51 ADAI & b @el A Borsle YIRIel 3 folist P aliart 91F uS A armst fAdel 3 50

*Speech was laid on the Table

iR Hictes ot 91g a1t 3 armene fben swm, BRIY amd sncHt B uga A YD asd s &l ST 3N 3TcH DY g, Asofl, et Ao e 3| adf w
tclet 3z ot & omt 3 aekdl Bt A Wor A odl urll) vordle Wwww # St grr Bier en aderer 3 Sta G Hlara G adiadt st R o A
urfl) @t 3 Susliept AWR] 3cuiol a Aleanst 3ol B VIS PRURCE SPId Bl B8 s ofdl &t arfl) ur [ea Jic & dle A aperR a1 & 3l ¥ a
IR b o 331 3icll 3 Prueol & e ®ireT 531 3 a9t B 31 P 316 IURN U2 Aar &3 32 &) Pogll doie 3 91 & e f[saft ¥l isen B sers ot
fieretly sz 3t St forer o2 ot sip @ T 2@t off, g Tcwe vw siw (Risre 3f5c) 3t i srft 3 wnfor 8-9 yftert uz| Aobaaf¥sr Aacz @1 aern o
& fém s woic 3 o fdben Sion en <ifdsel g Sxol @l olal e

acepictlol Yameict off srect Rert asiel & e ot 3 R fgea w2 9ig & wdle 1998 31 2004 am oefera 126 cra ol den sifdadaa 190
I cat &t orfl, smafds wER Jyer &t IR of g &t e uz 2006 3t 92 e car aer 2007 3 110 ara ca e & oft 5t vorEle wdr A
SIUGIIPTT TG D B

53 @d TG & Uit Pog PR DI ol dulsrll @I el ugdel &l offard dd yme &3 Sl Pog ATDR of 318 @I ekt dear 1000 Fu gfe fadeer
f@fte fsem g1 ad 918 @1 Jwelor Aca 750 =0 yfer frdee den 100 Fud Qicmgel Ifd1 32 IdR of 850 Fud yfer R ama uz 318 B z=dlc &
Pog IR B aed aidt at el @ 150 w2 yfit adea siffie Qs i asz 318 R @2 Al | o, Aewiser ror I offaa 3 xic g
& ©Rul 3 I3l & o forsht dufdrll @ e e, Koy sieeil 3 adurer 3 20 cra cor 31g s 3 el aeme 3 3 @1 sma 1000 U fdee 8
aren forsft @uforil ot 1000 R yfer fdeeer 2 31 3ie @1,® BRI uz silewll © Xl eRIb: IBH Tl =6 i sisor u swn by 31g &I Hlsra 1100
S gl fideer am defly s w@eior dca Dt wol 3 31E D o acdl, BRI e SuslioBil w2 AR uSeh Juie FWoR &I offtrn fber a ala
A%kt 3, 531 Sor @t Storar wft ot Fdlaon idf @wofl e 3n6r Uz s3@T yfiwr @wyefl

AalGe, 1 Sor bt st fidt ac ot e @1 yrawmer ot 23 o) YR A® Fgpel A Al @1 Akl d RAclol DI AR AWHl6l JAIPBR IUctet] B Al dcdl B1
oRR Fazd 3@ AP| Pog WMDR Figoms W2 ol Aw PR og WPR YD REPR, Brrbl 39 21 A 30 ad 3, B squa svur Sucea g [ aw
PPN @I AGRIR olal Bierdl) §31 aslc 3 g aPIR®I @I el ot 3xmen afde em 391 & 55 ad 31 I & aeR@] I Rm U soirt & wrazen gbit



aifige | @fds s1ia & sRla It @ 3ciet 2@l &1 2D | 91 b sRla RIP b URT X! DY 3ol oldl Skl | a AgE odl & b el a8 arurmer 3 sruen
Sellel dl Hb| 55 ad A a3 33 & &2 oIPIR® ®l IFDR SRI Ul 3 Wl seiel Bl auv aole 3 glelt afdu;

3ieft ez 3wl (AcR) o: & cllo w1 3 AWe goic ad 2008-09 uz 21 28t aal 3 911 k1 U A6 Deon algen b ABeR A i ot o ast
AQRE 3 IADBST DI Slcl Belkp2 A AT Dol Ht Difdrer &t & [ yorferelier sroastror B sdmR 3 sncedt B srens F fow Rifsaa & va fdw wu 3
3I61.51, Sl. SIfeT ud 3reel fiwst aof W fém) uIod aole B iws u@ A sid 8l & b i} ot o e adf ¥ yrawmwe 3 eist-ast 21fd a@m? asie
ydd as3 e @) as$ wick 9 s1er adl & getonn 3 gsie Yol e faRr 3

o1, 2001 & SoPIvT6l A5 3fefI2 o). SiI. Pl SlelARR Poel Slofien @1 16.23 yfdor wd G161, B 82 yfdor &) udog eidr w1 Yo Indir o2
65 yferorT b Ipepract @aor: 36, Sl @I 55 YfIor ud SLeIL @ 47 Yo 3Iihl SRI o) S 3Nids] aRld® tRIAC R Al olel 8, a=lifh Fdsurpaii
of kb U2 SIb2 $30DI ARAD 3iidsetol ofal foen 3 siifthar 3 dome e fdsem 3

bog IR $ol Slliciedl I JHEID A2 ©l HUL 300, olFtipel Bd YRR agol, e & g2 acror 3nfe o o Jwwe! gorol b 3592 A Sitn s
wrIffode a0l aerRn 3| 6], SiI. B4 3fe]. S1.5H P f&d P e unfSes sarr vd siferaidar sicper ed S1LGH. @Rl ARl SRT Gl AKT Bd 316 Ay
orifoad & 511 8 8| A AsreNs apie: IUARIEH® Ud A9 Wifeier w1 Yaere! wol 3fel.5ll. Bd Sl & PRI Faiddl oradll @ AsRIAT sroiclol B
Fdiofar S fifder gopr & il @t aresifda @l 3 uoq Bt @ s Iwier, Rficar R0l gRI sl 3 cmil @1 souRiel, iRl St wer
3RIodcToel, 3l 9 forfdrer SRt ot 3 facia aen et w1 fucor St wfiril B wrvr crnfR @t cwi o e w 751 8 BRI Asen @I 39 gvt
o18l 8l 781 8|

5t ME srew sl S Aftel <IaARl A opl cIftpdl & Adwll &g Al yd SRR Asen qer AlRwie BKIgRT Asel, Uk, okl @ e
srrestide srary, emenfeli

aitSpeech was laid on the Table

@1 BIIART DI IBIol, BEART B IpIol 3 e, SrIaiT ®1 JAffc 9o, e cmnfekl & aror B yunct 3 e St spio ik, smopr dercril
& o 3 Rewa & ner-2mer Rencrl & xR™M 3 win grlod odf 3o, g da sfon & Ader 3 @ g ol B Femon, geas! bt xdle &
gfdzenead siforafiaan, ¥dle 3 e, Jfdand & e,

il @1 sro[ueiiel, wifcior, Afdensil @l 319 a el @1 el IxR A oidl 8ot A Al e Bl SorpRt oiel 81 urdt &,

52t 28 319, I, S B et B fore orf @t aiclt FaeiRid Jsrsell @i & siel arclt AsrIAr 2ison 4 S srn & b wicft 5k i 51 s1w 3l ARt
Foroall @t &t a1$ forfdren azjer ordl &t o1 oty 52t aeE el BRI A Bifdia uRwuftrl @ ArER o sl aw sifteEla ol fsen 3, or £t coenfll @
Uoralf3 fdsen 3| sifden 2isrcoll B fawmrt & fower eI il & dfgim wacckaail bl Fende &bl Asten b Jde 3 B3 Kl 3 ulsomil ¥ o Biftkei
Fdicpe i a1 &ff St farfsae forem B 11 o1t &

srpgfel Aol der g da Alson & Jdde 3 Misref¥st de o1 Azenfda s @wol, BrlemT o1 M FfeTiael W1 39, d JAMGARdd o ulen 1 A
feprt o1 gier A got il @ Astomsll @i e 9w a2 ordl Brem 3

f arrotofter frer sicft @1 teror e 30, 88 JmwfSRE GRIRr w4 sifdani¥en didpcrn, #ier %4, 94 Sfotsnfr AW FAqrcrr, AP 3, 83 Kzl vd e [Asmer
fSretdl 3re]. SiI., Sfel.S., 3 skl et 0. 8, 60, 87, 93, 83, 55 Brw . S5 B asceml d fore Alsole vd wriaw I n asie @I el fsan
ol 3, bt 3 swrenfiia wear g | 32w e awics Gt gy B sropuid 3 gsie @1 Yol e SRt aifds g e cmnfifn o e 21



3sh. crgdfoIRRIVT UwsRy (JiGaiz) «: a1 ad 2008-09 & srehioey u2 aal w2 23 &) @0 Aewid} of adt agee A 36! asic ) yaa a2 Js Bxmor
@l QIR b & [ A1z wote Seilgddl, bl @l FuRrs @ol arcll wd sqpilor 8iq) 3 Pt Jootft I el PR B MR Bd 983 AAHRT @I A6
&0 SUYTD AR Ygol Dall, fbeq afd srgars A s asie o S e df Brren & gkl Bra v o ser-agme gaa e srn & ag et & 60
&oIF WIS B woledl @l & b Affeor srelonBaRi a Joi grr xa=i &t a6 wal srn 8 b a1y U 3uesy sifas] B spey a8 for 25 I 30 aom
oS FuA A Al B ordl worelt 3| fbsey a8 Af9r asai A M s3rwT IR ol 3] YRy AR U SN I of 33 fAvar A ur 3 | wer &,
3 cmnfoad St arct farer Mkt 2 rcusia act & SN grE: ssur ok &l oidl &) DA 3 A ewer Brord Jiwen aga § 3 o A dfie 35 SRk
ool gaoll b Bept AERe B Ke er B e, I GBI B dedxis b ARE GRT A6l ATuRw asf werh o1 &) asi & aweia sisfiae 3 waen
argen b Sia ad PuDt B WACT B WIPEL T S DK S1I oflfet ordf worctl, wolamdt orbt Sootkr & sifdr 3 wolor of a1 serbt omadt ordt 3| airet P
e dotet o 28t &) Ppuml B T 91 BIsd 9162 A 31 2§ &) 9B Dt snaKdt aGor B ARl a8l oR) ol AT WS &l W 3 3 9B A ofdomsen
a1 a1 3t ) o agl 3uYes AspIR B e F i o 3 AwEY AAsES Uz Bridqur sria dofdr S 281 3) 3t 3T sraerel @t ast Al A aeer sn
zar & ot ol iz srlidt & 2 @t uresr I gomRl GG o @1 &) YId dole 3 $A RN B IR 3 O [idre ison oidl 3 sma Bl &),
Fpeiiur PR ariedl sl 1, apivr marikr Alser 8l & 9631 b ookl Al Aledmu D YRl 81, sorml siifee Bt 21 & fbg s ae & uBvna
formsHRs &

IR Yol A & i B sl 31 anfefes frr uReida &t a1 &, ¢ [aSelt a Softr ffswrr 3 st g1 @1 YR a1 8, adl siger sft wetst PN gU @G W
3| gofe gd & Beifer aiie asie aig & Beifer 3 smer susilepr axaail G Blorc fbr wu 3 adft 3?7 w0 3usliept B o Sfidol A6t oz dofelr S 38T 3
e Al B el 3 i "t S der B aw "

anSpeech was laid on the Table

i af¥arl 2 28 3 Gl B acdl A qf, ARSKI B aGA I - A TAT eI SIR? ARY, Bwos ot aragaz 07 3 70 Fw el o aror 84 T )
2l @t et ot get i 50 Fu gfet fobell en smer 78 R &) sit ywr siow e b e ot Sforp E)el ue uriker o fiTar 3 getfen 3 adsiors
faeeur gunelt <t oft Gerofler gon 8 S10 Fawflenest St &t sieaer 3 fbatel JENeT doRn oRT o, 33 i =1 [l g of Breld 3 oui 4
gfRrorT st U2 Rl @Y w01 Sot @ e Rl Bt swfler w2 e 3| F st aE 9ft Ieckar Do A R Rl B ssuemHt At & 2, yrpfe smuer
tisa fdbemer Uz BrRaz Jime Iad &) d sl 3o 3D DIoamR, St el &, @I 3ccx N fSrerhl anbler dIed dog, IF@R B sl & ART Iust
Rl &) g yipkias ol gl u2 ofidaetas 2 urell usol Uz 3ust fBIfra &t o1 a1y & 3o ofdl 21 wir 2 Al watel 3xmsell usdl 8 sfie 33 aomel &t
aifor aXdt &) puwn 308 F3ireS et ws it glon aifdw) ssvERAM &S wRU a Ypiie smuct A ifsa bl @t gor: ufnfie iR smor &t s 3
Wfer 3naetol @2 ur el @ Piden Brel wE T BY) el & e il warcl & e B waer o 8)) FeeEr a g et A 8 3B &) JASPIR
P IR ac 3 &) WoR B braz Agder &l diuon & T off VA 3eer brrar d4g 8 @ &, dg alo & weIr uT &) aq 3eier dimdt & e i &
@rrel, el a e B opil i forae aly 21 38 &) ase 9 3% DRI HEeISE agoll FAWIA® 8| IOR 3ol U BRIUI @53, S Berz 8l ¥ yaeor
8l 33t YR arc axqall I ol Blordl uz gyl 8l as-a2 Jebluferl ol S1X-81 Jelel 3, Aduds 3usilep! Jelel 3 yaor el SR g a sazed
uz fadi exmmot 133 omor &Y amageraar 3 i a omorciar dlaf¥e ve, e, Rivordiast fibe 3 &1 23 &

gor 3t orarcht a srdwardt aftfiften adt &) Wwwr B $A 3 916 Aqerr B 3tk eI ardfen woft afdw) swer Aot @I YRAW ydor a YRk YD
fSrem sneesaie 31 difSa &) Storar ol @ 3RRRIA #EIR B2 281 &) oraacht N of Rer, oilee, #ea ygol, AsRg A 3y dd 3mel 12 IR
R 3| 531 w Aoy orfard s1e Fgerr @ s &q fadw Afdr amdfra &t sioft anfde) aFendolt s, e B FrRn a1 uski e Soff A e
2o &1y 3 I coI6l @ ®RI 8l 261 Uf'h ! Jee [ Silell 3agd 8 32 53 & 2811 FicRI B qoId I irdco] 3 afg 3y

febatrel 60T 9[Th 38| 3IET 3caft IREICE &Y Yawll @l IePIR fel, Jprt uz Briqur 8Y) sma foriir @ Auet ARPRE 8 | a6 asft 8l Jben S| aic It
AgoeU wrazens gl fsiclt & swren 3) wiolt Bt e &) sridl A Sieraz At A ofl s 381 3, Wisier ucted oidl 3 fsieht @1 amufd ordl, Yacwar sidf
2, waiaevlir 2w=m aedl on 24t 3

gl fireipsz, aore #gong agol aren 3 skt alie sl &t 2 @ awor aren e Sor-sliaer @ sRRRr el 3 Lisar aren & 2



Jigiu 31 2t dlor o axi =it & puen sor Uz AW &= )

oft It Fstel RiE "cictol’ (S3RIRT) :39mufc s1glcer, Ul #21 3091 asle U2 aal 3 9111 ol & [ s e, 3 3305 R 3muds gfer snaR cerep
DI &)

mafer A8k, clid 3 uia @i b BRI wrwr gorme airdl 3 siie uia @ b ARI-GIE P @G 9 Ser B dia 3 fbe 3 et 3 R St oft Sfiftren
golrdt &, a uia el & R Bl &) araa 3 3 doic IROR I Sfifderd GIars glar 8([s53] #8lca, qulv IR ol 3iffer ad 3 &) 31 Gor B Bieroft
gzt &, it st st A gt sz &, srdlal A opgt e &, scie A ggt e &, el A St e &, Sot Jwzeml & gl ar e
a® 53 IOR DI B Ko o1dl 34| o/ 3ifeRr ad @I aele P2 a6 AIOR 3rs 3 o afRied sife Jeor aar 28 8 s o 3@ & & an s g
febatrll afiz sildl & fere sael fafora & 5 gat 3 diwond e ame &) 4 aiwond & 531 @ oo b &) A 391 & st of o, A0y Sor 6l ofifEen o
6 wal 3ik Uy fdea 3 w6 yaf¥a gan &b goma aga el ) u@h st s 3 ot &t art Seft afde fb smuot ar @l aw @en e o oEl fin
aotc 31 a3l 3l 3wl & efta 3 gt o afe snu war o1l WIS Al sy [ADRKT 2wg, Bt Juft I o1 S A IMUD Ui AT B oerdIeT I Akl St
sl b dta Bt = ad ) skt ai adfl 3 anu sifasi A il B e wron wE & & 3 ol St WA & ot amual didiver el T AWeIoT
IR 3112 ATl 3RIBT IR ¢RI DT 361 8| Sl T2-H3 SIKDI IAGIV IR, MU 3IAD] olal Aol I8 &) 3MU AsI A dom IR R ©F 3¢ &) 3 3Afost
3 ordlelt @ et apvant aisA B, Sfd arafie ek a2 sl @ oidl gf 2, adl 3 iz amu 33 &1 A spiwd WA gu 2

il #lcer, 33 Sor &t Fad adl Fn 31l HEE 3| Aidond asel 87 aen [ sicft St o avuft Siorer @1 yrIRT fen 5 1o wef 87 s dl & 5
faer aicf oft Brer ulder 3 ame &, 3201 apme & BT o 3RER MUt ol Us I 3T AR 37 AeTel Edlger A e ordl ST &, 3mu @R 3 o,
Foofl, awct, amet ar WAl @i Jel *3eal B R o8l Skt 3 smuwt O wds ot o8l usar 3, cifdor s et St 15-20 uen asigdt war a1 8, ag
airl fdbar Reifet 31 oo @2 281 &, @ sl waft weuon &t 87 oidf &t Fefl fMewel auf bI smuol age aat B Mwel adl 3 sgens &t g3 o= &ft? s
@t &2 21 A o yferor o et s1gens 6t o2 @al & - ula A 8: yfiola &) oM 3ol goic U9t fisen 29 wradt @Y, 3 AIE 3 AEenS bt o2 el eff -
5.06 yferera ¢y amu @z 22 & b a8 Q-use gole 3 apfl a1 Aed we 3@ A b a8 Q-uzr dole 3 dia Al dd PR delc 76l 3T dsic U dle-fde
ganm 3, Afd I2) SxM S A 52 Ak MUk A a1 3 Ay A Aewor A 3RAweT gU F) 1ol AGE B G2 ufa A @: yfrera 3 3tz IusdepT HeA JYawian
wal 87 Bt wu 3 @ ol ST &) 34U @8 38 & [ 3Mual dia adl da omiel fds=m afé a1 fUwa ar e @ arumt Bors 33 d amgst #gsms I it



DRUI Tce, 3ol Dl 3Tl ©al fb areler & ol 3, wft war b aieicdr anme 3 it o2 adl 8, 3amT s &) ol war b el 3curger 3 @t 3
ol 31uel el b cenuil¥eEi gri sHrddt 8 28t &, st dhia ag 28t &) bl asdl 281, ar el A 3ru Bl Aol 3 AW 38 3T Ao of
3BT Fol T el [ 3 wad & & st B woft & siie P siguerr waar & & &ar srowst @1 Bols 3cugar w2 28 &) RBors 3cucel alol &
gl My fagell 3 e oft @2 38 & 3ii b g3 ue s @52 22 &, 98 afeel auell 3, 33 U2 gA adf A ofal Siiell dis| @it aieft Sit @Y 218t sremagas
AwE Soft udl waadt 3 amuol S & fore Jos3 fAsen e IuW! ordl o, Sos3 Rofae @53 1 aiiy 333 o 3[ol ST Plere T 3mdel 73 Sjot 3 $UIE
foban; @18t & [b2tell @ s 31g 1 Biformr Al gt a=n ¢ 38 &7 fbetet el A seida 81, 3 @6 36 & I 591 PN wR el degia w2 3@ &) Asl
1 febaiiol w3t & woIR W2 8, dg 93 A 912 281 &) MU Aol b oldl une, st b fdsamoll &t aret for-yfe-fior acme Bt actt o1 Ut worsle &
omtel 3 araf Y wordle A ool wiet 3 3railsl @I IediGal §eloll g3l b vwilamg B slemwd i 3o ¥ e Sp1e ol off aits S sreir 3% a1 Y 33 sidt
ud 9lG A Wasoll UST| 3TU @a 38 & b varsle B ool wiel 3 oftfy srsas o) vordie B omiel wiet 3 Asi A5 w6t agd a6 dds X9Isl 4, Afdel MU
3 gie] 3 3AWE W) AU B8 33 3 [ Ieule geas A a5kl @eds AZoIE Y Aes und, Ag 29 oidl 3| MU Jeurcasl giees 3 @Il BIP AR D o1k
XD AT 3| ASOIE Bl Aol b o1 3ruen! areer A oflfer gonelt St 3fiz 321 Uz MUY w21t Podla wren B, St U6l ol fdsm

Il selca, et spu1 &t aga aat g3 smuel wal b gl fberell @ 60 elR BAS FWI AP B2 3w, el deic 3 wai Yl fRn? srus
qoic 91avT 3 3AH O Tl ol ¢t i s 60 EoIR DIAS FURN MU D&l A TPl AST A WG SIDT MUl DET b & 3A ass 3f2 BT & HEE A G
@) Bord b b sraolz of war B gy 91 B IR U [or-fber el @1 fseen ssur 2, a1 do o aen 3, 3T ST BAde BT W@ E) AS UDT
fEondlor sfifeerer ok emy smus st ez & fom s vk R sz 3ad! duvn w2 &l sl 32 fere o ofift ordl @ons fb ga1 sl @) B3
gel 331, Afdsol golrdl @l AWIel SXT @53 3T U3 Sl apufeRll @1 car o, 33 3% @52 D! Bl @5 gora @5t oft 3prr 21 sesar &) Al anue! &
oIl 3l Il ellpiterar arctt diuom @2 &) Brib ® durl sruds urt ol 8 iz oK Afdala ofifer smuet ot @erg, cifdber suer dlwun @2 <

16.23 hrs.

(Mr. Deputy Speaker in the Chair)

JURRIS! ABIGRI, G 310l ISl I AN a16! SN 3, &9 RIBR A 3 & 3iiz asl b @ik 3 gt sword ) fae #id} Sft, fer & aiy 3t souwl oft amcEr 8, s
Ucell 91u &I, 3MUol aai SxI & b aal @1 A= Yeei aen 3 asl da A [l @1 6l sl e & iz sl el ol da 3 36l orél Bier & o fbaier
forsft SRt O urt ssur dot B e S s forsft Mg sl @t A g Bt o2 Uz HuT 3 3| MUc! ol e wal caazen &Y, ol angwrt A S
U1 Rl o1 fRrT 3, 331 off a1 321 WNedl DI DRI BIY, IAMD B JAR ol ol oI, AUl Wote 3 YIreneT orel e 32 aMw! &M w2
o1 @l B a8 admel b fére b fisen [ s @ gomra & e due 21 s

faret aicft SR, Sra femeff udten Sar & & as &1 et usdr & 3l &l AT UGal P I Sl dg LISIINGIT Bicl af SIIAl & Al 3! Alel agd 81 &I 3| 3D
Slfers act Setoll Syal 3ae 3, a8 AAsiar & & o oft grot smesn IAwT IR & & 39| Afbor v Rerrlf g et ordl usd &, Iacr wdlgn B sifer ot &
UG 3| 8 AR 3 UG & b oof fAenefl oondl 3 20 Fue @ oile ol ©2d fra 3 & b aa o 20 odl ug, @ 2 Hue @I ollc 3ud féw e 33
2, amu i afr si o o) At o smue! b suel AR el b P ol b itT siffer 2 3 diuunsll B dier BID F 91 B Slofdl B AT
AG 12 Aol 1 DWl b [ anu aga o @2 3¢ & aifd sl die fier o) gota & are @ ulvie den, smu v dererd 3 &, @@ gota ol
uBumet adamwen;

JUREIST ABIG, 319 dslc 3 o1 Pl yoifer H aaf &S Sie-olz A B a1 & 218 wa1 orn & b Biaefl 3uffe yoifer wer aut 3 5¢, 3dofl o gors i @ft
otdY &%) [rep54] SADT T 31191 3icedt i srfla @ wai Bren? 3 aRivIRA S B 2Ader I LD IGIET I MUY Al AEA & ol BT & I v TAL
waflorel of v RUIE ywifdra &t 8, ag dicomel arclt 8| 321 RUE 3 @a1 orn 3 [ 531 S91 o Sl goet 9t oIfep Suetstr &, 3T 94 yferord areifdd &1 3 &
a3 94 yfdera S & 3 77 yfer 33 g &, Borbt gfy o1 amrcelt 20 vuw &) s amu e cfifSe @ 20 uw 3 @en b aA o
1993-94 i areemst &t g7 6.8 gftterT eff, ag amat 8.3 yfthorT &) 33 G9T I 3T D&l o Of 35 &7 &I, AG &1 ADcdl & [ aruebl offfcrRr 3fiz amues anass
St &, 3015 9T ST 3 39T Y 9T a2 Amar &) 33 o1 Bt it 80 yferera =i 77 yffterd ama sceft Bt smand 2, 33 3201 D i ol Bt 2ar ) safte
3TST S1d 521 ait b et b amu i ST oflfel @it FASPIRt Bl g2 w2l 3z AT DI WA Dol B e B Hfifcera ol A, a Sor & 3 arcaft
32 ardlall @t 3eraT e fier Jaoer e

Suragt wdca, A JPIR a1t dlstor & aal w2oll aigdr g A va-2) F Rogall Uz aal 2> el S1A ST I Ba| IASPIR 13T Astolt B fet
aicfl Sft of Tt &Y s/ snuer JeER sndt s grRee &, ﬁqa%shﬁamﬁtqfnm&mmhf&m%m&smwﬂam@aﬁwqﬁ&mi
a1 3 a1 100 Rot 1 vt 39 3l 3. u.sl. 6 ot Bl ané 3, as @ wad! 3 ag dadt 3 [ 3 yiierT ceil @ & ama v aA oot 3 100 Rt @1
ISPIR & b &) el o1 AMUD A5 A A, dai a1 TS A S 3l MU BE 33 S Kb Ama gy o1 3t sridt Je 2 33 F ol amu Qryar ) aA o
2005-06 3 o 3muel JepnR smedt Ao g% &Y, a amruer s Aleton @t 150 frell 3 cmey_ faban Sz s ferw 406 @dls Fuv @1 gt fawm g
TSl 391 A5 32 B 3 31 ey avvar B ;A o m Bt 3, Afder wote 3 Baer 600 WA BUL @I Y R B) A8 2o A 32 sl A ap) Fef? v
A et 3 3ma Baer 3 we el B 51 Aslon B ocPld ASPIR & AD ) A MY TE 3§ & b 53 APy | .. (=aeo)

Iureret #AANGA : eflor 3@ 3mu woracys HIdw

off Fsita Foto1 Rig "aicter’ @ urae #igiee, 3 sicuizernt I @iz 3 B QY Bioie 3 3ol ar @we @2 WM ol IICUAXRID] I IareT U2 3mueh oft



ofifet afiz Sit apecer fust &, et off siiicy, Sl DI 21 die d 6l ofifeT &) amu 31 Wewt o s RBib dic $f 2ewii O e o &) sreuizre! & e
of MUt BE o 2 3z of soror OIS [ &) 53 391 B AICUAIRIDG! D oil araa 3 Picon aifde, 33 el ot I Bl sl [ 27 31U AR AT am
@5l &7 3 U T Som AE §| A ot 1989 3 IPIEIYR 3 v AT 3T, Sit A AST SoI o 32 IIRIG AE S J9T I ANIRID il 3 A aST oM
el 333 BSIRY Al AR 918 S dal &l A6 FWR dcetl, &Y 330l v siid sl gorrn Siia wafisior B Baié A o difda uBar ot terer Sor
&1 argpeia 5t orf 31| I AGA DR of God I [ MU agi B A WDR of U Al Usd forzn 5 agi I it Gen difda ul¥ar &, 308 Bra
gt dif$a uf¥ari 6t as ssmrasn feon @fde; @& smu ot & 22 &) 3A Awe 39 2 sl e sy @ & b Ay srewRizIe! & o i ar @2 @ E?
TEl EoIRl URAR 9l O eIk W2 &) Golkl uRar 23 & Bields Wpicil I WbiGll AD 81 318, U & 4 ulkar & ol # 318, Joibl ool o sibil &
et 3 uddl B il gar e srmy iUt I R B 3 A g den srn 3, ara 3A dae IS g 3) anu =i o offdera frofer A7 &, amu a=il ot
asl A don i3l @ Famasn S5 @I o B 37 AU g8l B cuID B 3dsn e smu afdemedt s asK 3, ama A CII @ 3
ACUITRIB] & el B fserolt AMsomd 3ot e1p] Bt 27 s frst arragresdr s @i Bl 2 @ ... (saaeor)

JUrEAgl ABIG ¢ Slb 3| 3/ 31U Woldeg B,

oft Irshta 1ot Big "arctor’ : 3urer #8lew, 9 wolacls W2 I81 &) 3ATSI ATARIAA 33 all &l 3 5 S snuen) ot 3i skl &2 asvafl 8, e amued) Sor
a afl afiz sl &bt s @t ot w2 &, mmaﬂﬁﬂmaﬁb’hﬁsﬂzqiﬁﬁbc;rm el Wfoger w2ol 8PN P @ Yl Soft gkll, dear dicz
Folowic, ulll, XG srenfe & wazen w2oft 2fl| sof Jadb arcian bl &t afe dame Beftr ol 3 ar Pofsm F0¢ yEer MU 33 62 U2 dIol g,
3131 g3 u3 anu amend ova &) Afd smu e 1600 wud yfer adieer us s 3 sl o off 1200 wad yfer adiea a1 a1 @w1 s Bifse; s
A 34 DY @) greifdicser ofdl $31, Y @t S/ ddas Y@ Ieuramdr dict 3eMel B U A [RawBid ofdl w3d), aa dw 3ma 331 91 @Y yaIfd b u u2 o1l &
Gi‘llilfﬁﬁ§|

MR. DEPUTY-SPEAKER: Before I request the next hon. Member to speak, 3% urr 3t 3 ot S2Er dlefor arel A=Al &t 3xdt 2, safem Al B
arueft feffavT Fecdic dom @, he is allowed to lay it on the Table of the House and it will be treated as a part of the proceedings of
today.

* off aifdrorg)r IRT Tooll (BM¥RIRUR) < & gore &l 521 as 3 23 7K gu 3ol RiRaa aepeT ueel Uz Fx6! & 3IsT aBdr § JXDR Df 36 SOl
& gl aga I3t Brder 8t 2 Sern & G431 31 3eer adrdl 2 e Soiar grt & sRir Ea3T Sfefdl @Y 3ePl e Adpll & AR I aud A5 S &
@i oft TR & 3AD wol wor & b ag SeraRwil @ e Gt Afden, Fawer Afda, @l wazen @ ko o, vd At DUST SR FDoT D RIazen
SRl O o @2 3M61 3PR D Kl OI X1 SR I VAT ASIRA EKI & b IRDR 82 A% W Wel 58 8| 3PR Bgn &t arT 2 A e sdla ac st
Fgpcll 3 3T of Blol b DRV IPCT BISD2 Gl 23 3 3MI2 I6IUGAT DY AGKI & 28 3| 3iTal 3tz sncaft At fbelt of faseft @or 21 amuor ac @ arcst fHign
e & e 3| Aifdbor Aad @sT 3RI sdla ulfar & acdl Uz usdr 3| Al AR O AS Wl & b 82 acan suoft Bren Y o2 url, @A s} Sit o Y2 aie
3l yrenel @3ol B 513 &) U A OB R &I Udl detell & 5 aerz dor & Orgnm bt & aercdt 3 a1 46 gfiom acd yEadt Bien 3 ags 8 SIRRY dorks
gor df et 10,37,813 & forewdt 8,80545 per it & siie 1,57,268 iz aerndt T@et &) Afdbot sprR somt 91ermt @t art &t SRl At Rt Tl 3
Rierpl B agar wall 8 3Nz o1 ADE Pl A GRS ARaD A of P AREE F) WSDR GRT A I B T it aedl B Prerpi B walt B AR FU
i el A areoftia aidl w2 ¥ &) A1 seRk & b Bign B aew A e R SRy

52t e1eE sdla aneall oo SIoa oY A Aol AW oitemt £ Bl &) v acan Asd D fdone & der 21 suen & Afdbor A A A U 3RUAKRT A Ser O e 33
otdl B all? Bas acal AIAoIEeT 3FUIel 3 Siodl Il ) PR @Is ardla aircdl dome &) oier @l sirez &t 2R Aot A Az AR 2Ie a gaAl cloll
Jolb o uep e & 3@ SIK &) gole 3 U3 gl s SRl AfSdse e Sor & &3 St Bl 3Rl 2 yakel Bl S 315 J91 B B ol aieifas fon
Sl AR o aswar of 23| St Aarr Rl siiz sma et Bt uga ¥ St afde)

* Speech was laid on the Table

S A §1 391 3 82 opIRes & Awnfsrs e o1l geft d 531 o1 @i oIl dotia e Bioesft ol it Jesen aed &t Pren 3 a2 3ot siladt dw a
3021 Il b el Gar g3 opIf¥e 52 e aifdwr §f Roan 3 cpn 25 3| Wor o afde b g2 cwifie o e Fean & efte 3 asie 3 graerer
®Zoll a2t &b &2 oI Ml aER Gilol Bl & el 3D

it et aral & & AIDR Iolb ol AWdallel D e a=r avcfl B A s 2 A Sl @53 Sk & 3olepl #iol Al ol B o Sl st wafd, seil an
TE Ug &, 301 B2 SRIBI DI o2 Joll AMRT Sl ST I ST BT & &) IPR DR BIa bt Jeort o & R Iedi! anfbar 3 S & A wier
1ol A5 oIl JoTasT Aol AsHIol Bloll dfde) Afds 3D 3sART Al [ A1 391 b o P @2 281 3 3R WoR FP Br o a2 38 3) St wcin 2 & 3



FADI PO (B33 3A DK B olFI U2 SBI BT 28 3112 S a8 T Bl SR 7l 3A 2 GKI Pl G9lel B FU 3 a8 T aifdar wzoll 9 v SRy aerR ekt
@2 Kl DI 3rcarere #la &1 Siedt & iz uldar 3 I waol el ot 251 dl 33 uRar df ewded P Ta1 ROR B T A 3A uRar @ S IAD
3nfis a1Ge Dt SR A @2 ol Kt clisT Aol F[Tb BB AXDR Bl il ot 912 38 3z IR oft 3orch Jar a Jren B Fwe siET a1y

91 I STk & [ 331 S91 I Sreeigil fbatel IR &t soid aavmi & aic off st srcsRn ol U2 ISR 3| UG 32 DRI 8l 281 & b fber @t
& dIs1 1 o g3n 3 d 3 3iecolt foria ofdl 3| 3R Wog AR Az Yl @2 & [ el 6 sieceft a1 dlan den i forfdae smercefl fsaor o
URPI o @gd Sledl ot vl fsaTiet 3ol G431 us X181 81l 3Tl a3 gl 3P [Astor @1 33 @RI et &t o1¢ wael &l dblord of fieton &) 3pR @3 @t
Faeh! waret @1 3K I1c Bt SR At 33p fome &St 21aa & ar gph

ST i IRDR AT 3 31S & 3K Bl FARXPR o1 U BRI (SR &1 DBA I BRI 39 MGl &b AR | clfdbor g6l ar qul ol A6 Afda @2 fder & aner snegslt
b aIcT I URd| YUGEH 3 CIb2 31 3cH am &2 e Bt 220 6 sreea usl & cifdvol s o1dl 3 b e R @at A & 5 52 ar, &2 A i
diger B Huz aal B ag aneariel et A amsic it sigond B Huz O ot s Aw ol don ul) st srevlt B 33 el digslt 8 o 2 5 Brax
aIret 31 3ifcifer Y swrarer Aol e 3f2 arfifer B arar B wwrenr B St it s34 digeng 3 cler yrelon @I & 5 Agenet &l of 3R By wrul sAR Al
U3 31 YA U5 381 3| SARI IRER A3 Pl a5 ol & e aar 3urr a2 3281 2 525 @is 3 gl ofiftr Juse wvoft anfde) Jdie e & ®riawle 3
JIcPIol Jollell Ueb UGl & 8l SRI 8 3Mdee, clid P 91 IIRPIGI ®I Tol bl & 3R FBrRIs @RrRUI g9 & Ikl ot dadl & wemr ww w3 & s doma
Jeneruferil of fbeor ygoter fbw, et ot it ciftbor smearier I Riar 308 P ol fBrem| 521 3012 oft &=m0r Sot Bt S 3

3ic1 3, 3 v FeIM Goll aIsel & fib Sor I eilsidlel UST RAT 3II61 AR Y9 381 8| A Ul SRI el FUEI I D &l o1 18 31l SR Afda 81 28 8 |
ag forsior ud &l Sl oiol bl a3w GG Ia1 3| PR IRDR I olicsd adl & Jabelt Al oA A BA IA Il Slolds Hel 5152 Bicton afde) s dog greal
& I 319N Bl & [ Jetofter et dicf} St 3uRKh @il U2 &ame I B8 P of P HUIE S[FT B3N

*SHRI B. MAHTAB (CUTTACK) : Respected Sir, After this Budget been placed before this House many people are talking about
farmers. The loan waivement has been a topic of discussion in every sphere. It is nice to see that the urban population has
become conscious of the plight of the farmers and the gloomy agricultural scenario that is prevalent in the country.

In this Budget the Finance Minister has something for everyone-from farmers to the average tax payers. But the biggest
announcement is the farm loan waiver, encompassing all sections of the farming community. This includes a full waiver for small
and marginal farmers. Medium and large farmers also stand to benefit with 25% of the outstanding amount proposed to be
waived if they pay up the remaining 75%. This sounds good. However, as the farmers survey of the National Sample Survey
Organisation showed this may benefit less than half of the indebted farmer households as institutional source account for less
than 60% of all farmer loans. Nevertheless, the waiver in itself is a welcome step, though late in the day. This will at least help
the middle and small farmers in mitigating the debt burden.

However, two of the important recommendations of the Radhakrishna Committee on Agricultural Indebtedness, which
deserved some serious attention, seem to have been bypassed. The first concerns the measures recommended by the committee
for financial inclusion of the financially excluded section of the farming community. The loan waiver does not offer anything for
these farmers who not only pay the highest rate of interest, but are also vulnerable to the high handed tactics of moneylenders. It
is these farmers who are taking their lives in distress, not the privileged ones who have access to institutional sources. The failure
to touch moneylenders debt is just the first problem. Second is, no distinction has been made between dry land farmers and
others. One may be surprised but it is a fact that West Bengal and even the non-crisis regions of
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Kerala have large numbers of farmers below the two hectare limit. With agriculture in bad shape nobody should grudge them the
windfall the waiver brings. But aren't we aware that farmers of West Bengal and Kerala have far more access to bank credit than
those in Vidarbha, Bundelkhand, Orissa and Bihar?

According to the C. Rangarajan Committee, only 27 per cent of the farm households take loans from formal sources. Most
others borrow from private moneylenders, who charge heavy interest rates. The Finance Minister announced a package. But this
would only benefit about 3 crores small and marginal farmers and 1 crore other farmers. The actual impact of this schemes will
be rather different. It will not have anv real beneficial effects for the areas and cultivators that are the worst affected by aararian



distress at present. It has excluded all the farmers on dry land and poor quality land who hold more than two hectares. Such
distressed farmers are there in Vidharbha region of Maharashtra, Rayalseema in Andhra Pradesh, South Karnataka, KBK region of
Orissa who will not get the debt relief. This package also excludes the majority of farmers who have taken debt from private
sources since there is no attempt to deal with the private outstanding debt. Yet we all know, private debt accounts for more than
two thirds of total rural debt. I appreciate the steps taken by the UPA Govt, for providing debt relief to troubled farmers, by
establishing a Debt Relief Fund. But a Commission would have been better. This would identify the areas and categories of severe
agrarian distress and could provide relief accordingly including to those holding private debt by refinancing the moneylenders.
This would necessarily mean that the Central Government make available real finance for this purpose, instead of the book
transfer between government and banks that is currently being used to finance the proposed scheme.

I am told that currently the amount of unpaid loans of small and unpaid loans of small and marginal farmers currently
held by the scheduled commercial banks is estimated to be around Rs.20,500 crores. This is around the same amount that is
routinely written off every year as bad debts of the banks, mostly to industrialists. So what is being touted as a huge, once for-all
gift to Indian farmers is something this is regularly provided to industry without any fuss.

Does this Budget has anything else that would make cultivation a viable or profitable activity once again? Is there any
budgetary allocation for significant increase in agricultural extension activity or input provision, or price stabilization schemes that
would protect farmers from the price volatility that has made cultivation so risky. The Radhakrishna Committee recommended for
creating a Price Risk Mitigation Fund to compensate farmers in situations of price collapse. The Committee had also
recommended to reduce the interest rate of 4% but all these have missed the attention of the Finance Minister. These are the
measures that would have had a long term impact on insulating the farmer from the clutches of moneylenders as well as from
sudden risks from price volatility. It is therefore, very surprising to see that this is being presented by the government as a
"farmer friendly budget". Either the Government has been misled by its own propaganda or it cynically believes that it does not
matter how farmers actually fare, as long as they can be convinced that the government cares about them. But how can one say
this if he has a read a book entitled " A view from the OQutside" In this book, in the very first chapter, the writer has stated, " not-
withstanding input subsidies and minimum support prices, India's farmers bear the burden of a negative subsidy. India's
agricultural producers are actually subsidizing consumers. The anomalous situation is because of our attitude to food prices - we
pay our farmers ridiculously low prices for their produce. The Japanese zealously protect the interest of the 2 per cent of their
population engaged in agriculture look at the prices we pay our farmers. At the end of a normal year, the farmer finds himself,
economically, in the same position as he was at the beginning - poor and struggling. "While concluding the chapter, the writer
has stated that " the key to removal of rural poverty is agricultural prices". Wouldn't you like to know who that writer is? He is our
Finance Minister. This article was published on August 9, 2002 in Indian Express. After six years, has his perception changed? If
not, what steps he has taken for mitigating the distress of the farmers? He has not said a word on the need to raise prices of
agricultural commodities in his budget speech. This silence is ominous. It indicates that the Finance Minister is interested in
keeping farm prices on the lower side. In consequence, the gains made by farmers from write off loans will be small and soon
forgotten while loss incurred by them from low prices will be large and perpetual.

As food price inflation has already emerged as a major area of concern and as global prices of essential food grains are
rising, domestic procurement prices must also rise accordingly. As Government is the procurer of food grain for public
distribution system and other uses like mid-day-meal scheme. Therefore, there should be a rise in food subsidy to ensure
adequate procurement and prevent basic food prices from going up too much for retail consumers. However, the allocation for
food subsidy shows hardly any increase. It was Rs.31,546 crores in 2007-08 and for 2008-09 the proposed outlay is Rs.32,667
crore. This is even less than the government's own inflation projections for the coming fiscal which means there will be a decline
in real terms. A pathetically small amount of Rs.48 crores is all that is allocated for strengthening and expanding the PDS System.

Food prices inflation has already emerged as a major area of concern, and it is going to get worse in the near future.
Global prices of essential food grains are rising and domestic procurement prices must also rise accordingly. But that is not the
case.

The National Rural Health Mission which is said to provide quality health care is of little help It runs on the underpaid
labour of women, ASHAs who receive at least Rs.800 per month. The total spending on NRHM is Rs. 11000 crores and this
spending will barely keep pace with inflation.

In NCMP, it was promised to bring education spending to 6% of GDP. This promise was certainly not kept last year. The
Economic Survey Report showed that it was less than 3 per cent. But in the current year the allocations suggest that it will remain
in this region which is less than the NDA Government spent as a share of GDP. What is most shocking is the reduced
commitment to elementary education. Allocation to the Sarva Shiksha Abhiyan have actually fallen, as the



Government moves to pass more of the burden to state governments. This makes a mockery of the government's commitment to
ensuring the right to education.

Though there is welcome increase in budgetary allocations for secondary and higher education, Orissa does not figure at
all in the scheme of things, especially establishing IITs, and IIMs. Even setting up of AIIMS like institute has been forgotten even
after repeated assurances.

Finance Minister cannot claim that there is shortage of fiscal resources to provide for these crucial areas of spending. His
own Budget estimates project an increase in revenue receipts of 17.5 percent while total spending is to increase by less than 6
per cent . It is often said here that the tax revenue is increasing. This year the tax revenue has gone up to GDP growth is 3.3%
whereas deficit is still there. Is it a good thing? Are a high fiscal deficit and increased government spending a prerequisite for
inclusive growth? The fact remains that half of our upper middle class, especially the skilled categories, is raising its income by a
minimum of 25%. This part is good. But on the other side, the unorganized sector, the wages are not increasing. So there is a
real sense of disparity. If this means no wage growth for the poor, no health, no housing, no education, it results in a lot of bad
inequalities. So, a lot of this 301 million people is dependent on the government for education, health services, employment
schemes. But the question is, are they getting all this despite the higher allocation? The answer is no. Our public delivery system
has become worse. The real challenge for India is to held people responsible for non-delivery. Another problem is the funds
allocated are more schematic in nature. In many a cases, State Governments are not in a position to give necessary financial
support nor are they prepared to take the programme and implement it. Why does the Centre, thrust certain programmes and
schemes on the State? Why don't you provide lumpsum money and allow the State to implement or execute their programme?

In this Budget,we see gender budgeting. We also find number of packages. Packages for spice, coffee, tea, etc. package
for Tamilnadu to set up a desalination plant etc. We also find community budgeting, with communal overtones. But do we find
equitable distribution of wealth? Do we find under developed areas get better attention. No Orissa, which is under-developed in
many aspect has not been provided with any package, as such. The subsidies that are provided through fertilizers goes to the
rich farmers and states which utilize more quantity of fertilizer. Orissa's use of fertilizer, is meager. States like Orissa lose out on
that front too. While at the all India level, the share of population living below the poverty line is 27.5 % Several states have
much larger proportion of poor people. Orissa has around 46% followed by Bihar, Chattisgarh, Jharkhand all above 40% Even
Madhya Pradesh has 38% BPL population. But states like Punjab, Haryana, Kerala has below 10%. But where are the investments
being made? Not in Orissa, Chattisgarh or Jharkhand. For whom the special packages been given? Not for these underdeveloped
states. This type of budgetary allocation has given rise to inequality. Poor and underdeveloped states are becoming poorer and
the developed states are becoming rich. This is of grave concern.

Before I conclude, I would like to draw the attention of this government about the proposed withdrawal of tax holiday to
new refineries announced in the Budget. This move will reduce the profitability of Indian Oil Corporation's new refinery being
planned at Paradip in Orissa which was to come up with an estimated investment of Rs.24 thousand crore. I was informed that
the end of tax breaks may cost upto Rs. Five thousand crore to the company. The Budget has proposed to end the seven year
income tax holiday for refineries that start operations after April 2009. This proposal would affect all new refineries except of
Reliance Petroleum Ltd. It is not Indian Qil alone, ONGC is going to be affected which has put up a plant at Kakinada in Andhra
Pradesh and is doubling its Mangalore refinery. Whom is this proposal going to benefit?

This Budget is a disappointment as far as the proposed spending on basic conditions of life and human development are
concerned. This budget is not for equitable distribution of wealth; this budget is not for sustainable development. Rather prices
of food is rising alarmingly and poor are becoming more poor day by day, the number of rich is growing though.

PROFE M. RAMADASS (PONDICHERRY): On behalf of my party, I rise to support the Budget for the year 2008-2009. The hon.
Finance Minister deserves our appreciation for presenting a people-friendly, farmer-friendly, industry-friendly and growth-
oriented Budget. As you know, this is the 5th Budget of the hon. Finance Minister as well as of the UPA Government and in my
considered view, this is the finest of all the Budgets, the most productive of all the Budget that this Government has presented to
the country. Some hon. Members were finding fault with the Government for not eradicating poverty, not annihilating
unemployment and not reducing inequalities in this country. These are all age-old problems. These cannot be tackled by a
Budget. A Budget is not a ten-year perspective plan wherein you can include all schemes.

Now, we must understand the context in which the Budget has been prepared. What are its connotations and implications?



Simply stated, a Budget is only an annual financial statement anticipating the total revenues of the Government and the total
expenditure. Of course, by using the revenue and expenditure instruments, the Government can try to achieve its goals: it can try
to solve the existing problems in the country and also carry forward the process of growth that has been achieved so far. A
Budget has to be implemented in a number of parameter. We have to look at the parameters and then judge the Budget. Looked
at from all these angles, I would say that the Union Budget is a first-rate Budget. I would give, as a Professor of Economics, 75
per cent marks for this Budget. It satisfies the parameters of tax reforms, fiscal discipline, expenditure controls, macro
equilibrium, efficiency, equity, growth and social justice. Among other things, the most salient aspect of this Budget is that it
carries the mandate given in the National Common Minimum Programme. That has been translated into reality in this Budget and
it has not strayed away from the path that has been chartered by the Common Minimum Programme and all the expenditure
proposals and the tax proposals are within the ambit of the Programme. That means that the Budget shows how proficient it is,

how professional it is. It has to be looked at from that angle. Secondly, this is the Budget of the second year of the 11" Five Year

Plan. Naturally, the Budget has to carry forward all the plans and schemes that have been given in the 11 Plan and it has to
subserve the goals of not [MSOffice55]only growth but also inclusive growth.

Now, in the second year of the Plan, the Budget has to make provision for the gross budgetary resources. The Planning
Commission itself has said that during the second year of the Plan the Government will have to make a gross budgetary support
of Rs. 2,28,725 crore. But the hon. Finance Minister has exceeded that assumed amount and he has provided Rs. 2,43,386 crore
which is more by Rs. 14,661 crore and which is more by Rs. 38,286 crore over the allocation in 2007-08. Besides, he has
assured that all the ongoing programmes will find sufficient funding. I think with this magnanimous funding of the Plan Schemes,
we will be able to achieve the double digit growth in this country maybe in a year or two.

Sir, only growth can relieve India from the clutches of poverty and unemployment. No magic remedies are available except that
we have to promote sustained growth in agriculture, sustained growth in industry and sustained growth in infrastructure or
service sector. Without that it is not possible and that would be possible only with generous funding which is achieved by the
Finance Minister. What else can you expect for promoting growth? So, in that aspect also, I appreciate the Finance Minister.

Thirdly, this Government in general and the Finance Minister in particular is very accountable in his budgetary exercise. He not
only insists that outlays are important, but more important than outlays are the outcomes. That means, every rupee, which is
spent by the Government, should result in positive outcome towards certain important goals. Now, in this respect, perhaps this is
the only Finance Minister who has presented an Outcome Budget along with the General Budget every year. Can any Member of
the Opposition in the NDA or the Left friends show, in any of the States which is ruled by them or in any of the previous
Government which they have supported, this kind of an Outcome Budget? He is accountable to Parliament. That means, the
money is not simply frittered away on unproductive schemes, but all outcomes are given by the Government.

In the Budget Speech itself, the hon. Finance Minister said how accountable the Government is. While speaking about Bharat
Nirman, the hon. Finance Minister says that on each day of the year 290 habitations are provided with drinking water, 17
habitations are connected by an all weather road, 52 villages are provided with telephones, 42 villages are electrified and 4,113
rural houses are completed. Which Finance Minister in this country has provided this kind of a balance-sheet of the budgetary
process? It has to be appreciated. Let us not make a political gain sitting here or sitting there. We will have to appreciate the
good things that have been done by the UPA Government.

Fourthly, this Government is a most responsive Government. Perhaps, among all the Central Governments, this Government is
living with the people, nearer to the people, understanding their problems, understanding their requirements and is responding
to the needs of the people. The loan waiver scheme about which much has been said is a classic example of how this
Government responds to the dire needs of our farmers who have been indebted from various sources and that is one example of
how the Government is performing.

Sir, the Union Finance Minister has increased the capital formation in agriculture from 10.2 per cent of GDP to 12.5 per cent of
GDP. Why is this done? This is just to create infrastructure in the agriculture sector. Without capital formation, without creating

infrastructure, you cannot maintain even 2 per cent growth rate in agriculture. It is not by subsidies, it is not by doles, it is not by
concessions that you can promote agricultural growth in this country. You have to provide for permanent palliatives and those
permanent palliatives can come only through capital formation. This has been done and this is in response to the requirements of
the people. The issue of minorities, the issue of health development, the issue of education, all these things are responding to the
needs of the people. Therefore, this Budget is responsive in its approach.

Sir, another commendable initiative of the Finance Minister is that he has fulfilled the commitment that he had given to the Fiscal
Responsibility and Budget Management Act of 2003.[R56]

A[r57]t the time of launching this Fiscal Finance Act, the Government has committed that the fiscal deficit will be reduced



to this extent, the revenue deficit will be reduced to this extent and this Finance Minister, through his credit, I must say, has
reduced the fiscal deficit from 4.5 per cent of GDP in 2003-04 to 3.1 per cent of GDP in 2007-08 and this year, it is going to be
2.5 per cent of GDP. This is a remarkable achievement which I think, in many of the countries in the world any Finance Minister
could have done.

Those who have studied fiscal study, those who have studied budget making would definitely endorse my view that this is
a remarkable achievement. On the revenue deficit side, the hon. Finance Minister has reduced it from 3.6 per cent to 1.4 per cent
and now it is about one per cent and it is likely to be 0.5 per cent in the near future. These are all commendable initiatives which
no one can ignore in evaluating the Budget of the Government.

Sir, much has been said about inflation. It is true that inflation hurts the poor, hampers economic growth and badly
distributes income and misallocates resources. There is no doubt about it. But we must take a holistic view of how inflation is
arising and who is responsible. No particular Government is responsible. I should say, sometimes, nature induced inflation is
there. Internationally imported inflation is there, physical constraints are there and too much of money chasing to a few goods
are there and Government's inappropriateness and inadequacies of policies are also important. But it is totally uncharitable to
corner a Government for rise in the prices.

Rising prices affect me, you and everybody in the country. There is no doubt about it. But this Government has never
failed on the front of reducing the price rise. That is our contention. If he had wanted, he could have kept the customs duty and
the excise duty untouched. But what would have happened to the cascading effect on the inflation. But realising the need for
reducing the prices, he has reduced the customs duty on many items and the excise duty on many items which will have a
sobering effect, a soothening effect on moderating the inflationary forces. We hope that with the increasing production and
productivity in the next two years, we will be able to achieve reasonable price stability and we must safeguard the interest.

Public Distribution System is an important element in reducing the prices. Here also, he has found a new innovation in
terms of smart cards and he says that he has found two Chief Ministers, one from Haryana and another from Chandigarh. I
would only appeal to him that he can find a friend in the Chief Minister of UT of Puducherry also for using smart cards and we
hope that targeting of subsidies and giving subsidies to the people will be taken care. So, I think, in one or two States, they are
following the system of food stamps where the family ration card system is there. We can improve the system and try, as in the
case of Tamil Nadu, to give more commodities, more articles through the Public Distribution System and we will be able to do
that.

Another remarkable achievement to the Budget is, the Government has, I think, understood that the manpower of this
country is the greatest asset. We are not only second to China in terms of population, but we have one more advantage which
China does not have. That is, about 40 per cent to 45 per cent of the people in the country today are in the younger age group of
18 to 35 years and this is a remarkable asset which we call as the population dividend and by using this power, we can bring
greater growth in the country.

But what is needed is that we will have to upgrade the skills of the people and naturally, realising this imperative need, the
hon. Finance Minister has introduced what is called the Skill Development Mission for which he is going to set up a non-profit
organisation for which he is planning to garner about Rs.15,000 crore. Out of that Rs.2,500 crore will be provided for this
situation. It is a good initiative.

At the same time, I would like to remind the hon. Finance Minister that the education system today and the manpower
planning in the country today are not properly correlated. We are creating a paradoxical situation where thousands and thousands
of graduates, post-graduates and Ph.Ds. are coming up.

MR. DEPUTY SPEAKER: Please conclude now.

PROF. M. RAMADASS : On the other hand, we find a large number of sectors crying for skilled manpower. Therefore, we have to
bridge this gap between the demand for manpower and supply of manpower. I would urge upon the hon. Finance Minister to
develop a manpower planning system wherein you will be able to deliver this problem.

In Pondicherry, we have introduced a system called ‘community colleges' which produces short-term courses and medium-term
courses which produce the manpower required for the community. They immediately get a job. The American community
college system that has been introduced in Puducherry is now doing excellently well. I would request the hon. Finance Minister to
introduce this system, at least one community college, in each district in the country.

MR. DEPUTY-SPEAKER: Kindly conclude. You have taken more than 15 minutes.



PROF. M. RAMADASS : Sir, I will take only two minutes.

Pondicherry University, which is a Central University, was established in 1985. It is 23 years old. That institution has been
suffering for want of greater funds for creating infrastructure for Pondicherry University. Now that the hon. Finance Minister
upgraded the institutions to national importance and to international levels, I would request him to pay attention. The University
has submitted a proposal for Rs. 195 crore. That may be accepted.

Karaikkal is a backward region. The backward regions grant may be given to it. What is more important is that we should be able
to find out a proper delivery mechanism of all the schemes that we are implementing. Without a proper delivery system, without
bringing the Panchayati Raj Institutions to the fore, it may be difficult for us to carry forward all the bigger schemes that we have
introduced and we should be able to do it. At the State level also, Sir, we should be able to bring more of coordination. We
should also remember that there are more inequalities developing in the country.

Finally, perhaps this is my final plea to the hon. Finance Minister — Pondicherry should be upgraded into a 'B' grade city.
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*SHRI A. SAI PRATHAP (RAJAMPET): Mr. Speaker Sir, I rise to support the General Budget presented by Hon'ble Finance
Minister Shri P. Chidambaram ji for 2008-09.

Sir, this time Hon'ble Minister has given more benefits to all the farmers of the country for their upliftment, further,
covering all sections of the people more particularly, women and child education and health sectors, industries, irrigation etc.

Sir 80% and above are eager to note whether the Government is going to give any priority to small and marginal farmers.
Sir, loans about 60,000 crores are availed by small and marginal farmers taken from the different institutions. Sir, all over the
country nearly 4 crores farmers will be benefited out of the announced scheme in waiver of loan availed from the different
institutions. Sir, in my State Andhra Pradesh alone, 60 lakhs farmers of small and marginal agriculture are being benefited.
Keeping this in view we can expect how many farmers will be benefited all over India.

Sir, in this regard I submit to this house that the Finance Minister has given a signal to the small and marginal farmers to
avail loan facilities only from the institutions. It shows the commitment of the UPA Government coming to the rescue of the small
and marginal farmers.

Sir, it was said that the farmers who have cleared the loan availed in time, should also be involved in this scheme by a
method formulating by a team of members from Farmers Community, Management of the Institutions and District Authorities.
They should have correct information about the loans distributing to small and marginal farmers who have cleared loans. So that
UPA Government can also create confidence in the minds of farmers who are respecting the institutions and handling the
institutions as per law. Sir, the human culture itself is mainly
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framed by the Farmers Community. The word "Indian hospitality" in History made path from the farming community.

All credit goes to UPA Chairperson Smt. Sonia Gandhi, Hon'ble Prime Minister Dr. Manmohan Singh and Hon'ble Finance
Minister Shri P. Chidambaram for supporting the values of the farmers, entrepreneurs from all sides in our country. The economy
of our country moved with a higher growth plan from the year 1980 year by year. The projected economic growth is 8.7% from



2007-08. Sir per capita income and consumption will go hand in hand when we concentrate to improve the achievement in all
angles.

Sir, economic development has moved considerably during the last 5 years, indicating average rate of 3.1% during 12
years period i.e.,, 1980-81 and 1991-92 marginally accelerated to 3.7% per annum. During next 11 years the growth in per
capita income is projected from the year 2007-08 will be 7.2%. Sir, coming to the agriculture growth rate stood at 2.6% only.
Incentives started by way of waiver of loans. It is an indication given by UPA government to concentrate on small and marginal
farmers for their benefit and for the benefit of the nation. Sir, the Agriculture Ministry planned to reach 4% growth rate but failed
to reach the target.

Now, the Agriculture Minister planned to reach food production to 235 million tons before 2011-12 keeping in view of the
population growth in our country. Sir, the rate of increase between population and food production growth is very serious. Food
production is 1.6% but population growth is 1.9%. If we do not control the population growth by giving indications and
incentives through medical and health sections particularly to control population in our country. Every District should have clear
instructions by the Union Government in this regard. Sir, you have clearly said that GDP growth in our country is 25%, which
always depends on the Agriculture. We have to club Finance Ministry, Agriculture Ministry, Water Resources Ministry and Public
Distribution System. Then only the clear picture will come out whether we can reach targeted 4% growth rate in the agriculture
production.

Sir, Krishi Vigyan Kendras who mainly identify not only activities of farmers, but also impart knowledge by giving the new
technology.

They should also possess in every district an indicator to know the weather conditions in different areas at different times
so that they can inform farmers community who mainly depend on rainfed crops well about the weather conditions from time to
time. Sometimes, in unnoticed conditions, farmers normally loose their crops as they do not have proper information about
weather conditions. In a period of 4 years time only they may be successful in getting expected vyield. So to avoid losses in
production as well as investment side Krishi Vigyan Kendras should be given all required assistance from the central government.
Sir, also consider the irrigation sector to store rain-water in draught prone areas to bring the storage of water to the minimum
levels at least. So minor irrigation side we have to give priority for watersheds, constructing check dams to store rain-water for
future needs. So that allocation of funds for minor irrigation projects should also be increased from Rs.348 Crores to Rs. 1000
Crores achieve the targeted growth rate in farm production. With all this I conclude.
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SHRI L. RAJAGOPAL (VIJAYAWADA): Thank you very much, Sir. I rise to recollect the words of Shrimati Indira Gandhi ji — we
have challenges right at our door steps; we do not have to go to mountains or cross high seas; we have poverty in our villages;
we have caste system in our homes; these are the mountains we need to claim, the oceans, we have to cross. These are the
famous words of Shrimati Indira Gandhi ji to bring in to usher in equitable growth, equitable development and inclusive growth.

India is a complex society encompassing of different regions, different religions, different castes, different communities, different
cultures, different languages. India is a vast country with diverse nature. So that is the reason we need to bring in inclusive and
equitable growth throughout the length and breadth of the country. That is exactly what under able guidance of Shrimati Sonia
Gandhi ji, with the direction given by our hon. Prime Minister, Manmohan Singh ji, our Finance Minister, Shri Chidambaram not
only through this Budget, not only through this event this year, but year after year, every year, right from day one since the UPA
Government has assumed office, we have been presenting Budgets. A Budget which is inclusive in growth, which is equitable in
growth in the entire country.

Some people might say that this is an election Budget. I am sure that every year they have been saying, right from 2004,
that it is an election Budget because they think that the UPA Government and the Congress leaders think only about elections. We
do not consider people as voters; we do not think about elections. What we think of all is the people. We are not here to pay lip



service. It is not the words that are most important. Yes the Budget might contain words, it might contain numbers but what is
more important is not the words, not even the action, not even the deed, what is most important is a comprehensive and a
complete solution for the people of this country, both in urban areas and in rural areas. Poverty is everywhere, in every village,
every town and in most of the places. We need to eradicate that poverty. That is the reason this Government talks about Bharat
Nirman. We are not talking about demolition of a temple; demolition of a mosque; and demolition of a church. We speak about
Bharat Nirman, a modern India. Like Jawaharlal Nehru said, we are trying to bring back the entire economy back on tracks. What
was left for us? In 1991, all of us know that this country has pledged gold and was able to get money. Then, the Congress came
to power. Everyone knows how we ushered in economic growth; how we brought about a change. In the same way, when this
UPA Government came into power in 2004, at that time before elections, there were slogans about *shining'. And also before
that, there was a talk about when we are going to build temple; when we are going to demolish another church. It was only
about demolition or construction of place of worship. Jawaharlal Nehru said that the modern temples of India are Bhakra Nangal,
Hirakud, Nagarjuna Sagar, etc. These are the ones which anybody would remember for centuries to come. These are the ones on
which we need to focus upon.

That is the reason this UPA Government when it talked about Bharat Nirman, it is not mere a scheme, but it has come out
with outlays and we are monitoring the outcome. Right from housing, irrigation potential, electrification, communications, roads
— we have been monitoring all these six components with allocations. Even in this Budget, we have allocated, Rs.31,500 crores
for Bharat Nirman. We would be coming out with the outcome Budget also. That is the reason that in this Government, whatever
we do, we do it with all sincerity. All our achievements are based on sincerity. That is the reason when we spoke about
agriculture, I am shocked to see the House that day, when the Finance Minister presented the Budget. [r63]

The moment the Finance Minister rose and when he was half-way through his Budget speech, he said that he is going to
waive off the entire amount of Rs.60,000 crore debt of farmers in this country; the entire Opposition was shocked; it was led by
TDP leader Shri Yerrannaidu; they thought, it was a nightmare. Was it a thunderbolt? Was it a lightening? What woke them up?
The Finance Minister announced loan waiver of Rs.60,000 crore; and they were all on their feet, like after a nightmare, like a
child who gets up at the dead of night. They were all shocked. They did not know what to say. Later on, realization dawned upon
them. Then, they sat down; they thought that it was good for the country and good for the farmers. The entire nation was
watching them; there was spontaneous eruption of joy in each and every part of the country. What are we doing ? Are we
opposing the proposal of loan waiver announced by Finance Minister?

This Government fulfilled the people's dream; this Government does not dream, but we perform. We are not people of dreamers;
we are performers. That is the reason NDA had nightmares; we do not have nightmares. We have planned everything right from
the first day.

So, let us look at the allocation. What was the allocation of NDA for rural development? They have allocated Rs.19,000 crore; a
year before it was Rs.18,000 crore; a year before that, it was Rs.17,000 crore; a year before, it was Rs.8,000 crore. What was
our allocation? The very first year, we allocated Rs.24,000 crore; the next year, it was Rs.31,000 crore; the next year, it was
Rs.41,000 crore; in this Budget, it was Rs.49,000 crore.

Take the allocation for HRD. The NDA Government allocated, in their last year of governance, Rs.9,600 crore, including the
allocation to Women and Child Development sector. What did this Government do this year? We allocated, Rs. 34,500 crore
without allocation for Women and Child Development sector, and including that, it goes up to Rs.41,700 crore. In every sector,
there is an enhanced allocation.

Take the health sector. What was NDA's allocation? It was hardly Rs.7,000 crore. What was UPA's allocation this year? It was
Rs.16,500 crore. Let us take the dream project of transport, the National Highways. How much allocation was made by NDA in
the last year? It was Rs.7,500 crore. How much UPA allocated? It was Rs.17,500 crore.

Take the Pradhan Mantri Gram Sadak Yojana. They allotted at their peak Rs.2,300 crore. In this year's Budget, we allocated,
Rs.7,500 crore. You take any Department and any scheme. We have far exceeded the allocations made by the NDA. Even then,
they have the audacity to ask, 'what we have done." In each and every sector, we have done a lot of things.

Take for example agriculture. Right from the first day we did that; we reduced the interest rate from nine per cent to seven per
cent. At that time, agriculture credit was hardly Rs.80,000 crore. Within a span of four years, we have increased the agricultural
credit this year, to Rs.2,80,000 crore, an addition of Rs.2 lakh crore. That means, many farmers have come out of the private
debt trap. We have brought everybody out of the private debt trap; it was Rs.2 lakh crore, much more than what they have
allocated. The allocation was three times more than what they ever did.

You look at water and water resources, and the way we managed; how much did they allot for water resources? What was it for
AIBP? They have allotted Rs.2,500 crore. How much this Government allotted this vear? It was Rs. 20,000 crore in this Budaet.



Our Finance Minister and all of us were shocked to hear other Members saying that the schemes did not percolate down to places
like Uttar Pradesh, Bihar, Madhya Pradesh, Gujarat, etc. We are not in governance there; we do not have Congress Governments
there; we do not have UPA Governments there. If you want to see the real performance, come and see in Andhra Pradesh; see it
in Haryana. You can see at those places that the agricultural credit is not at seven per cent; it has come down to five per cent.
Right from the first day, it was five per cent.

Congress Government in AP has also differentiated the farming communities — uplands to the delta lands. We try to give free
power — the entire electricity consumed by the small and marginal farmers is free, especially in upland and dry areas. Free power
was being given for the last four years; there was no question of election year. It was not for elections; it was a promise that we
were fulfilling. It is people's desires and hopes; we are bringing them into reality. That is exactly we do and perform.

Similarly take the case of education — Sarva Siksha Abhiyan is the most important thing. The moment we talk of education
we remember the small children sitting under the banyan tree and getting educated. Allocation made to SSA by the previous
Government was hardly Rs.1,960 crore, the UPA Government the very first year allocated Rs.3000 crore and enhanced it
immediately to Rs.4,500 crore and successively it was increased to Rs.7000 crore and Rs.11,000 crore and this year the allocation
to SSA is Rs.13,100 crore. These are not just the real numbers. These have been transformed into brick and mortar and into
lives of the people in every nook and corner of this country. Now you can see almost every school, in the entire five lakh villages
in this country, has at least one or two concrete roof. I can see it happening in my constituency Vijayawada.

Similarly, if you look at rural development, when we came to power we had a number of SC, BC or minority areas which did not
have the overhead water tank. Now, because of the allocation made by the Central Government coupled with the performance of
the State Governments, we have laid the pipeline and constructed water tanks.

MR. DEPUTY-SPEAKER : Please conclude now.

SHRI L. RAJAGOPAL : Sir, I am just giving the bare facts. The fact is that in this country we have provided the solution to the
problems of the people in an effective, better and efficient manner. That is why I am saying, Sir that if at all somebody is
criticizing the Budget, it is a mere formality. We could know the response of the entire nation and the Opposition the same day
the Budget was presented. Every Budget has been getting the same response. I have seen Malhotra Ji criticizing and saying what
has the Congress Government done.

MR. DEPUTY-SPEAKER : Please conclude now. You have taken more than 13 minutes.

SHRI L. RAJAGOPAL : In 1947, when Nehru Ji came into power, he was the first Prime Minister who laid the seed of the growth.
He started the Five Year Plan. When we were not in a position to make even a safety pin we are now able to send man into the
space. That is the achievement of the successive Congress Governments. Indira Ji brought in land reforms to remove the social
disorder, social inequality so that everyone has some sort of a land or the other. Similarly, Rajiv Ji brought revolution in the field
of communication. As a result of that now we can talk for hours and hours at a very low cost. This mode is not only effective for
individuals but also for businessmen. In all spheres, in all...(Inferruptions)

MR. DEPUTY-SPEAKER: Now, nothing will go on record.
(Interruptions) *3€}
SHRI L. RAJAGOPAL : Sir, please give me one minute. I would like to conclude by recollecting the words of Indira Ji:

"Excellence does not necessarily mean doing extraordinary things. It is judged equally by doing ordinary things
extraordinarily well, "



* Not recorded.

*SHRI RATTAN SINGH AJNALA (TARAN TARAN): Hon'ble Deputy Speaker Sir, I am grateful to you for granting me the
opportunity to speak on the General Budget 2008-09.

Sir, I was listening to the debate on the Budget with rapt attention. It has been almost sixty years since we gained our
independence. And the Congress Party has presented fifty Budgets in this august House in this period. Poverty has
increased by leaps and bounds during their tenure. My question to the ruling party is : 'Do you present the Budget for the
welfare of the poor or the rich people?' Your policies have only led to abject poverty among masses. You claim to have
provided relief to the farmers by waiving off their loans worth sixty thousand crores. Why then are the farmers still holding
rallies and protests in Delhi? Why are they still on the war-path? The figure of Rs.sixty thousand is a grossly inflated figure.
The fact is that you have miserably failed to provide any relief to the needy farmers. Sir, the Congress party has failed to
provide succour to the farmers. They have cheated the farmers. Like the previous Budgets, this Budget is also anti- poor.

Sir, the Akali Dal-BJP combine held a farmers' rally on 26t February, 2008. It was a massive protest organized by us to get
justice for the farmers. On the other hand, the Congressmen from Punjab were busy felicitating the Congress President for the
loan-waiver announced in the Budget. &€|(Interruptions)

Sir, the Congressmen had arrived in Delhi on 25 February, 2008, whereas the General Budget was to be presented on 29
February, 2008. This means, these people knew the details of the Budget even before the Budget had been presented in the
Parliament. &€|(Interruptions)

MR. CHAIRMAN : Please continue your speech.

* Translation of the Speech originally delivered in Punjabi.

*SHRI RATTAN SINGH AJNALA : Sir, loans of those people have been written off who do not repay the loans deliberately.
However, those who are honest but cannot return their loans, have been kept out of the purview of the loan-waiver scheme.
What an irony.

Sir, I hail from a border district. When the NDA Government was in power, the farmers whose land fell beyond the barbed-wire
fence, were granted a compensation of Rs.2500/- per acre. When the UPA Government came to power, it stopped giving
compensation to the farmers. Sir, the farmers living in the border areas are second to none as far as production of food-grains or
facing the enemy is concerned. However, this Government has done nothing for those brave farmers.

The Hon'ble Home Minister visited the border areas of Gurdaspur recently. He told the farmers there that the Government is
aware of their problems. I was present there at that time along with Hon'ble Chief Minister of Punjab Sardar Parkash Singh Badal.
I requested the Home Minister to provide justice to the farmers of the border areas. He assured me that it will be taken care of in
the General Budget. However, I was shocked to find that the farmers of the border areas have been totally neglected in the
Budget.

Sir, during times of war or tension with the neighbouring countries, the army takes over the fields of the poor farmers of the
border areas. Military exercises are conducted. Landmines are laid. However, the Government has failed to provide any
compensation to the farmers in such cases also.

Sir, the UPA Government has been patting its own back on the issue of SEZs. My Comrade friends are present here. I too, had
visited Nandigram. There too, the issue of SEZ was at the heart of the problem. The poor farmers were being forcibly evicted
from their lands. It was an anti-poor, anti-farmer measure by the Government. a€|(Interruptions)



MR. CHAIRMAN : Shri Salim, please do not disrupt the proceedings of the

* English translation of the Speech originally delivered in Punjabi.

House. Please maintain peace in the House. Kindly address the Chair. Only what Shri Ajnala says will go on record.
a€!(Interruptions)

*SHRI RATTAN SINGH AJINALA : The Comrades are responsible for the sad incidents that took place at Nandigram.
a€!(Interruptions)

MR. CHAIRMAN : Please speak on the General Budget only.
a€!(Interruptions)
*SHRI RATTAN SINGH AJNALA : Sir, the Budget is anti-poor and anti-farmer. a€|(Interruptions)

MR. CHAIRMAN : Shri Ajnala, the time allotted to your party is over.

* English translation of the Speech originally delivered in Punjabi.

*SHRI J.M. AARON RASHID (PERIYAKULAM) : Hon'ble Speaker Sir, I Thank you very much for giving me this opportunity to
speak a few words in

this Well placed Budget 2008-2009 by our Hon'ble Finance Minister Shri P

Chidambaram. I rise to support this bill and thanks to the Hon'ble Finance Minister for allotting Rs.184 crores to Madurai, Bodi
Broad gauge Railway line as requested by me.

Sir, Hon'ble Finance Minister has taken much care about the poor agriculturists who as the back bone of our Indian
Economy by waiving their loans to the tune of Rs.60,000 crores and by raising of Anganwadi employees salary from Rs.1000/- to



Rs.1500/-. Lakhs and Lakhs of poor Anganwadi families are blessing our UPA Chairman, Hon[ble Madam Sonia Ji and our
Hon'ble Prime Minister Dr Man Mohan Singh and Hon'ble Finance Minister Shri P Chidambaram. By raising the taxation limit to
the Senior Citizens and the Women has been appreciated by one and all. Even for gents income upto Rs.5,00,000/- only
Rs.55,000. Upto Rs.10,00,000 Only 20%. The Government has reduced many taxes on Import Duty for Computer Peripherals
and other things which paves way to our country's younger generation to come up well (expertise) in the field of Computer
Education. Regarding reduction of duty announced by the Hon'ble Finance Minister for printing, writing and packaging materials,
excise duty on cars two wheeler and 3 wheelers, Gems & Jewellery, on specified life saving drugs cattle and poultry feeds, Sports
goods, pharmaceutical sectors, refrigeration equipments, Naptha etc will bring out lot of changes and development in our
economy and growth of India. People are happy from the benefits they avail from the above said products. The life style of
middle income group of people will have lot of changes as the prices will come down for products like computer, television, two
wheelers, cars and other essential products Which will be used in their daily day to day life.

* Speech was laid on the Table.

MINORITY AFFAIRS :

Central Government has announced 90 minority concentrated districts in which Tamil Nadu has been neglected. In the districts
like Vellore, Chennai, Tirunelveli, Tanjore, Nagapattinam and Ramnad are more muslim concentrated living districts which have
been neglected. I would request our Government to include these districts. I am happy to note that Kerala, Karnataka and Andhra
Pradesh have identified their districts. But please include the above mentioned districts where more no. of muslims are living
below poverty line. Particularly in Ramnad 100% muslim living localities (small village panchayats) have not seen even proper tar
roads.

We have about 700 Kms. length of costal areas from Arambakkam to Kanyakumari and from Kanyakumari to Kollachal
filled up with muslims and some areas Christians. Their living conditions are very pathetic. The main reason is lack of proper
education and are being ignored by the bankers even for small traders loan. On humanitarian grounds well established/financially
sound group of people should come forward to help the minority muslims and Christians. Sir you are well aware that the total
budget is Rs.6,58,199 crores. But sorry to say that for 15% living minorities in this country only Rs.1013.83 crores had been
allotted which is a very small percentage of the total budget . During NDA regime, though they are anti minorities, the went to
the extent of taking census and declared muslim population as 13.5%. For this only a small percentage was allotted in the total
budget of our country. But thanks for allotting nearly Rs.1014 crores. Even for this minor amount NDA leaders like Mr. Malhotra
are shedding tears by saying that our government is appeasing muslims. If our Government allots 1% of the total budget
proposal of Rs.6,58,199 crores- what they will do. I suppose there will be a big hue and cry by the BIP led opposition. Most of
the Indian living minority muslims are still below poverty line in states like Madhya Pradesh, Rajasthan, Gujarat and are treated
as second rated citizens. I request our government to appoint a separate vigilance and monitoring cell to look after the status of
minorities well being and to implement our Hon'ble Dr Man Mohan Singh's 15 point programme of SACHAR COMMITTEE
REPORT so that the minority status will improve under the auspicious guidance of Madam Sonia Ji and and Dr Man Mohan Singh
Ji. The 15 point welfare plan for minorities have already been elicited response from states with substantial minority population.
As West Bengal has announced that it would spend 15% of the funds provided in the financial plans of 8 departments on
schemes and projects meant for minorities. The departments include panchayats, municipal affairs, urban development, women
and child development. School and technical education, disaster management and finance. One of the Programme of Sachhar
Committee Report says Sarva Shiksha Abhiyan or education for all programme in which they have stressed to help the minority
(muslim) children in education. One of the thrust areas is to ensure availability of schools in all minority concentrated districts.
During 2005-2006, 4624 primary and upper primary schools, and 31,702 education guarantee scheme (EGS) centres were
sanctioned in minority concentrated districts. In 2006 3€” 2007, 6918 new primary and upper primary schools have been
sanctioned in minority dominated districts. 32,250 EGS Centres with a total enrolment of 1,20.90 lakh children have been
sanctioned for 2007-2007, Sanction has also been accorded for enrolment of 11.25 lakhs children in Alternative and Innovative
Education. (AIE) during 2006-2007 in these districts.

Taking note of the fact that a large no. of children, especially girls are found studying in Madarsas, the state have been
advised that , a EGS centre or an AIE intervention may be started as such Madarsas by the local body concerned, whereby free
text books and an additional teacher if required can be provided. 4867 maktabs/madarsas have been taken up under EGS/AIE.
Provision for 22 lakh children out of school through EGS/AIE. Madarsa students should be given equal status like Sainik H S
school children. Additional Madarasas / Maktbs to be supported under AIE component. Sachhar Committee's Recommendations
in the sphere of education include a special focus on free and compulsory education institutionalizing the process of evaluating



school text books so that they better reflect Community specific sensitivities, setting up quality government schools especially for
girls in areas of muslim concentration and providing priming education in Urdu in areas where the language is widely in use. The
government measures outline above show that the country is already moving in the direction pointed out by Sachhar Committee.
Under the 15 point programme, the new plan wants to help the minorities by enhancing opportunities for education, ensuring
equitable share in economic activities and employment. Improving the conditions of living of minorities. Prevention and control
of disharmony and violence. The target groups include the eligible sections among the minorities notified under national
commission of minorities' actl992 viz.muslims, Christians, Sikhs Buddhists and parsis. Schemes for recruitment and guarantee
placement of members of the minorities with special emphasis on the police and related security services, the minorities shall be
adequately represented in recruiting agencies. WAKF PROPERTIES;

Streamlining management and administration of wakf properties, assistance as required for the optimum development of
wakf properties, removal encroachments on wakf properties by giving full police protection to vacate lands and buildings,
encouraging and supporting the constructive programmes of the wakf boards for educational, health,cultural, commercial
community and family oriented programmes. I am happy to say that I am member of JPC on Wakf Properties due to which 1
happen to visit certain states like Karnataka,Andhra Pradesh and some other Northern States. In Karnataka in prime shopping
area, the shop keeper who is holding the wakf property on rent is paying a very meager amount of Rs.4507- anly where as the
market rent of a shop with similar dimensions is Rs.25,000/-. Secondly a five star hotel in the name and style Windsor Manor
with area covering 6 acres of wakf land is paying Rs.l lakh only. Similarly in Tamil Nadu companies like BHEL, BEL and a Gun
Manufacturing company with an area of more than ten thousand acres and the present value of the land per acre is Rs.| crore
whereas the company is not even paying the nominal fixed rent for the past 3 years. Even in prime locality like Triplicane in
Chennai Wakf property worth crores of Rupees occupied by different tenants are not paying the nominal rent to the wakf board.

My humble request before the August House is to pass a law exclusively for minority muslim community's wakf property
which will be useful either in increasing the rent as per the rent control act of the respective states or recovering the accumulated
rent and wakf property and with special permission to sell the property for the betterment of minority muslim community in case
of dare necessity /emergencv. If such a law meant for Minority Muslim Community is passed the whole minority muslim
community living all over in India and world will appreciate for the efforts taken by our UP A Government to save the Minority
Muslim community. This will also help Minority Muslim Community who are in dire state/below poverty line already surveyed by
Dr Rajendra Sachhar Committee under the leader ship of Hon'ble Prime Minister Dr Man Mohan Singh Ji. The efforts taken by Dr
Rajendra Sachhar will not futile. My prayer is that minorities should be given position in Programme Implementation Department.

Thanks to our UPA government for granting additional funds to the tune of Rs.60,000 crores to Maulana Azad Educational
Foundation which is being used mainly for education and welfare of muslim minority community people. I would like to
appreciate Hon'ble Madam Sonia Ji, Hon'ble Man Mohan Singh Ji, For increasing the limit of subsidy for upgradation of houses
from Rs.12500 per unit to Rs. 15,000 which will improve the living style of the poor. 41.13 Lakh houses constructed up to
December 2007 under India Awas Yojana, by the end of March 2008 51.77 lakhs houses will be constructed. Subsidy per unit in

respect of new houses sanctioned after April 15t 2008 to be enhanced from Rs.25,000 to Rs35,000 in plain areas and from
Rs.27,500 to Rs.38500 in hill and difficult areas to reflect the higher cost of construction. As per this budget the agriculture sector
will enjoy lot of benefits as the target set at Rs.2,80,000 crores with short term crop loans to be disbursed at 7% per annum.
Rs.500 crores being allocated in 2008-2009 with a good target of covering 4 lakh hectare. Also covered in this budget irrigation
water resources, soil testing, plantation, crop insurance, subsidy for fertilizers, co-operative credit structure, and insurance for
women self help groups has been carefully covered and lot of funds have been allocated for the benefits of our farmers.

My humble suggestion is to give uninterrupted power supply to agriculturists which will improve their production
developments will also be achief in the Oil & Natural Gas, Coal, Information Technology, roads, industry especially textiles,
handloom, micro , small and medium enterprises. Allocation of funds for Common wealth games will definitely improve the
image of our country in the world. The financial sector, the capital markets, the environment especially the Tiger protection
programme has been specially looked upto as the tiger is the national pride of our country and deploying of a Special Tiger
Protection Force will increase the tigers in India. I also appreciate the steps taken for allocation of funds in the field of Science
and Research, Cultural Relations Programmes, employment, women and child development, drinking water and sanitation, public
distribution system, health and education. Now I would like to briefly place some points for the development of my Periyakulam
constituency. Theni District is inhabited primarily by hilly tribes from Kodaikanal to Megamalai covering an area approximately
150 kms. bordering Kerala.

Agriculture is the main occupation of the people and many varieties of spices like pepper, cardamom, cashew etc.other
products like coffee, tea paddy and various varieties of fruits like grapes, chikku (Sapota) Guava and vegetables like Potato are
produced in abundance. I would like to thank the Government for opening Computerised E auction Centre in Bodinaickanur.
Theni district also has many people engaged in Textile Industry, in this budget the government has enhanced outlay for



establishment of integrated textile parks and technology development fund. I request the government to open purchasing centre
for handloom and powerloom textiles in Aundipatti, Theni District which will be very useful for this industry and will flourish
more as the weavers will get reasonable amount of money rather than they sell their items to private buyers.

Already I have requested the Government for opening Kendriya Vidyalaya

Schools, Navodaya Schools and Sainik Schools as in Ooty,in Kodaikanal or

Megamalai hill resort. 1 request the government to open Kasturba Gandhi Balika

Vidyalayas and Jawahar Navodaya Vidyalayas in the areas of Theni Districts

dominated by inhabitants of Scheduled Castes and Scheduled Tribes people. I

request the railway authorities fo provide goods booking centre at Bodinaickanur

Theni, to facilitate the Agriculturists, products like vegetable/cotton/cardamom/ tea/coffee etc. and the cultivators will be
benefited as they have to travel long for necessary booking of their commodities for transportation either to Coimbatore or
Madurai which consumes a lot of time.

Thanks to the Government for allocating Rs.80 crores for opening of 410 Kasturba Gandhi Balika Vidyalayas and Jawahar
Navodaya Vidyalayas in educationally backward areas. I would like to emphasise that some amount may also be provided For up
gradation of existing schools. I would like to bring to the notice of the government that Theni District is next to Ooty as far as
educational backwardness is concerned. Children have to travel from uphill to the plains roughly around 20 to 25 kms.due to
which at the time of examinations they are unable to catch the buses in time to reach their schools. Due to heavy congestion in
the buses and inclement weather and cancellation of buses, they reach to the examination centre late and due to this they fail in
their examinations by losing a year. In this context 1 request and urge upon the government to open few of the above said
Kasturba Gandhi Balika Vidyalayas and Jawahar Navodaya Vidyalayas in hilly areas thickly populated by scheduled caste and
scheduled tribe people.

Theni District is highly interested in Sports activities and so my humble request to the government to open Panchayat Yuva
Khel Krida Abhiyan Sports Centre and a
good stadium which can be used by nearly schools and colleges where they can
conduct more sports events in state and national levels which will give good exposure to the children of scheduled castes and
tribes through which they will develop their sports activities. Government of Tamil Nadu and District authorities are prepared to
provide land and infrasture.

On the whole this is a budget by our Hon'ble Finance Minister which is
very much appreciated by the common man, agriculturist, employees, traders,
women, senior citizens and all people of other sections. With these words I conclude my speech in support of this wonderful
budget presented by our Hon'ble FinanceMinister Shri P Chidambaram . I once again Thank you for the time given to me please.



DR. SUJAN CHAKRABORTY (JADAVPUR): Sir, the Budget for the last year of this Government has been placed. I am thankful to
the Finance Minister that at least in some issues, they have tried to relook their own policies to some extent though not enough. I
am thankful to the Finance Minister that at least, after a long time, he has quoted Pandit Nehru twice. I believe that political
compulsions have forced the Finance Minister in formulating his Budget this year after four years. Judgments cannot be made on
this year's budget alone. It should be seen as part of the five years' Government in which four years' budget have been the
reflection of their political and economic philosophy while this year's budget has been a budget of compulsion, a compulsion for
election. It is basically on the craving to be elected further and to confirm the placing of the budget next year. So, this Budget is
somewhat different though it is not reflecting their political economy which they are thinking that they are continuing.

The Budget was placed on 29t of February while the loan waiving was announced but on the same day, ten such people
committed suicide in Vidarbha. In the last year, 1242 farmers have committed suicide, that is, three farmers per day. The New
York Times has said it as a suicidal plague. This is the gravity of the situation which could not be denied by the waiving that they
have announced.

Why are suicides happening? What is the inherent reason for that? Loan waiver may be a good step. But will it solve the
problem? Institutional loan in our country is only 22 per cent. The rest is from the money lenders. A lot of our friends talked
about this issue. I do not want to go into the details. But, could it not be planned in a more realistic manner so as to reach the
benefits for whom it is intended? It has not been done so.

The price rise is rampant and huge. What action has been taken in this regard? The Government is announcing duty cut and
some income tax rebate. Will it be effective? The burden of steep price rise will be more than the relief given in the Budget. So, I
do not believe that some tangible support or relief can be given to the people by this Budget.

Look at the health sector. 1 agree that through the National Rural Health Mission, some sort of attempts have been made. The
National Rural Health Mission has been given some more funds. But it is a fact that if anyone is getting hospitalised in our
country, he has to spend a huge amount on hospitalisation. The Government's own document is saying that 58 per cent of one's
annual Budget is spent for hospitalisation.

The cost of living has increased so much whereby the middle class is increasingly deteriorating into lower middle class and lower
class is increasingly turned into BPL. That is the reality. Probably, an in-depth study that should have been done, has not been in
the Budget as well as in the general functioning of the Government.

The economy is achieving a growth rate of eight to nine per cent in the last few years. That is true. India is regarded as one of
the up-coming countries. It is part of BRIC — Brazil, Russia, India, China. It is talked about all over the world. That is good.
There is some growth. But that is only one part.

Is it being used to give stress so that the inherent strength of the country can really be developed? Probably no. The GDP of the
country is huge. But 18 to 21 per cent of that is in terms of black money. There is a parallel economy. No tangible action is being
taken in this regard. That is definitely a very big problem that could have been addressed in the Budget.

I believe we should have stressed on some very important issues, like education, health, R&D, science and technology, social
security for workmen in the unorganised sector, etc. That is not being done.



The amount that has been allotted in terms of rupees cannot reveal what is the real allocation or how we are doing because along
with GDP growth we have price rise also. Rs. 100 of today means Rs. 115 tomorrow. Since it is going to be Rs. 115 tomorrow,
we cannot say everything is fine. We have to see the allocation in terms of percentage of the GDP.

For education, we should spend six per cent of our GDP if we really want to develop lower-end and higher-end education in the
country, For health sector, it should be three per cent of the GDP. But, where are we heading to? Three per cent should be the
minimum allocation for R&D. With such a vast pool of scientists that we have, at least three per cent of the GDP should have
been allocated, whereas the allocation is only 0.8 per cent. For social security, at least five per cent is required as per the
international norms, whereas the allocation is less than one per cent. So, we should look into the allocation in terms of
percentage of the GDP.

The hon. Finance Minister is not present here now. I would like to raise two specific issues. One is regarding micro and small
industries, the SME groups. They are the highest or the biggest employers in this country, contributing hugely to the growth of
our country. Those are not being taken care of properly. While replying, I would urge upon the Government to see that this is
given proper emphasis.

The hon. Finance Minister is visiting Sunderbans probably on 15t Itis a good news for me because it is almost part of my
constituency. It is a world-class place from the nature's point of view. Special attention must be given for Sunderbans. Special
attention should be given for not only Sunderbans but also for the general environment, climate and nature for the country as a

whole.[MSOffice64

It is true that there are two countries within India — one is the big Bharat within a so-called shining India. These disparities
are increasing every day. Yes, we are the country having the highest number of richest people of Asia. Yes, we are the country
having the highest number of poor people in the world simultaneously. We are talking of symbiotic growth. We are talking of
inclusive growth while the disparity is increasingly widening. It is widening to a huge extent, to an extent that will definitely cause
harm to the entire country. Most interestingly, we have 55 billionaires as against the world ranking of 128. We have 5 richest
Indians who have an asset of more than Rs. 5 lakh crore. It is in terms of dollars. We have 78 per cent population whose daily
income is less than Rs.20. It comes to 80 crore of population having their total annual income of less than Rs.5 lakh crore. The
point is that 5 richest persons in the country have an asset of more than Rs.5 lakh crores. About 80 crore people of this country
are having less than Rs.5 lakh crore as annual income. What is the disparity? Where are we going to? Where are we heading to?
We have 55 billionaires with an asset value of roughly Rs.15 lakh crore which is almost equivalent to our whole GDP. We have
100 people whose individual asset is more than Rs.100 crore. We have one lakh people who are termed as millionaires in the
dollar terms. That is more than four crore. We have 55 lakh population having more than rupees one crore as their asset while
we have 80 crore of population whose daily income or expenditure is less than Rs.20. So, this is the disparity. If this is not being
addressed, if this is not seen with insight, the Budget or some sort of cosmetic changes cannot solve the problems of the country.
There is nothing more to disparity. There are very rich persons, highest number of poor persons and there is highest disparity.
How do you address this? We are always talking of inclusive growth, symbiotic growth. Is the condition anywhere near that?
Probably, no.

To conclude, I would, in fact, say that our hon. Finance Minister has kindly agreed to quote Pandit Jawaharlal Nehru —
maybe after a long time. In Bengali, it is called Vote Baro Balai which means election is knocking at the door. Now, Pandit ji has
been referred to. But we are moving much away from that. The philosophy of the Government is somewhat different. We are
embracing the globalisation era in a negative manner. If we like to develop really while the disparity is widening, deprivation is
widening, unemployment is more and what not, we have to address these serious problems. Obviously, the Government has
attempted, the hon. Finance Minister has attempted some corrections in this year's Budget. I thank you for that. But it is very
meagre. I would request the Government to reorient, to re-look, to re-correct not for the election compulsion but for the real
inclusive growth that the country requires.
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*SHRI M. APPADURAI (TENKASI) : I would like to participate in the discussion on the Union General Budget for the year 2008-
2009 presented by our Hon'ble Finance Minister and share my views.

At the outset I would like to express my thanks on my own behalf and an behalf of the people of my Tenkasi Constituency.

Certain appreciable measures in this Budget must have been announced much earlier or atteast two years back. That would have
really been a way of expressing thanks to the people who have voted this Government to power. But now we may have to
consider that these budgetary announcements have come when this Government is on the go and the tenure of this Government
getting over.



In the announcement pertaining to agricultural loan waiver to the tune of 60,000 crore of rupees, the reference to small and
marginal farmers may be reconsidered. Many of the poor farmers have not got loans from either Scheduled Banks or Nationalised
Banks or even Co-operative Banks. They have taken loans from the private money lenders. That is why we witness farmers'
suicide deaths. Hon'ble Finance Minister has stated that such loans would be repaid to banks in the next four years. We are not
sure as to which Government would be in power at that point of time. Had this Government taken this step some two years back,
we could have saved the lives of some of the poor farmers who have committed suicide.

* English translation of the speech originally laid on the Table in Tamil.

Our farmers do not get remunerative price even as a Minimum Support Price during this New Economic Policy regime.
Punjab farmers are agitated that they do not get a better deal for wheat. But we pay more for the same wheat that is sought to
be imported. This paradoxical error must be avoided.

This loan waiver announced in this Budget may not touch the lives of majority of our farmers and easily 69% of our farmers are
not going to get the benefit out of this. There must be some relief to the farmers who have paid back all their loans even in the
midst of all odds.

Our economic growth is at 8.7%. But statistics reveal that more than two thirds of our population are poor and such people get
less than Rs.12/- per day. Rich people make more money now. Our millionaires are becoming billionaires and the list of
billionaires club is fattening day by day. Whereas the languishing poor people are becoming poorer still. Our country is an
agricultural country. Hence the need for Land Reforms looms large all the time. Even in this Budget, the Government has not
spelt out the measures towards land reforms through any of the announcements by the Hon'ble Finance Minister,

In our country 76% of our labourers are in unorganized sector. A Central Act to protect and safeguard their interests is still
elusive as a mirage. Hence I urge upon the Union Government to ensure social security to such a vast number of labourers in the
unorganized sector. Towards this end, enough of fund must be allocated.

I would like to point out that our Finance Minister has not apportioned enough funds for Health and Human Resources
Development. Sufficient enhanced fund allocation may be made because Health and Education & Training are investments to
augment National Wealth.

There must be a guarded vision towards Foreign Investment and encouragement should be given to Indian ventures to set up
industries in our country. Priority should be accorded with proper fund allocation to promote our own industries.

Match Industry provides livelihood to lakhs and lakhs of rural people. Hence Government must be seen as protecting the interests
of workers in the Match Industry.

I urge upon the Finance Minister to issue appropriate guidelines to Banks to disburse Education Loans to needy students in time.
There must be an announcement from the Hon'ble Finance Minister in this regard. Special Economic Zones are getting priority
over inland needs. Government must be vigilant over the increase in the capital flow in retail trade. This would affect the
livelihood of several thousand crores of people in the country. The basic right to life and livelihood must be protected.

Economic disparity and regional imbalance and backwardness in several parts of the country has given rise to extremism which
takes up its ugly head. Hence efforts must be on to stem the root causes for extremism and to wean away the gullible misguided
youth. Development of those areas must be ensured. Such areas must get more of funds and economic packages to promote
economic development.

I would like to request the Hon'ble Finance Minister to allocate adequate funds for Tamil Nadu in particular. With this I conclude.

DR. C. KRISHNAN (POLLACHI): Sir, I thank you very much for giving me the opportunity to speak on the General Budget for the
year 2008-09. I am speaking on behalf of the Marumalarchi Dravida Munnetra Kazhagam headed by Thiru Vaiko, the leader of
the Tamils.

I welcome the waiver of loans for farmers who have two hectares and below that. The total amount of waiver in that case
runs to Rs.50,000 crore.[R65] Another 10,000 crore was set aside for bigger farmers who'll get 25% off on their loans if they pay



the remaining 75%. All agricultural loans disbursed by scheduled commercial banks, regional rural banks and cooperative credit
institutions would be covered under the scheme. Under this announcement, Government estimated that around three crore small
and marginal farmers and about one crore other farmers would benefit.

The tortuous history of farmers suicides and the agriculture growth rate which was 3.9 percent last year and it has come
down to an estimated 2.6 percent has prompted the above Sone waiver.

This is a typical pre-election Budget, broadly a populist Budget aimed at votes. In this context of the complete waiver of
loans of ail small and
marginal farmers of the country, Congress and UPA Government feel that
they might well like to head for General Elections along with the
scheduled assembly elections in states such as Madhya Pradesh,
Rajasthan and Chhattisgarh, Karnataka and Delhi, by the end of this year in order to reap the dividends of this feel - good spirit
among the farming community is the question now arising in the minds of the common men of the country

Loan-waiver was welcome, but that would help only those who had taken loans from banks and cooperative institutions.
These farmers were only one third of the total, and the remaining two-third who took loans from money lenders, are committing
suicides. Loan-waiving decision should have been accompanied by a cut in interest rate to 4%. There was no budgetary provision
for the loan waiving proposal. Besides increasing the allocation for national crop insurance, the Budget had little to indicate how
to improve the yield and acreage fail in food crops, leading to a shortfall in food grains production. UPA is of the hope to imprint
its pro-farmer image on the minds of three crore small and the medium farmers and another one crore farmers who could
benefit from the one- time settlement scheme offered in the budget. While loans for farmers had been waived, the Government
had not formulated any policy to provide remunerative prices to farmers for their produce. On the waiver of loans for farmers,
this was only a one-time relief and no concrete policy had been announced for farmers so that they do not get into a debt trap
again. Further it is widely believed that the banks will, be asked to float bonds to raise the resources for loan waiver, this is a
populist measure and attitude by the UPA Government. It was widely believed that the banks will, be asked to float bonds to
raise the resources for loan waiver. There is no plan to give relief to huge number of farmers in the clutches of moneylenders.

*The biggest casualty has been infrastructure sector where the Government did not announce a single major investment
or scheme 'with a foresight to the future of farming sector.

The populist schemes in the Budget were a clear indication of early elections.

Income tax benefit for the middle class and salaried people,

The old slabs were:
Upto Rs. 1,10,000 Nil
Rs 1,10,001 - Rs 1,50,000 10%
Rs 1,50,001 - Rs 2,50,000 20%

Above Rs. 2,50,000 30%

*3€13€13€|* This part of the Speech was laid on the Table.

The new tax slabs are:

Up to Rs 1,50,000 N

Rs 1,50,001 -Rs 3,00,000 10%
Rs 3,00,001 - Rs 5,00,000 20%

Above Rs 5,00,000 30%



Exemption limit for women hiked to Rs 1.8 lakh Exemption limit for senior citizens raised to Rs 2.25 lakh Maximum
income tax benefit Rs 44,000 a year
Minimum benefit Rs 4,000. Further the Budget proposed reducing Central sales tax from three to two per sent. Nothing was done
to contain price rise and strengthening of the public distribution system. He did not mention even a single major infrastructure
project.

During May 2000 Thiru. Vaiko Leader MDMK at the time Member of Parliament, had an opportunity to have a discussion in
(Private Members Bill) this august House about linking of interstate rivers of the country with a fine fore thought to build a strong
Nation by providing enough irrigation facility, electricity promotion and with sufficiently enough drinking water facility for the
country men. Such concrete projects have not been thought of. Further nothing to stimulate growth in manufacturing sector.
Sixth pay Commission will give its report by March end this year. No Budgetary provisions for the huge expenditure anticipated is
mentioned and explained. It is widely believed that the banks will, be asked to float bonds to raise the resources for loan waiver.

By admitting 100 per cent FDI /n retail business the UPA Government had paved the way for ruining the domestic retail
traders. The entry of multinational and foreign companies in retail sector will prove disastrous for the Indian economy which is
already facing a big challenge of unemployment, and loss

This is a typical pre-election Budget, broadly a populist Budget aimed at Votes. *
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THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE): Yes, up to 7 o'clock.

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, if the time of the House is extended, may I lay my speech on the Table of the
House?

MR. CHAIRMAN : Yes please. Those hon. Members who wish to lay their speeches on the Table of the House may do so.
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* Speech was laid on the Table

*SHRI P.C. THOMAS (MUVATTUPUZHA): The General Budget 2008-09 has been applauded by the public for its pro-farmer
approach. 1 congratulate the Hon. Finance Minister for his bold announcement of waiver of Agricultural loans to the tune of Rs.
6000 Crore. However it is a serious matter of concern that the amount needed has not been specifically provided. The statement



that it will benefit 3 crore small and marginal farmers would work out to an average of Rs. 19,666/- (50,000 Crore Devidend by
3 Crores) per farmer as full waiver. But I am afraid that the loans which are in arrears for small and marginal farmers on an
average would work out to a much larger amount than this; say to 2 lacks, 3 lacks and more. In that case even the declared
amount for whole amount are not provided in the budget, will be totally inadequate.

As far as other farmers estimated in the budget as one crore for whom 25% of the loans are to be subsidized, also the amount
will be too inadequate. So, it is doubtful whether the Ministry has done enough home work before the announcement has been
actually made.

It is also a fact that farmers' loan do not exactly fall in the nomenclature of agricultural loans. They borrow for several purposes
like marriage, housing, repayment of agricultural debts, hand loans etc. It is not clear as to whether all the loans of farmers are
included in the budget announcement. Actually it is all there types of leans which draw them to ruthless money lenders and
ultimately to suicides. It is necessary that relief be given to 'farmers' for their loans rather than strictly adhere to agricultural
loans.

The farmers should be empowered to overcome the deficiencies pointed out in the Economic Survey. The Growth Rate of
Agriculture has to be improved. It is necessary to provide credits to farmers at a reasonable rate of interest, say 4%.

* Speech was laid on the Table.

This should have been the thrust of the budget so that the farmers can change to modernization and eventual success by
increasing productivity. It is a fact that ISRAEL and some other countries have succeeded by modernization which India should
follow. Rather the Budget should have given more thrust.

It is also necessary that thrust must be given to organic farming. It is unfortunate that the budget has not given due importance
and provision for encouraging organic farming.

The Finance Minister has some provision for plantations. It is a welcome step. Rubber, Coffee, Cashew, Pepper, Candaman and
horticultural crops like COCONUT have been given special attention. VANILLA and ARACENUT are also facing serious crisis
which should be specially considered. However price stabilization of the producers of the above crops needs attention which
should have been considered. If the farmer is helped to get a proper price then the things will differently follow.

The largest public undertaking life insurance Corporation which is facing tough competition needs more attention especially in the
field of insurance of crores of poor people. The issue of Development officers and LIC agents also needs to be addressed.

Kerala is a state which stands high in the field of Education. Though the Budget has specially considered Education high priority,
a long standing demand of Kerala to set up IIT in the state has not been favourably considered.

It is a good step that 'Health' is also given good importance. But it is a fact that our country was not successful in dealing with
some dreadful disease like Chikunguniya and several other diseases spread by filth and mosquitoes. It is time to plan and
implement waste management plants in all cities towns and Panchayats. This Budget should have provided a special scheme in
this regard and to provide money for the same.

It is necessary to make over tax collection machinery stronger and people friendly. Though there is good success in this regard
there are miles to go in this matter.

*SHRI MOHAN JENA (JAJPUR) : Hon'ble Speaker Sir, I want to place my views regarding the General Budget 2008-2009. This
Budget has been described as progressive and historic. But that not the case. I feel this Budget will have the following
consequences :

i) It will result is inflation

ii) It is anti-development



iii) It is against equality
iv) It will widen the gap between the rich and the poor

This Budget presented by the UPA Government mentions about the so-called growth rate. Currently the growth rate in 8.7%.
But this growth is not visible in the rural areas. Our economy is moving ahead in such a way that rural and urban gap will
further widern. The UPA Government speaks of the growth of India but forgets the growth of 'Bharat'. India has several
billionaires on the one hand while on the other, there are a large number of people who are dying of starvation, have no
decent place to live, no access to healthcare, sanitation facilities or education even after six decades of independence.

We speak of terrorism, but 'hunger' in the country is even a bigger problem than terrorism.

Prices of petrol and diesel have increased substantially prior to the presentation of the Budget. Now the prices of pulses,
edible ails, sugar, tea etc all have registered an increase. Ever since the UPA Government assumed power in 2004, prices have
doubled. Recently an NGO conducted a survey, which revealed that there are people in the country whose per capita
consumption per day is a mere Rs.13/-. But in Orissa there are people who survive on a meagre Rs.5/- per day.

* English translation of the Speech originally laid on the Table in Oriya.

This sounds unbelievable and shocking, but ture.

Sir, the poor people in the country have very dismal purchasing power and hence they have no access to nutritious food. They
have no money to buy woolen garments, to purchase essential medicines, to afford healthcare facilities and to educate their
children. Hence the present economy and Budget are not meant for the poor.

Our forefathers and freedom fighters had dreamt of an independent India, which is self-reliant and prosperous. We have
adopted economic policies like liberalization, globalisation, and privatisiation. But will they fulfill our goal?

Under the chairmanship of Baba Saheb Ambedkar the Constitution Drafting Committee had included a special section called
'Directive Principles of State Policy'. This is the direction in which we should be heading towards. But we are doing just the
opposite.

We have two sets of education today one for the children of the rich and the other for the children of the poor. 'Education’
figures in the Union List as well as the State List. But I believe the responsibility of the Union is much more to bring
educational uniformity throughout the country. Quality education has become so expensive that it is beyond the reach of the
common man. A farmer a labourer or a ordinary villager can never even think of making his son an engineer or a doctor.

As per the descriptions of Mahabharata, Ekalavya, the tribul pupil was denied learning because of his caste. Later on when he
got trained himself, Drona, the Guru, demanded his thumb as 'Gurudakshina'. In the modern era the Scheduled Caste and
Tribal students are being treated the same way. Education has become such a costly commodity that the poor are left out.

For centuries these people have been deprived of education, property and power and they languish at the bottom of the
societal ladder. They are free citizens but are denied quality education. The UPA Government in its Common Minimum
Programme had promised that 6% of the Budget will be devoted to education. But that has not happened. The Central
Government is indifferent to this issue.

The Congress led UPA Government is taking all the credit for waiver of loans to the farmers amounting Rs. 60,000 crores. Is
this not the same party which is responsible for this hapless condition of farmers? Ever since independence this party has
been in power for most of the time. UPA Government claims that it will benefit about four crores of small farmers. But this is
absolutely wrong. The Government has not made any sincere effort to know the truth. As per the survey conducted by
ICRIER about 75% farmers will not be benefited from this waiver of loans.

This survey also reveals that in our country about 35.8% farmers borrow from money-lenders, 32.4% farmers borrow from
friends and relatives, 22.3% farmers form different banks, 4.8% for co-operative societies, 1.6% from S.H.G.S. and 3.1%
from different other sources. In this context how will this waiving of loans benefit them? This is only an election gimmick.



In a federal system the centre should pay attention for the equitable development of all states. In our country, the states rich
in mineral and natural resources are the most underdeveloped. The centre should help those states whose resources benefit
the country. The Government of Orissa has been demanding royalty for coal for a long time, but the centre is not paying heed
it. In the recent past Chief Minister of Orissa, Chhatisgarh, Jharkhand, Madhey Pradesh and Rajasthan had met the Hon'ble
Prime Minister and demanded for a fresh National Mineral Policy. It's a matter of concern that nothing has been done so far.

Sir, I come from a economically backward stated called Orissa and the Hon'ble Finance Minister should announce a special
package for Orissa.

SHRI R. PRABHU (NILGIRIS): Mr. Chairman, Sir, thank you for calling me. I rise to support the Budget for 2008-09 as presented
by the Finance Minister on February 29, 2008. In this House before I spoke, there has been a lot of praise and a lot of criticism
on this Budget. It is my duty also to make my submissions on the Budget.

This Budget is in line with the traditional thinking of the Congress Party right from the days of Pandit Jawaharlal Nehru, Indira ji,
Rajiv ji where there has been an attempt to eradicate poverty and unemployment. This traditional thinking has been to see and
uphold the thinking and the dignity of every Indian citizen.

This Budget has been prepared in the background of substantial growth rate in this country. In fact, there has been
unprecedented growth right from 2004. Today, and probably the next year also, there is a total growth of 70 per cent. I have
some figures but since there is paucity of time I am not quoting those figures. In short, I would like to say that in 2003-04, the
GDP was Rs. 27.5 lakh crore. After this one year, it is going to be Rs. 53 lakh crore. This is a phenomenal growth rate. I do not
think many countries have achieved this kind of growth rate. But what happens when there is such a phenomenal growth rate?
Who is the beneficiary? This also has been addressed by this Government. There have been economic theories that when there is
a high growth rate, all the citizens of the country benefit. But, firstly who benefits? The top layer benefits. The growth is
supposed to make the benefits percolate down to the layers. Since it is not happening so easily in this country because of the vast
population and the vast area, so the Government has started from the bottom. That is why all these social security schemes have
been announced a few years ago, and every year more and more money is being allocated to them. In this country,
unfortunately, there are 30 per cent people below the poverty line. They are the people who do not have anything. Nearly 40 per
cent population of this country is illiterate. They are illiterate that means there is no development at all. They do not even know
what development is. So, that is why there are all these great schemes starting from National Rural Employment Guarantee Act
(NREGA), Bharat Nirman, National Rural Health Mission, Rajiv Gandhi Drinking Water Supply Scheme, Sarv Shiksha Abhiyan,
Mid-Day Meal Scheme, and various other schemes for the Scheduled Castes and the Scheduled Tribes. The attempt is to transfer
these people who are below the poverty line and living in villages from the liability side of the balance sheet to the asset side of
this nation. Shri Rahul Gandhi also said this morning, when he was speaking, how important it was for us to develop these
people living in villages, to develop these people who are below the poverty line so that they would have good health, good
education and they get skills to work for themselves and make a living.

A lot has been said about the Rs. 60,000 crore farmer loan waiver scheme. It is a very novel scheme because we are repaying the
farmers for making this country self-sufficient in food. They are striving their very best to keep growing grains to see that people
are not hungry in this country. But, I would like to add one or two things. A lot of people have criticized this scheme saying that
small farmers go to moneylenders; they do not go to banks.[r69] But small farmers do go to cooperative societies in villages.
They go to rural banks and they also go to moneylenders. In the 1950s, if you see in Tamil Nadu, before Parliament came into
existence, Shri Rajagopalachari was the Chief Minister of the then Madras State, and small farmers started taking loans from
moneylenders. So, a new law was made and it is called 'Agricultural Moratorium Scheme' or something like that, and the idea is
being whoever took money from moneylenders and who could not repay, moneylenders, by law, had no authority for recovery
proceedings, and they could not charge anything more than a certain threshold interest. Now, schemes like this should also be
dovetailed into this Rs.60,000 crore loan waiver. Like Shri Rahul Gandhi has said in the morning, productivity of the land which
they are farming in should also be taken into account. Sir, I am sure that with the skill of the hon. Finance Minister, he could

dovetail these kinds of schemes to see that this is done.a€| (Interruptions)

MR. CHAIRMAN : Please conclude.
SHRI R. PRABHU : Please allow me for a few minutes more. I will try to conclude my speech as fast as possible.

Sir, he has said that the loan waiver should be linked with productivity if they are farming in dry-land, farming in wet land and
farming in irrigated land. So, this should also be a criterion.



Sir, the other day when the hon. Prime Minister was giving the reply to the debate on the Motion of Thanks on the President's
Address, he said that there was a scheme in 2004 whereby the farmers who took money from moneylenders could have a debt
swap scheme with the banks, where they could take money from banks and pay back those debts. That scheme is in operation
even today. But, Sir a lot of people did not know that this loan waiver scheme is coming. So, they should be given an
opportunity even today to have the debt swap scheme and loan written off.

Sir, it is not enough just to wipe off the debts of the farmers. You have to give money in their hands because they have to do
farming, they have to marry off their daughters and they have so many other expenses. Sir, I would request the hon. Finance
Minister to come out with a Scheme so that farmers will get loan at four per cent or three per cent from nationalized banks.

Sir, we have now talked about wiping off the NPAs of the farmers. Now, I would like to say a few words about the wiping off the
NPAs of the industries. Sir, I come from a constituency called Nilgiris where a lot of tea growers are there. There are a lot of
small tea growers and nearly lakhs of tea growers are there. They do not have their own factories to make tea. So, they have
factories called 'Bought-leaf Factories' where these farmers give their produce to the Bought-leaf Factories and tea is
manufactured. There are 180 factories like this but more than 100 factories are sick. I should say with regret that they are getting
a very bad deal from the banks from whom they have taken the loan. I have given these details to the hon. Finance Minister, and
I would like him to look into it.

Sir, in the other extreme, you have very big NPAs. I would like to quote one particular example. There is a particular Account,
the initial drawing was about Rs. 400 crore, and it became NPA over the years and then this NPA became Rs.1,300 crore but the
bank, in the last one month, has sold this Rs. 1,300 crore NPA to an Asset Reconstruction Company for Rs. 180 crore only. The
name of the bank is Indian Bank and its headquarters is in Chennai. The account is MVR Export Company based in India and
Singapore. Sir, I would like the hon. Finance Minister to particularly look into this transaction. There is something else I would
like to say which involves every single Member of this House. When I knew about this transaction, I wrote a letter to the
Chairman of the Indian Bank and he said that he would give me all the information within a week. ...(Interruptions)

MR. CHAIRMAN: Please speak on the Budget. Please conclude now.
SHRI R. PRABHU : Sir, this affects every single Member in this House. ...(Interruptions)
MR. CHAIRMAN: We should limit ourselves only to the Budget.

SHRI R. PRABHU : Sir, this is NPA. I am saying this because it affects every single Member in this House. Sir, I have been a
Member from 1980. I get a letter from the Chairman of that Bank after the time gap of one month saying that he cannot reveal
anything to me because firstly it is customer confidentiality, secondly that I did not apply under RTI Act, and thirdly there were
several judicial proceedings and so that information cannot be given to me. Sir, after an Account becomes NPA, there is no
question of customer confidentiality as it becomes a public document. I would request the hon. Finance Minister to please go into
this personally. If a Bank Chairman is going to take refuge under customer confidentiality when it is not there to do a major scam
like this, how can poor farmers go and see the bank people and get justice?[nzo01

Even people like us do not get justice. Then, how do you expect a small farmer to go and have a debt swap scheme. That
is why, I would request the Finance Minister to dovetail all these schemes into this loan waiver scheme.

Sir, the National Rural Employment Guarantee Programme (NREGP) ensures that in every district in this country, one household

gets employment. It is a very, very far-reaching scheme. Now, that is at the one end. At the other end, we have the traditional
industries like the sugar industry, like the jute industry, like the textile industry, like the plantation industry. These are industries

which employ crores of people. Now, systematically, each industry is becoming sick because of some problems, which is beyond
their control. Therefore, I would request the Finance Minister to tell the Administrative Ministries that certain packages should be
made for textile, for plantation, for sugar. I cannot elaborate packages because there is no time, otherwise I would.

Before, I conclude, Sir, I would like just to say that Rs. 60,000 crore to find, is no big deal with the growth in this country. I am
not going to say anything to the Finance Minister, but I would like to say that everyday when we open the newspaper, we find

that the Stock Market is going up and down. So, he has imposed a Transaction Tax of 0.125 per cent on transaction. If he can
double that tax, he will get Rs. 15,000 crore just to fund this loan waiver scheme. And, that is probably, one of the easiest ways
to do it.
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): Sir, I just would like to appeal to you and through you, to the House. I have conveyed this to the hon. Speaker . #a
3rezIel Aglcd feifad wu 3 ik fben 2 6 @t el ot aal 3 el ciol 3, ciftbel Uit @Y St W e own e, a& e did srn 2 s Hor
feraer 31 Iz f&r 2 &b et yeat et & a1G €l AWIe aeie U dE& 9% Gl Sl JliT @l alisladtel oidl @) wd ysde dwar e &, 33 spr
Fias? s B33 GRI 3ofHlGel W3 ¢l [ 33 AR Y &1 3P1C1 96l 3 UsSe @2 AR, aifds docl TR &Sl T d6A AHIH DI Ui ol fae s sam &
3z E3 6 S die B gl 3, 3B AR I3 WA B3|

SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): Tomorrow is Friday; at 5 p.m. he need not reply; it is week-end; let him reply on
Monday. ...(Interruptions)

off foprssIor crRagieft : Danr wadl A usdl For fAuer B 3u-orr Al oft A @i w2 ot 3) Io& B rufey ordl &) A 2gor DY s Adyr A AfeeT D2on A
g, Bt b wgew sl aiq @s @5 We have one discipline in our Party. Those hon. Members who took part in the discussion on
Motion of Thanks on the President's Address and in the discussion on Railway Budget will not participate in this debate so that
other hon. Members can be accommodated. saifere 3 amues! KT doll BT § b wet s Yl 3 &4 13 delloll AlSd 3

SHRI A. KRISHNASWAMY : Sir, Tomorrow is Friday and week-end. Everyone would like to go to their constituencies. Let him
reply on Monday.

MR. CHAIRMAN: It is not decided as yet. It will be decided tomorrow by taking the opinion of all the Parties. So, you may please
sit down.

SHRI PRIYA RANJAN DASMUNSI: Sir, I would like to inform one thing that we cannot take it up to Monday for this one simple
reason — the rule in the case of passage of Vote on Account is that once it is cleared from here, it has to go to the Rashtrapati
Bhawan; then, it has to go to the Rajya Sabha. We are left with only three days. In the Rajya Sabha also, we have to get it



cleared. Then, only it could be finally passed; it is a financially very important thing. So, we cannot take it to the Rajya Sabha on
the 171, unless it is cleared from here tomorrow and goes to the Rashtrapati Bhawan. ...(Interruptions)

MR. CHAIRMAN: It is not to be discussed. This is not a point to be discussed.

We are not discussing this point; it will be decided tomorrow by the hon. Speaker.
Now, let us continue with the discussion. Shri Sandeep Dikshit.

SHRI S.K. KHARVENTHAN (PALANI): Sir, I may be permitted to lay my speech.

MR. CHAIRMAN: Yes, you can do it.
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*SHRI S.K. KHARVENTHAN (PALANI): I am thanking the Chair for giving me this opportunity to participate in the discussion on
the General Budget for 2008-09.

I would also like to thank the Hon'ble Madam., Soniaji, Hon'ble Prime Minister, Dr. Manmohan Singhji and Finance
Minister, Shri P. Chidambaram for presenting this populist Budget.

Qur Hon'ble Finance Minister, Shri P. Chidambaram has announced number of schemes for the welfare of farmers, dalits,
poor rural artisans and other downtrodden communities. The present budget mainly aimed to improve the thrust areas like
education, health, agriculture, women and child welfare and infrastructure.

For improving the standard of primary education Rs.12,100 crores is allocated for Sarva Shiksha Abhiyan, for Mid-Day
Meal Scheme Rs.8,000/-crore and for secondary education, the allocation is Rs.4,554/- crore. Allocation of Rs.750/- crore for
National Means-cum-Merit Scholorship and proposal of establishing 6000 High Quality Model Schools and opening of highly 16
Central Universities is appreciable in this Budget.

Through this Budget it is proposed to allocate Rs. 16,534 crore for Health sector, it is 15% higher than previous year. For
National Rural Health Mission Rs. 12,050/- crore is allocated.

The National Aids Control Programme is provided with Rs.993 crore. In
this aspect, I want to bring certain facts before the august House about the
problems being faced by the AIDS victims. In India, nearly 7 million Indians
are living with HIV/AIDS. HIV positive patients living more in Andhra Pradesh, Karnataka,Manipur, Nagaland and Tamil Nadu.
HIV infected school children, housewives



* Speech was laid on the Table.

and aged ladies are discriminated by community and by family

members. Every year, we are allocating huge funds for National Aids

Control Programme but the real benefits are not reaching the AIDS

victims. Legal assistance to be provided to AIDS victims to get education for their children and to get equal share from the family
properties to get treatment in hospitals and maintenance for the victims who were deserted by their family members. For getting
their legal rights, a separate fund is to be earmarked throughout the country to constitute Legal Aid Clinics in all districts to
provide all legal assistance to AIDS victims with the assistance of National Legal Services Authority.

In this Budget, allocation of Rs. 6,300 crore for Integrated Child Development Programme is highly appreciable.
Enhancement of salary for Anganwadi workers and Helpers are welcomable step. However, in this connection, I would like to
point out that there are reports from many places that the Anganwadi Workers and Helpers are having arrears of salaries for the
past few months and were not yet settled. Hence, I urge upon the Union Government to take necessary steps to clear the salary
arrears of Anganwadi workers and Helpers.

Sir, it is decided to provide Rs. 1,200 crore for Total Sanitation Campaign through this budget. In many places, the
sanitation workers are not provided with proper protection to cover their mouth, hands and legs and sometimes it leads to
suffocation and resulting in death also. Hence, I urge upon the Government to direct the civic authorities for providing adequate
health protection to sanitation workers on duty.

Under the guidance of our Hon'ble Leader, Soniaji, the National Rural Employment Guarantee Scheme was launched by
our UPA Government in certain districts. Now it is extended to 596 rural districts with the allocation of Rs. 16,000 crore. It will
save the family of poor farm labourers throughout the country. For the successful implementation of this programme, strict
monitoring is necessary.

Through World Bank assisted Scheme, it is decided to upgrade 238 ITIs and 309 ITIs in 29 States have been identified
under the Pilot Project Proposed Scheme. Through this Budget, Rs. 750 crore is allocated to upgrade 300 ITIs. I want to kindly
submit that during 1960s, an ITI was opened in my hometown Dharapuram and even now it is producing good number of
trained youths but there is no adequate infrastructural facilities in it and also the buildings are lying in a dilapidated condition. I
request the Hon'ble Finance Minister to include Dharapuram ITI in the above proposal.

I am welcoming the decision of Hon'ble Finance Minister to allocate Rs. 164 crore for other Backward Class students under
pre-post matric scholarship programme. In this county, 70% of population are Backward Class people. Hence, this allocation is
not sufficient. More funds are to be allocated. In our country, there is an Ambedkar Foundation to take care of SC/ST students
and there is Maulana Azad Foundation to take care of Minorities but there is no foundation for OBC students. Hence, I request the
Government to form a separate foundation for OBC students in the name of Late Leader, Shri K. Kamaraj.

Through Indira Awas Yojana Scheme, it is planned to complete 51.77 lakh houses by the end of March 2008. The subsidy
is enhanced from Rs.25,000 to 35,000 in plain areas and Rs. 27,500 to Rs. 38,500 in hilly areas and for upgradation it has been
decided to raise from Rs. 12,500 to Rs. 15,000 per unit. Certainly this proposal will help the poor and downtrodden in this
country.

Within 60 years after Independence of this country, this is the first time our UPA Farmers' friendly Government has waived
the Farmers Loan to the tune of Rs.60 thousand crore. Farmers living across the country are relived from their huge debt burden
and are very thankful to Madam Soniaji and our UPA Government. According to Economic Survey of India, nearly 48.6%
farmers are debtors. Out of which 61% are having less than 1 Hectare Acre Lands. Out of the total debts, 57.7% loans are
borrowed from various Nationalised Banks and the remaining 42.3% from private moneylenders. During cultivation and
transplantation season, the Nationalized Banks are not ready to advance loan to farmers. Hence, farmers are knocking the doors
of private money lenders and fallen into debt trap and finally committing suicide. Hence, I urge upon the Government to take
suitable steps to solve this problem and banks are to be advised that they should come forward to grant loans to farmers during
cultivation and transplantation period with unnecessary delay.

Furthermore, the changes made in Sec. 40A(3) of Income Tax Act those who transact money above Rs.20,000/- for more
than one time, other than Account Payee Cheque or DD will not attract the purview of Expense for Taxation Purpose and it will
come into effect from 1.4.09. Due to all round inflation, the above ceiling limit may be raised from Rs. 20,000 to Rs.50,000 and



it will certainly help various sectors.

The proposed amendment in Sec. 2(10) of IT Act should not affect Chambers of Commerce, Confederation of Indian
Industry, Trade Associations and other Professional Association merely because of this amendment. Clear definition is to be
given because there is an ambiguity in this proposal. More particularly, the advocates should not be included in this proposal.

Further, I want to put forth certain facts about southern Tamil Nadu. The erstwhile Madurai, Ramamnathapuram,
Thirunelveli, Kanyakumari districts were bifurcated into Dindigul, Theni, Madurai, Ramanathapuram, Sivagangai, Thirunelveli,
Tuticorin, Virudhunagar and Kanyakumari districts. Those districts are industrially and economically backward and were not
developed for the past 60 years. Even though, all the resources are available to develop multifarious industries but the economy
in those districts are very weak and no industrialists are ready to come forward to start any kind of industry in that area. 80% of
the population are poor and downtrodden. Lakhs of youths are wandering in the streets for want of jobs. Government of India
has to take immediate steps to amend the Article 371 of the Indian Constitution and special status should be given to southern
Tamil Nadu for industrial development particularly for the above districts.

I want to bring kind notice of this House about the great son of the soil Shri V.O. Chidambaranar (VOC). Sri VOC was
born to Ulaganatham Pillai and Paramayi Ammal. After completion of his early education at Ettayapuram, Tuticorin, he finished
his Law Course at Trichy and became a Lawyer. Within few years, he dedicated himself for the Indian Freedom Movement. In
1906, he had started "Swadeshi Shipping Company" and ventured shipping against Britishers. He had started Labour Movement
and fought for the welfare of labourers working in Coral Mills at Tuticorin and started agitation on 07.02.1908. Freedom fighter,
Vibin Chandra Balar was arrested and released on 9.3.1908. VOC and Subramania Siva were planned to celebrate the day of
release of Vibin Chandra Balar in a befitting manner. Britishers arrested VOC on 12.03.1908 and filed criminal cases under
various sections of IPC and after namesake trial, he was convicted for 40 years on 7.7.1908 at his prime age. He was imprisoned
in Palayamkottai, Kannoor and finally at Coimbatore Jail. Even now, the oil-crushing Unit pulled by VOC is kept in Coimbatore
Jail

I urge upon the Union Government to ear-mark certain fund to award scholorship to meritorious students studying marine
education, undergoing research in marine subject throughout the country in the name of V.0. Chidambaranar to honour him.

More particularly, I want to thank the Hon'ble Finance Minister Shri P. Chidambaram for granting exemption to Agricultural
Income and Income arising from saplings and seedings in a nursery. It will boost horticulture plantation in a big way in this
country.

On behalf of the farmers of this country, I am congratulating the Finance Minister for the presentation of Agri base budget
by fulfilling the dreams and aspiration of our late leader, Shri K. Kamaraj and proved that he is true follower of him.

With these words, I am supporting and concluding my speech.

*SHRI RAYAPATI SAMBASIVA RAO (GUNTUR): AT the very outset, let me extend my wholehearted congratulations to our

Finance Minister, Shri P. Chidambaram, for presenting the 5 t consecutive General Budget of the UPA Government. Many
outstanding steps have been taken by the UPA Government in this Budget for 2008-09, under our hon. Prime Minister, Dr.
Manmohan Singh and with the able guidance of our towering and beloved leader, Shrimati Sonia Gandhi.

Before I highlight the salient features of the General Budget, firstly, I would like to request the Government to extend
benefits of loan waiver to those who have already cleared the loans. Secondly, I would request the Finance Minister to ensure that
Minimum Guarantee Price (MGP) is fixed for chilly, tobacco and cotton. Not only that, the UPA Government should give the chilly,
tobacco and cotton growers subsidy and when the prices of these important crops fall drastically, subsidy should be given as per
the MGP. I would request the Government to ensure that more funds are allocated for this purpose. I would request that crop
insurance should cover all the crops. Thirdly, I would urge the Finance Minister to extend workers' insurance to all the sections of
people. I hope the progressive Budget of the UPA Government would address the above mentioned concerns of the farmers and
people of the country.

Now, let me start with the major highlight of this Budget, that is, waiver of Rs.60,000 crore of farm debt. At present, the
pathetic situation is that farmers take loans from moneylenders and commission agents at exorbitant prices and when they could
not repay the principal and high interest, they were forced to suicide. Most of the time, their interest component exceeds the
principal. Farmers also take loans from banks. When banks refuse loans, they go to moneylenders. This trend should be changed
forthwith. Banks should come forward to extend fresh crop loans to the farming community.
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Waiver of Rs.60,000 crore of farm debt would undoubtedly give a much needed relief to the farmers of our country. This
is applauded as the 'mother of all waivers'. I congratulate Shrimati Sonia Gandhi for spearheading such a breathtaking effort to
help the farming community.

This Budget can be truly called the Budget for the aam aadmi. People living in every strata of society are benefited with
this path breaking Budget. On the one land, income-tax payers are benefited on the other hand poor people who cannot afford to
buy costly drugs would now get them easily as drugs have become cheaper now. Reduction of excise duty on pharma industry by
8 per cent would go a long way in the availability of drugs at a cheaper price. Likewise, raw materials used in IT hardware
industry have been made cheaper, which would give further fillip to the IT sector.

Let me briefly state the benefit accrued to the income-tax payer. As per the old tax regime, if a person is earning a sum of
Rs.5.00 lakhs per year, he was paying Rs.1.00 lakh as tax. But now, he has to pay just Rs.55,000. Like wise, if a person was
paying Rs.24,000 for his income of Rs.2.50 lakh per month, he would be paying a paltry sum of Rs.10,000. This has been
welcomed by the income-tax payers across the country.

After I would like to list out things which have become cheaper and which are of utmost importance to the common man.
Namely, TV set-top boxes have become cheaper. So also, tea, coffee mixes, breakfast cereals, sharbats, cornflakes.

This Budget has also taken care of middle class people. For example, Small cars like Nano is expected to become cheaper,
Types of four-wheeler and two-wheeler would cost less.

On behalf of the people of Andhra Pradesh, in general, and on behalf of my constituency people, in particular, I would like
personally thank the Union Finance Minister as he has promised to start a School of Architecture and Planning at Vijayawada.
This is certainly a step in the right direction as this would give boost to the education sector of Andhra Pradesh. Secondly, he has
also promised to accelerate the works in the propose IIT at Medak, in Andhra Pradesh. I appreciate his concern in this regard. I
extend thanks on behalf of the people of Andhra Pradesh.

Apart from the above, I think, everyone in this House would appreciate the concern of the UPA Government and the Union
Finance Minister for extending the mid-day meal scheme from class one to class 10 from the academic year. Not only that, he had
even promised to provide more funds for the improvement of infrastructure in schools. This clearly shows the importance and
impetus the UPA Government gives to the education sector across the country.

Now, I would like to suggest the following improvements for the benefit of the people in general and the farmers in
particular.

In view of the appreciation of the value of Rupee in the international trade and markets the exports of Agricultural
Commodities like Tobacco, Cotton and Chillies have declined consuming much hardship to farmers and the trade. Therefore,
incentives to the export of those commodities may be created like reducing the export tax and excise duties. To increase food
production and to cause the compensation in decrease of cultivable land consequent on the increase in the Industries etc.
Irrigation facilities may be increased and to give liberal grants to State Govts for these projects like "Jal Yagnam" taken up by the
Govt of A.P under the Chief Minister of the state Dr. Y.S. Rajasekhara Reddy.

Enough measures were taken in the budget for improvement of agricultural productivity, Rural development and
agricultural oriented industries. To keep the people happier enough measures may be taken to increase the grants for education
and skill development, health and skill development. 2234741.

Health care is very important for better living of the people especially the Rural population. Unfortunately the health care
has gone into private sector in the name of corporate hospitals. The Rural population, the poor and middle class are suffering for
want of medical care in public sector. Action may be taken to strengthen the state government to improve the medical facilities in
public sector namely strengthening the Govt. Hospitals and to open new ones in backward areas and agencies.

Industrial development is very important for the welfare of the population and to create employment potential for the
purpose wealth tax on vacant Industrial land may be abolished as suggested by the confederation of Indian Industry. Regarding
Wealth Tax on Motor Vehicles, it may be considered as the motor vehicle are no more the luxury goods and all motor vehicles
may be exempted from wealth tax.

Incentives for Tourism : to attract Tourists from abroad and to improve the Tourism incentives may be provided to all
types of Hotels and also Tourist Hotels may be provided by Union and State Governments at Competitive prices. This will



increase the employment potential and improve the market sales of goods.

Natural resources like coal, oil and gas are bound to diminish in course of time. To eliminate the threat funds may be
provided to the harvest wind energy, solar energy and energy from Tidal waves.

In a nutshell, I can say with confidence that this novel Budget would lead to all-round growth and prosperity as it has
addressed most of the concerns of every section of the society. Industrialists and common man alike have appreciated this
Budget. This augurs well for the UPA Government in the years to come. This also conveys that UPA Government, under the able
and competent leadership of Madam Sonia Gandhi and the Prime Minister, Dr. Manmohan Singh, alone addresses the genuine
problems of the farming community and common man alike.

Thank you, Sir, for giving me the opportunity to speak on the General Budget.

*SHRI ANANTHA VENKATARAMI REDDY (ANANTAPUR): Mr. Chairman, Sir, I extend my wholehearted support and convey my
felicitations to the Hon'ble Minister of Finance Shri Chidambaram for having presented a spectacular and dream Budget for the
year 2008-2009, and his fifth successive one, under the most able and dynamic leadership of Shrimati Sonia Gandhiji,
Chairperson, UPA and Hon'ble Dr. Manmohan Singh, Prime Minister of India. The Finance Minister has taken an unprecedented
step of waiving off the loans of farmers to the extent of Rs. 60,000 crore which would affect four crore farmers. This is the
single-most package extended to the farmers who would be coming out of the clutches of debts.

In this Budget the Hon'ble Minister has taken many pathbreaking and dynamic steps' like setting up of Irrigation and Water
Resources Finance Corporation, starting of Rainfed Area Development Programme, special scheme for the welfare of Scheduled
Castes and Scheduled Tribes, Rashtriya Swasthya Bima Yojana for workers etc.

The most prestigious National Rural Employment Guarantee Scheme which was first inaugurated in the entire country in
my parliamentary constituency in Anantapur district, Andhra Pradesh, by the Chairperson, UPA Shrimati Sonia Gandhiji, was first
set up to cover 200 districts and after the meeting of the young and dynamic leader of the Congress Party Shri Rahul Gandhiji
met the Hon'ble Prime Minister it was extended to cover another 150 districts and now in this Budget the Hon'ble Finance Minister
has extended the scheme to cover all the 600 districts in the country and he has allocated sufficient funds for the same.

If we take the education front, the Hon'ble Minister has set up three new IITs, one of which is going to come in my State. I
am sure the entire House would agree with me in singularly congratulating the Hon'ble Minister for the extremely marvelous
benefits he has
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given in the direct taxes front both to the salaried employees and also to the corporate sector. The increase in the exemption
limits in income-tax is one feature which would remain a great milestone in the history of this Government for very many years
to come.

Mr. Chairman, Sir, I would like to bring certain important and basic factors concerning my constituency to the attention of
the Hon'ble Minister and urge upon him to pay special attention to these matters. Anantapur district is one of the worst drought-
affected districts in the entire country. The rainfall in this district is very minimal and the farmers are suffering a lot. In his first
Budget under the UPA Government, the Hon'ble Minister has given a special package for the farmers to go in for insurance which
was revenue-village wise. In our Anantapur district there has been continuous drought for ten years successively and despite the
severe difficulties faced by the farmers, they have been regularly renewing the insurance policies for their crops under the hope
that some day there would be some benefit. Though there have been situations of utter poverty and even being pushed to the
extent of committing suicide, many of the farmers have been regular in paying for the insurance. Such farmers in Anantapur and
other such districts in the country would be completely not benefited under the debt waiver scheme of the Hon'ble Minister. Sir, 1
feel that this is a matter which requires top priority and special consideration by the Hon'ble Minister. Those farmers who have
been regularly paying the insurance should be extended the benefit of debt waiver.

Sir, the Government has earlier come to the rescue of the farmers of Anantapur district and sanctioned crop insurance for



claim settlement of Rs. 376 crore during the kharif season of 2006. The above crop insurance amount was adjusted by the
bankers on their own, to the crop loan accounts of the farmers in August-September, 2007 period and they have renewed the
loans of the farmers with this crop insurance money. Though the amounts were paid in August-September, 2007, which was

adjusted by the banks, they actually amounted to the loans of kharif 2006 and hence these farmers should be brought under the
debt waiver scheme which is the need of the hour. I request the Hon'ble Minister, through you, Sir, to specially consider the

plight of the farmers of my district and cover them also under the waiver scheme, if necessary by amending the rules while
bringing the Finance Bill for passing before the House.

Sir, I may mention that this is entirely in line with what our respected young and dynamic leader Shri Rahul Gandhi spoke
a few minutes ago on the floor of the House about extending the cutoff date for loans for Vidarbha farmers for whom he said this
waiver scheme should be extended. I congratulate Rahul Gandhiji for taking special interest in the plight of the farmers and
would request the Finance Minister to extend the debt waiver scheme to the farmers of my district.

I am afraid that if the above amendment is not brought in and the debt waiver scheme is not extended to the farmers of
my district who were covered under the insurance scheme, not even a single farmer in my district would be benefited by the
scheme of the Government and it would lead to utter difficulties and problems for the farmers.

Sir, I request the Hon'ble Minister to provide interest-free loans for dryland farming. The present rate of 7% is very high
and the farmers are not able to meet that high costs. If not interest-free loans, they should be given loans at 3% rate only.

I take this opportunity to request the Hon'ble Minister of Finance to enhance the old-age pension which is being given at
the rate of Rs. 400 to all the persons above the age of 65 years without any restrictions. In my State of Andhra Pradesh under
the able leadership of Dr. Y.S. Rajasekhar Reddy garu, our Chief Minister every single aged person is given a pension of Rs. 200
without any limitation whatsoever. I request that such a scheme be extended by the Union Government.

Mr. Chairman, Sir, I once again take this opportunity to congratulate the Hon'ble Minister of Finance for presenting such
an excellent Budget which would remain a historic one for many years to come and extend my wholehearted support to the
same. I once again urge upon him to consider the requests made by me about the thousands of farmers of my district who are
suffering a lot and would hope that he would come to their rescue at their need of the hour.

Thank you, Sir, for giving me an opportunity.
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SHRI P.S. GADHAVI (KUTCH): Sir, permit me to lay down my speech on the Table of the House.
Frafer a1e1e? : sredl Sft, sma @ wwa &)
SHRI P.S. GADHAVI : Sir, I lay it.

Fafey adiea it oft, afe amu 5 fere 3 sl @i gt w2 A & Al Al 2 3l sPR amudl ddia seer ast & A ama oft srueft Rear wdia wsi
@2 AD 3| U5 OEidE! 3 Afdafer 81 et

SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Chairman, Sir, because of paucity of time, I will limit myself to the issues
pertaining to Muslim minorities.

The Indian Muslims are experiencing a very unique tragedy of irrelevance. Rarely any sensible attempt is made either to
understand the Muslim mindset or to analyse, in detail, the ethical values which are dear to them. This tragedy of irrelevance
makes us forget, at least temporarily, the real tragedy of relevance, that is, the tragedy of being poor, uneducated, mal-nourished
and marginalized. It is a tragedy of having limited or no access to essential things required for a decent living such as health,
education, economic opportunities, social security and self-respect.

As of now, the Muslims suffer double discrimination by virtue of being both Muslims and poor. Of late, the Indian Muslims
have developed a feeling of extensive marginalization. But, in this context, a great contribution has been made by this
Government as far as the Sachchar Committee Report is concerned. The Sachchar Committee has brought to the forefront the
tragedy of relevance. This is at a time when irrelevant issues surrounding the Muslims catch the media attention and especially
the so-called race attack in the country.

I am very much surprised to know that the Leader of the Opposition has called this Budget as a communal Budget going
back to the days of Liaguat Ali Khan days. In my opinion, with utmost respect to the Leader of the Opposition - maybe so in his



opinion, in his eyes — I would say the only secular person is Mohammed Ali Jinnah. Apart from him, everybody is a communal.
He is calling the giving of the allocation of Rs.1000 crore to minorities which include the Christians, Muslims, Sikhs and other
communities, a communal budgeting of Liaquat Ali Khan days. a@tar [I78]T siereht g3n Sisas? &d1 asi odl ame &, asi w2 sern2 oo
JMad aai u2 ddl o171 3fE by apeft off Mgeaa 3681 31 3| goren) Bioolls sa 3 @1 Masdad ofdl 8, g 331 3swiler 31 slgead & 30T g 3ol &d5 HisT
& 3| 591 5 3A IoraG U2 w1 23 E b 32 ewtler B aut-and A & aga Meeaa 2)...(aue)[r79]
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a€ | (zerauren)

off el Té (@) : 3w, ofis? sifw smsfloer of Al o aer & o)

IHNRT HEIG & 3ol 3mu & alet 2@ 3 o ¥Kde ant &, adt wfldw, csa 3A oft war & s arbl B ardl 3 et ol A et Al
a€ | (crauen)

Fafer #iEica @ it g st dlen o 261 3, as Raors W ardl on 281 &

...(zmaumer) *

off srrgEler AR : 2w, I aRAC MEa Bl G FSOKT DI G| A& AGA AGokT DA &, A Jod s 3 Jact g, ... (craenen)[r80]

[r81]
FHIULT BIG | a8 Focdic Boid us ol Sl aren 3

off srgElet 3N (BcemEic) & S &) Afdbel Q1. SR P Al of Pet AUsH siol 31 3 B wal [ srpferrdl B Fwierfon Jom 3z g
o G€/ *

DI PG|
Femafer a@)Ge & amu srdoft anT o2,
off srurgEler 3MARAL @ 3 sruoft £t @it @2 281 §) ... (crawr)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI PAWAN KUMAR BANSAL): He is referring to what another
hon. Member had said. This is very much relevant.

* Not recorded.

off srucElor 3R : derdler M, et aiT wdl o F afz Badis 3 and 3 3 o1 A ywon agen b ver.dh . B uia et B Pri-srai A aur
srpferrl b R 250 @35 Fwrn R < arEl? . .. (R1awe)

You had given Rs. 250 crores. What this Government has done to correct that mis-governance, to create a concept of social
justice, to show that the rule of law applies to everyone and everyone should get an equal share, they have increased the sum to
Rs. 400 crores. Ninety nine per cent of the share is being given to minorities in the North-east. I want to know from my BJP
friends of North-east, do you not want that amount of money? Is it an 3€}. concept? If the minorities get their rightful share,
what is wrong in that? Do you not want the minorities to come up? With great pain, I would like to bring to notice of this House
that if you look at page 164 of Budget, Volume II, out of Rs. 500 crores, Rs. 362 crores have been given. The most difficult part
for me is that you have deducted Rs. 99 crores from pre-matric and post-matric scholarships for minorities. This anomaly has to
be rectified for the sake of thousands of minority children. Please ensure that these Rs. 99 crores are given to the Minorities



Welfare Ministry so that they can continue with this magnificent programme that this UPA Government had started.

Another issue is regarding Wagf. This year, Rs. 3 crores have been given to the Central Wagf Council, whereas the Sachar
Committee had recommended that there is a requirement of Rs. 500 crores. The reason for this is that there are more than 4.9
lakh registered Waqf properties which have a present market value of Rs. 1.2 lakh crores. If these properties are put to efficient
use, they can generate a minimum return of 10% which is about Rs. 12000 crores per annum. You are giving pre-matric and
post-matric scholarships, but this is also a very important issue. I request, thorough you that this issue needs to be taken care of.

Another issue is regarding opening of banks. We welcome it, but what about priority sector lending? When it comes to priority
sector lending to Muslims from schedule banks, public sector banks and private sector banks, the Muslims have very less
outstanding amount compared to other minorities. When it comes to shares in SIDBI, the total amount disbursed in 2005-06 was
Rs. 26000 crores, and Muslims got only Rs. 124 crores. In NABARD, investment credit is only 3.9. Although the Government has
committed that the private sector lending will increase to 13% by 2009. But, in reality, no banks are willing to give loans to
Muslims. Most of the Muslims are salaried employees. It is very hard to get a loan of Rs. 1.1 lakh, while it is easy to get a loan of
Rs. 15 lakh. This is the tragedy of our banking system.

Another issue is regarding primary education. As many as 25% of Muslim children in 6-14 years of age group have either
never attended the school or have been dropped out. Why is the Finance Ministry not accepting the Fatimi Sub-committee's
Report which clearly says that more primary schools should be opened? Lastly, I welcome the recruitment of candidates
belonging to minority communities to CRPF. But at the same time, I would like to ask a question to the Government. What about
Intelligence Bureau? What about NSG? What about RAW? In Intelligence Bureau, there are only two Muslim officers. ...(=mzmsr)
SRR ¥ ¢l epol GifSte aKd Y| MU Al IR &)

HUfer #1EkGe ;¢ 3T e B2 & ardl 9 ger s

off sracElol 3NARA : 7S v e IS & v Biere i amell arT e w2 dom g9 b2 A weon wis 28 & b sor ar A ¥ srplerdl B e adie
&I 2w A St swepin [ oR, 3 dl waol agen b Bogamer Gt arsie & G a8 uscll sidoidic & Briol At wea 30wt &t gResid &t &) gy oM aist
fa5d, PR I wodl Iom| $IA Ablolol IICPICRICAT DY WRIGI ZB1, FAcHlell Bl BRICT BB, BT $IADI ofdbol 51w ISt o o a=ilids srawPr ara
femmzdl @ gs@ ol arch ol 3| ... (@) smud dociw azi 81 22 37 ... (=aeer)

FHIUfeY ABIGA ; anu all deaefl fARe o 37
4€ | (craumer)

off srucdlor R : i @Y Wew A w2 I .. (aaw)

JHIULT BN § 31U do oIse| o axl Raor uz od o 28 &)
(Interruptions)* a€;

Fafer #18ica : 3Nast off, smu sl arRr et 3ot ar el 3 aroT fseft aotofler IAGTa Bt art Boord uz ordl on 34 &)
(Interruptions) *a€;

mafty a8k & amu =il dia 3 it 33 &) MUt gerl JrelS ofdl e 3 arud! anT B uz o on 3@ ) aideh Sfl, smuet R @i A 6 &, A
otdl J9rst ur 381 &

off s3RucEler 3R : ot clloll Gt arsas A v &l e &
Il ALK 30y srsas a=li a1 wId 37 3y 3l ad v arrer # e TeH ©3)

off rarcEloT 3NARW : 3Rz A &3 gpaAa A el Fenler wIA & [ aaw SEIGE D Sdcd w2l & fere dan gHaR wRA) 3l 3 7 wsoll asr §
f smut srsas A g et arcn oidl 3| smu Bioolis Aea I Slaor &) srecns smud &l 3 Alswre sicht Beons & siie Hlgeaa a1 @2 ga s21 Aesweler
& & 3iiz 531 Aeowiler & £ 2ea1 awl &



* Not recorded.

*SHRI P.S. GADHAVI (KUTCH): Respected Sir I may be permitted to submit my views on General Budget 2008-2009 as
under. Sir, I rise to express my views on the General Budget 2008-09 and I thank you very much for giving me this
opportunity.

Hon'ble Finance Minister has presented this year's Budget only in keeping mind of early General Elections of Lok
Sabha and, therefore, he tried his level best to grant as many relief as he can to various sections of society.

For enhancing the upper limit for Income Tax purposes, and special relief to women and senior citizens and total
debt waiver for marginal farmers and in respect of other farmers rebate of 25% will be given against payment of the
balance of 75% and some other measures of relief in favour of SC, ST, etc for which Hon'ble FM deserves our
compliments.

But, Sir, what are the expectations of common man from Ruling Govt that common man can meet with two ends of
his requirements for livelihood. Important question is that whether this object has been satisfied by present Budget or
not? Sir, answer is in negative.

Because since UPA Govt has come-in power and which Boast every time that concern of their Govt is to see
happiness of common man, but we all know that due to high rise in prices of almost all commodities required by common
man, are rising very steeply and unabated as if there is no control of UPA Govt to control or check this price rise.

* Speech was laid on the Table.

Sir, immediately after General Budget, prices of the following commodities have gone beyond the reach of common
man:

Item Prices 15 days Prices after
beforeBudget Budget

1 15 KG of edible Oil Rs.750/- Rs. 1150/-

2 Channa Dal per Kg Rs.35/- Rs. 45/-



3 Kabli Channa per Kg Rs.31/- Rs.42/-

4 Prices of other Dais viz Arhar and Urad has gone up Rs.7 to Rs.10 per Kg.

5 Prices of Rice has also increased more than 25%

6 Cooking Gas are being sold openly in black @ Rs.600 to Rs.700 per cylinder

7 Prices of cement Iron and other building material are increased manifold.

Sir, apparent reasons for this price-rise is the free hand to uncontrolled forward trade contract by big dealers and
also absence of visionary policy to control the prices of Petroleum products and utter financial mismanagement.

Sir, as far as hiking of the retail prices of oil is concerned, Hon'ble Minister of Petroleum and Natural Gas said in
one of his statements that before taking any decision on this issue, Govt would be in touch with all parties, but Minister
has failed to honour his word of discussing the matter with the opposition parties before taking the final decision. Govt
has not even consulted with its allied party i.e Left, because Shri Gurdudas Dasgupta, Hon'ble Leader of the CPI has said,
which I read in Frontline magazine dtd 14.2.2008 on its page

36, to the effect that "IT IS A DAMN LIE TO SUGGEST THAT THE LEFT PARTIES WERE CONSULTED BEFORE THE
UNPRECEDENTED FUEL PRICE HIKE".

Sir, in parliamentary practice, to tell an untruth is a reprehensible offence. Sir, moreover, instead of announcing the
new administered prices on February 15, 2008, the Govt could well have waited for 10 days more and could have a full
debate in the Parliament.

Secondly, Sir, Standing Committee on Petroleum and Natural Gas has also deliberated at length on this issue, but
the Govt has not considered its recommendations given in its Sixth report which was submitted to the House on April 4,
2005. Instead of accepting the recommendations of Standing Committee, Govt had constituted a Committee under
Chairmanship of Dr C Rangarajan, to examine different aspects relating to the pricing and taxation of petroleum products,
and that Committee would suggest a comprehensive mechanism for the pricing and taxation of sensitive petroleum
products and other allied issues.

But, Sir, again in Tenth Report of the Standing Committee on Petroleum and Natural Gas of June 2006, (Page 10,
Point 7), Committee has stated that Dr Rangarajan Committee has not made any specific recommendation on the issue of
indigenous crude pricing. It has been further observed by the Committee in its report to the effect that "taking note of the
fact that components like ocean freight, Insurance, Port ¢ are in no way connected to domestic crude production.
The Committee therefore, reiterated their earlier recommendation and emphasised that Govt should peg the price of
domestic crude to the FOB price of the respective marker crude in the International Market.

Sir, it is apparent that the Govt had given incorrect and misleading information to the Standing Committee, and as
Standing Committee is a miniature Parliament and therefore, giving misleading or incorrect information amounts to
breach of privilege of parliament.

Thirdly, Sir, the fixing of the prices of Petroleum products is in mess. The main components for fixing the prices of
oil i.e petrol, diesel, etc, are -

1 Price without Taxes
2 Customs and Excise duties of the Centre plus 2% Education Cess; and
3 Sales Tax (including irrevocable Taxes) in the State, which varies from State to State.

Sir, in Table 1, the Standing Committee has pointed out exorbitant share of taxes in the retail selling prices of
petroleum products.



Share of duties and Taxes on petrol
Particulars Mumbai Chennai Kolkata Delhi

1 Price 17.54 17.28 17.60 17.87
Without
taxes

2 Customs & 13.97 13.82 13.85 13.78
excise duties

3 Sales taxes 11.72 10.15 9.44 6.19
in States*

4 Total taxes 25.69 23.97 23.29 19.97
(2+3)

5 Retail seling 43.23 41.25 40.89 37.84
price (1+4)

Includes irrecoverable taxes of the State
Source: Sixth Report of the Standing Committee on Petroleum & Natural Gas, Aug 2005

Sir, this table reveals that the total tax collected by the Union and State Governments exceed the price of petrol
before tax.

Sir, the Standing Committee recommended that the Govt should scrap the import parity pricing method for
Petroleum products and instead go in for a more realistic method. Sir, the Committee in its sixth report recommended
and also observed that "the various taxes and duties levied on petroleum products are responsible for their
high selling prices"

As of now, taxes which comprise Customs, Excise and State level duties are about 132% of the basic price of the
products in the country. The Committee had also observed that among developing countries, India has a higher share of
taxes in the retail selling prices of products in comparison to most other countries.

Financial Mismanagement
Further, as per the fourteenth Report in April 2007 of Standing Committee has pointed out the expenditure
wrongly incurred,out of the cess collected, which was levied by the Govt under the Oil Industry (Development) Act 1974.

Sir, upto 30t September 2006, the Central Govt has collected more than Rs.64,000 Crores as cess on crude oil
out of which paltry amount of Rs.902 Crore (1.41%) has been made available to Qil Industry Development Board
(OIDB). Even though Committee expressed its concern over the non-availability of adequate amounts to OIDB from the
proceeds of cess and desired to know the various activities on which the cess amount was utilized.

The Committee was not satisfied with the explanations submitted by Govt on this issue ultimately it observed that
the Ministry of Petroleum and Natural Gas committed grave error of financial mismanagement by spending only 1.41% of
the cess, and the rest was wrongly adjusted to expenditures unconnected with development of oil industry.

The ministry is responsible for the misuse of 98.59% of the cess fund to the tune of Rs.63,098 Crores, in
expenditures of extraneous to the purpose of the cess collected. The Committee also reiterated its earlier recommendation
and observed that a Price Stabilization Fund should be created by using the money collected from cess on indigenous
crude to bring instability in the prices of Petroleum products and insulate the consumers from volatility in the International
market.

Sir, common man is concerned only with his requirement of all his essential items which he may get at reasonable
price, but today the question is that whether common man feels happy in getting his essential requirements at a
reasonable prices or not? Answer is certainly not. If common man does not feel happy in meeting two ends of his
essential requirements, it has no use of any louder proclamations in the Budget. This Govt has totally failed in controlling
the prices of essential commodities required by common man, I, therefore, oppose this Budget.

Further, I would like to request Hon'ble FM through you that he should consider the genuine demand of "Indian



Council of Ceramic Tiles and Sanitary Ware" which was submitted to you on issues of

(1) Rationalisation of Excise Duty on Ceramic Tiles to reduce Excise Duty applicable to this Industry from
16% to 8% for the reasons submitted by them.

(2) This organization has requested for providing exemption from Basic Custom Duty on Import of clay,
required by Ceramic Industry.

(3) This organization has also requested for deterring of Export of Feldspar (HS Code 2529010, Feldspar
Lumps and HS Code 25291020 (feldspar powder), which is an important natural resource of our
country. If open export of this important natural resource is continued without control or check, our
country will one day face an acute shortage of this very critical natural resource, which will ultimately
slow down our industrial growth in Ceramic Industries.

4) It is the demand of this organization to consider their case, with a proposal that the rate of abatement on
MRP be increased to 55% from very low abatement on MRP at present. This increase in abatement on
MRP will help this ceramic industry in making their products more affordable to the masses and the huge
rural population can improve their quality of life by using hygienic product.

I, therefore, request Hon'ble FM to consider the genuine demand of Ceramic Industry, which gives employment to
lakhs of rural people.

Sir, I am sorry to say that UPA Govt has made up its mind to negate the genuine demands of Gujarat State. The
Hon'ble FM has not considered the demand of people of my Constituency i.e Kutch District (Gujarat) of their long standing
demand for "Extension of Time Limit for setting up Industries in Kutch District of Gujarat which was virtually ruined due to
devastative earthquake of 2001 in which Kutch has lost more than 18000 precious human lives and total destruction of
more than 145 villages and cities.

So, I again request Hon Finance Minister to consider this genuine demands of people of Kutch.

I am sorry to say that UPA Govt is not considering the genuine demand of releasing an outstanding amount of
Rs.644 Crores under Accelerated Irrigation Benefit Programme (AIBP) for Sardar Sarovar Project, which is a project of
National importance, due to Govt of Gujarat. I request Hon'ble Finance Minister to please see that this amount is released
as early as possible and be paid to Govt of Gujarat.

I request Hon'ble Finance Minister to increase the limit of ceiling of land from two hectares to ceiling limits for un-
irrigated lands fixed by different states in their respective states for getting benefit of debt waiver relief by marginal
farmers, because otherwise, the poor farmers, who are having un-irrigated land and are under heavy debt will not get any
relief,

Sir, as you know that our tribal people are deprived of basic amenities viz drinking water, sanitation, roads,
electricity, medical facilities, for want of required fund for such facilities. I, therefore, request Hon'ble Finance Minister to
declare special package for these basic infrastructural facilities in tribal areas, particularly, in the districts of tribal areas, viz
Surat, Bharuch, Narmada in Gujarat.

I once again thank you Sir, for giving me this opportunity to express my views on General Budget of 2008-2009.



(Shri Varkala Radhakrishnan in the Chair)

*SHRI M.SHIVANNA (CHAMRAJANAGARA) : Sir, I rise to support the General Budget presented my the Hon'ble Finance Minister
for the year 2008-2009. It is his seventh Budget.

A estimated 6.6 lakh small and marginal farmers in Karnataka stand to benefit from Union Finance Minister P.Chidambaram's
loan write off announcement in his Budget speech on 29.2.2008(Friday).

The sum required for this waiver for the eligible 6.6 lakh farmers could be approximately Rs. 4,800 crore. Shri P.Chidambaram
has announced in the Budget speech that the total waiver and one time settlement throughout the country would involve a much
higher sum of Rs.60000 crore.

Karnataka, one of the four states to witness high incidence of suicides by distressed farmers, will not get the benefit from this
offer because a debt waiver scheme is already in existence in the State which was initiated by the previous State Government
headed by Shri H.D.Kumara Swamy and Shri B.S.Yeddyurappa.

This loan waiver scheme will benefit only the farmers, having upto 2 acres of land. I would like to suggest that it should be made
upto 10 acres. According to preliminary data compiled by the State Bankers' Associations, as many as 23 lakh small and marginal
farmers in the state maintain accounts with Nationalized Banks, Rural Regional Banks and Co-operative Banks.

In all, these farmers have availed aggregate agricultural loan that stood at Rs.10,500 crore as on December 31, 2007 and out of
these around 6.6 lakh farmers will come under Chidambaram's loan waiver scheme and their borrowings approximately Rs.4800
crore.

*English translation of the Speech originally delivered in Kannada.

The data indicates 16 lakh farmers of small and marginal farmers, have taken loan from Regional Rural Banks and Naionalised
Bank (Rs.8,500 crore) and

the rest from Co-operative Banks (Rs.2000 crore).

Though the Finance Minister has also announced the one-time settlement scheme for rest of the farmers by giving 25%
rebate on the repayment of 75% of balance owed by them to the financial institutions, Senior NABARD officials remarked that
not many farmers in the state would be eligible to benefit from it.

H.D.Kumara swamy's Government have waived short term crop loans availed by farmers in the state upto Rs.25000 from Co-
operative Banks in the year 2006-07. The centre is all set to release a minimum of Rs.769 crore as additional central assistance
for long term reconstruction of infrastructure affected by natural calamities during 2005. Announcing this scheme Hon'ble Finance
Minister P.Chidambaram has proceeded forward magnanimously to help the hapless farmers of this country.

Sir, the Government employees will get the benefits of Pay Commission without any discrimination. But when it comes to the
loan waiver scheme for the benefit of farmers you have divided them into small, marginal and big farmers. Why such
discrimination should be there? While providing Government facilities to the IAS officers you are not putting any condition. But
why you are putting conditions for farmers.

Sugarcane growers all over the country are pleading the centre for the last 5 years to give support price for sugarcane. The
centre recently increased the (MSP) Minimum Support Price by Rs.125/- only. The Minimum Support Price is Rs. 965/- per tonne.
It should be at least Rs. 1400/- per tonne. The prices of input have risen and I am mentioning this as a farmer. Similarly farmers
particularly small farmers producing tomato, potato, silk, cardamom, clover, pepper are in doldrums. Now, it is for the Hon'ble
Finance Minister to come to the rescue of these farmers by way of generous allocations to rural areas of Karnataka, so to check
farmers suicide.



Marketing facility is another important area where the farmers are facing severe problems. Cold storages, go-downs, must be set
up in backward areas like Chamarajanagara, Biolar, Gullarga districts in Karnataka.

MR. CHAIRMAN : Please conclude.
SHRI M. SHIVANNA : Sir, kindly allow me to speak me for five more minutes.

MR. CHAIRMAN: Please conclude. You will get further time when the Appropriate Bill is introduced for Karnataka. I do not know
why there is delay.

Vote on Account is passed for Karnataka but the Appropriation Bill is not passed. If it is not passed, no payments can be made
with effect from 1st of April. It ought to have been passed along with the Vote on Account: I do not know why it has not been
passed.

*SHRI M.SHIVANNA : A legislation should be brought to control the harassment of the farmers by private money lenders.
Bicycles should be provided free of cost to all the school children. Women should be encouraged through Self Help Groups
(S.H.G.)

Mr. CHAIRMAN: Now, Shri Suresh Waghmare.

SHRI M. SHIVANNA : What is this, Sir?

MR. CHAIRMAN: You can lay it on the Table. Hon. Members who have written speeches can lay them on the Table.
...(Interruptions)

SHRI M. SHIVANNA : Let me speak, Sir; I am concluding....(Interruptions)

MR. CHAIRMAN: Shri Shivanna, your speech will not be recorded. Nothing will go on record except Shri Waghmare's speech.

(Interruptions) **a€/

* English translation of the Speech originally delivered in Kannada.

** Not recorded.

SHRI M. SHIVANNA : Okay, Sir, I am laying the rest of my speech on the Table.

*I am the son of a farmer sir. Inflation is rising steadily. Of course centre gives some relief to its employees in the
form of D.A. and implementation of Pay Commission reports etc. But what type of relief is being given to the poorest of the
poor. Where will he go? What special programmes the centre contemplate to rescue the downtrodden from the onslaught
of price rise.

I am happy that at last the centre has come out with "URBAN HEALTH MISSION IN CITY". In fact, the centre has made an
exception for Bangalore to include the city among the first five metros when the National Urban Health Mission (NUHM) will be
launched in 2008-09. This programme initially will focus on providing healthcare facilities in slums in the five metros. But I also
want to know from the Hon'ble Minister of Health about the style of functioning of Government hospitals in my constituency there
is shortage of doctors, medicines etc. At least this year the Centre must provide sufficient infrastructural facilities including an
increase of staff in Government hospitals. The services at Jayanagar Hospital, Victoria Hospital, Sanjay Gandhi Accident Hospital,
Bangalore, are not at all satisfactory.

Finally, law and order situation in the country is in jeopardy. SIMI activities are the wrong signals of the security of the country.
About half a dozen students have been taken to custody by police in and around Hubli. It is alleged that they have links with Al
Quida. Big buildings like Parliament in Delhi, Vidhan Soudha in Bangalore, software company buildings in the Silicon city of India
are all under the threat of the anti-social elements. In addition there is threat to the lives of women. Rape and molestation
incidents are increasing day by day. Acid is thrown on the face of women. Dowry deaths are taking place quietly. The




* English translation of this part of the speech originally laid on the Table in Kannada.

police are reluctant to register FIR cases in such instances. Like this, the law and order situation is deteriorating steadily. The
centre has to take some steps immediately. All the above cases regarding law and order situation must be dealt with a severe
hand. No mercy should be shown to the people who are indulging in such anti-social activities in the country. Naxal activities
were confined to some states like West Bengal, Andhra Pradesh in the past. Now, it is spreading to every states like wild fire.

Couple of days ago, in Karnataka the State Government has asked the mills to increase the sugarcane price by Rs.125/-. This is in
addition to the minimum statutory price (MSP) fixed by Centre for the cane crushed during 2007-08. This has come about after
dilly-dallying for several months. Now, the price for a tonne of sugarcane gets Rs.965/-. Production cost has increased and the
farmers all over India are demanding that the support price for sugarcane should be at least Rs.1,500/- per tonne. I want to
know the response of the Hon'ble Government of India in this regard. Agitations and demonstrations are taking place all over
Karnataka demanding proper support price for sugarcane.

Mulberry cultivators are also in trouble. Recently, a peculiar disease was spreading and the silk worms were coming out of the
cocoons before their proper development. The worms inside the cocoon could not complete the process of metamorphosis; they
came out of the cocoon and died. This disease occurred in Kolar and some parts of Bangalore district in Karnataka. Now the
Central Silk Board and the Government of India should come to the rescue of Silk Wormgrowers. Whether the centre has any
proposal to introduce any Special Insurance Scheme for them? The import of silk yarn and silk garments has to be curtailed. On
the other hand, the centre has to take measures to boost export of our silk.

The farmers misery has not been mitigated fully by the centre even after 60 years of independence. Every thirty minutes a
farmer is committing suicide. It is going on unabated for the last one decade. The centre should come out with an explanation
about the tragedy. This august House also owes an answer in this regard. His skeleton is in such a way that we can even count
his ribs.

Government of India has failed to contain the price rise of essential commodities miserably. It is true that jobs have been created
and there is very good flow of money. But the people belonging to lower middle class and the poorest of the poor are still crisis.
They can not buy essential commodities. Price of kerosence has increased. The prices of dals, vegetable, fruits, edible oils and
other essential commodities have also increased.

I would like to suggest few things to the Government. They are :-
i) Farmers should be provided easy loans from time to time.
i) Quality seeds should be made easily available to farmers.
iii) Appropriate information should be provided to farmers about alternative crops.
iv) Remunerative price should be given to all agricultural products.
v) Electricity should be provided to small and marginal farmers free of cost.

If the Government take up these steps it would be of great help to the farmers, who are feeding the whole nation. Farmers can
be rescued from committing suicide.

oft o1 araany (aer) : mmufd sElcw, s aal 3 91 A gu d e disal g (b 26 woic J9r 3 AEONE aenl arcl, Rt ARk stz srdlal uz A
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P o= A dar g &) Rt Reifd salk arel a=if 87 fagel it ar gferera & Riar e &) as @R DI sertg, 3 IRDR & asts 3 &) U AeREe 9 [l
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MR. CHAIRMAN: Hon. Members, it is 7.30 now. If the House agrees, we may extend the time of the House by another half-an-
hour, that is, up to 8 o' clock so that we are able to cover three or four more speakers.

SOME HON. MEMBERS: Yes, Sir. We agree.

MR. CHAIRMAN: All right, The time of the House is extended up to 8 o'clock.
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During their visit, they had promised to the people of Assam that flood and erosion is the most vital issue and most serious issue
of the people of Assam and that is why, it would be considered as an important issue and as a national problem and that the
special packages would also be announced for the people of Assam and the North-East. But this aspect has been totally ignored
in this particular Budget. That is why, a separate budgetary provision should be made in this particular Budget during this Session
itself so that those affected people, the people of Assam and the North-East can get a little bit of relief.

In this particular Budget, the hon. Finance Minister has declared three important institutions as institutions of excellence and given
Rs. 100 crore each. Let me draw your attention to the Assam Medical College which was established long time back before
Independence at Dibrugarh. That is the oldest medical college in the country. On what ground, on the basis of what criteria these
three particular institutions are declared as institutions of excellence? Why can the Assam Medical College not be taken in that
category? This particular college has been for the last so many decades performing well and is producing quality human
resource. The people who studied in this college are working at different important places in the globe.

Sir, for your information, I may tell that there is no special policy on the part of the Government with respect to tea sector,
rubber sector, coffee sector and cardamom sector. In this particular Budget, only Rs. 40 crore have been allocated for
replantation. This sum is not enough to meet the demands of the growers and growth of the industry. That is why, a separate
Ministry should be created for tea, rubber, coffee, spices and cardamom industries, which will take care of the health of those
sectors.



About two years back, the hon. Union Minister for Fertilizers and Chemicals visited Namrup and promised to set up the fourth
plant at Namrup. That was a categorical promise to the people of Assam. But till now, no progress has been made so far in this
regard and no initiative has been taken. That is why, I want to make a special appeal to hon. Finance Minister, through you, that
this particular commitment should be placed in this particular Budget.

As you know, Sir, the petroleum history started from Dibrugarh and in the year 1889, the first refinery was set up. Now at
Raebareli, you have set up Rajiv Gandhi Institute of Petroleum Technology. Our demand to the hon. Finance Minister is that a
branch of the Institute should be set up at Dibrugarh to develop petroleum technology.

MR. CHAIRMAN : Please conclude. Now I will call Dr. Vallabhbhai Kathiria.
...(Interruptions)

SHRI SARBANANDA SONOWAL : Sir, I want to say something about road communication. The East West Corridor project is not
expedited and still there are many things to be done. It is going on at a very slow pace. ...(Interruptions)

MR. CHAIRMAN: Please conclude. Many things can be said in Assam Assembly. The elections are over and the new Government
is formed.

...(Interruptions)

*SHRI SARBANANDA SONOWAL : Sir, FLOOD and EROSION. PRIME MINISTER and WATER RESOURCES MINISTER'S VISIT
TO ROHMORIA, MAZULI.

m BVFCL (BRAHMAPUTRA VELLEY FERTILIZERS CORPN. LTD. IV PLANT IS YET TO BE STARTED EVEN AFTER FERTILISER
MINISTER COMMITMENT TWO YEARS BACK AT NAMRUP.

m NO BUDGETORY PROVISION OF THE ON GOING NATIONAL PROJECT OF INDIAN RAILWAY (BOGIBEEL RAIL-CUM-ROAD
BRIDGE AND LUMDING-SILCHAR-JIRIBAM RANGIA-MURKONGSELEK GAUGE CONVERSION.

m NO PACKAGE FOR TEA LABOURERS, HEALTH CARE AND PROVIDENT FUND.

*3E|3€|.* This part of the Speech was laid on the Table.

m DEMAND TO SET UP A BRANCH OF RAJIV GANDHI NATIONAL INSTITUTE OF PETROLEUM AT DIBRUGARH
m CREATION OF SEPARATE MINISTRY FOR TEA, RUBBER, COFFEE, CARDAMOM & SPICES.

m BUDGETARY SUPPORT FOR SETTING UP OF MAHAPURUS SRIMANTA SANKRADEV VISWAVIDALAYA & PRESERVATION
AND PROMOTION OF BRIDAVAN BASTRA OF ASSAM.

m SPECIAL COMPENSATION PACKAGE FOR THE FARMERS WHO HAVE LOST THEIR LIFE, PROPERTY, CROPS IN THE LAST
DEVASTATING FLOOD. AND ALSO ADEQUATE COMPENSATION TO BE GIVEN TO THE MAN ELEPHANT CONFLICT.

m SPECIAL ECONOMIC PACKAGE FOR SMALL TEA GROWERS OF INDIA

m DIGBOI SHOULD BE DECLARED & PRESERVED AS A WORLD HERITAGE PETROLEUM CENTRE.

UPGRADATION OF NORTH EASTERN COAL FIELDS OF MARGERITA, LEDQ, JOIPUR AND BY CONTROLLING THE POLLUTION
IN AND AROUND THE AREA.

m UPGRADATION OF LEDO AIRSTRIP FOR COMMERCIAL VIABILITY.

= IMMEDIATE CONSTRUCTION OF EAST WEST CORRIDOR FROM
DIBRUGARH, TINSUKIA TO JOIAPUR CONNECTION STILWELL
ROAD.

m DECLARATION OF ASSAM MEDICAL COLLEGE AS CENTRE OF
EXCELLENCE WITH ADEQUATE BUDGETARY PROVISION.

m SETTING UP OF TEA AUCTION CENTRE WITH FULL FLEDGED TEA BOARD OFFICE AT DIBRUGARH.

m GIVE ADEQUATE BUDGETARY SUPPORT FOR IMPLEMENTATION OF ASSAM ACCORD WITHIN A TIME FRAME.



m PRESERVATION OF HISTORICAL MONUMENTS (ROADS, BUILDINGS & GRAVEYARD) OF ASSAM.

*SHRI NAVEEN JINDAL (KURUKSHETRA): I rise to support the Union Budget for the year 2008-09. Sir, I add my voice to the
millions across the length and breadth of the country in complimenting the Hon'ble Finance Minister for presenting this BOLD and
BENEVOLENT Budget. This Budget has been acclaimed and described as, "Unorthodox" and "Unparalleled". It is an excellent
exercise in fiscal management in more than one way. Based on continued economic buoyancy with an annual GDP growth around
8.8% on an average in the last 3 years, rising resources and expecting a good prospective harvest of wheat and rice, Hon'ble
Finance Minister has been able to give something to every section and sector in the country. A newspaper report aptly described
this Budget as, "Deftly packaged Politics and Economics". Be it the farmers and agriculture as a whole, health, education, power,
roads, oil and gas, infrastructure, defence, foreign trade, dalits, minorities, women, senior citizens, Govt, employees, employees

in the unorganized sector, sports, etc. every sector has got an enhanced allocation for the year 2008-09.

* Speech was laid on the Table.

Sir, this Budget is the net outcome of cumulative sincere efforts of the UPA Government in the last 4 years under the
shrewd stewardship of Dr. Manmohan Singh Ji, our respected Prime Minister coupled with the inspiring leadership of the UPA
Chairperson, Smt. Sonia Gandhi ji. It aims at maximizing production and inclusive equitable distribution to all with a special
helping hand to the disadvantaged sections of the society. Sir, I shall now come to some of the pronouncements in the Budget

and offer my comments thereto.

With the announcement of debt relief amounting to Rs. 60,000 crores to the farmers the Finance Minister has re-
established Government's commitment to the cause of the farmers. Guided by the recommendations of the Committee under Dr.
R. Radhakrishna to examine all aspects of agricultural indebtedness, a scheme of debt waiver and debt relief for farmers has been
announced. This scheme would be applicable to all agricultural loans disbursed by the scheduled commercial banks, regional and
rural banks and cooperative credit institutions upto March 31, 2007 and overdue as on December 31, 2007. There will be a
complete waiver of all loans that were overdue on December 31, 2007 and which remained unpaid until February 29, 2008 for all
the marginal farmers holding upto 1 hectare and small farmers holding upto 1 to 2 hectares. In respect of other farmers there

will be a one time settlement scheme for similar loans.

Under the OTS a rebate of 25% will be given against payment of the balance of 75%. Loans scheduled in earlier schemes

in 2004 & 2006 shall also be eligible for the benefits. The schemes are required to be implemented by 30th June, 2008 and after
that the same farmers shall be eligible for new loans. It is estimated that about 3 crore small and marginal farmers and about 1

crore other farmers will benefit from this scheme. The total value of overdue loans thus proposed to be waived is estimated at



Rs. 50,000 crores and the OTS relief is estimated at Rs, 10,000 crores.

Sir, it is for the first time that a relief measure of this magnitude has been conceived and is proposed to be implemented.
Taking into consideration the miserable condition of a large number of the farmers across the country as also considerable

suicides by them, this measure contemplated by the Govt, is a welcome step and shows the commitment of the Govt, and the

Congress Party to the cause of the farmers. Sir, India is a land of villages and nearly 2/3 of its population lives in the villages.
Even today basically ours is an agrarian economy. If the farmer is happy the country will be happier. The proposed relief to the
farmers is a welcome step and would provide them a much needed relief. I simply wish and pray that this is a one time measure
and we shall be able to devise and implement policies and programmes in such a way that the need for such a situation will never

arise again and the farmers will be able to lead a life of self sufficiency and respect.

The Finance Minister has already assured that the interests of the institutions from where the above loans have been
secured shall also be safeguarded. Similarly, a large number of farmers have secured loans from private money lenders at a high

rate of interest. Urgent measures are required to be taken to provide relief to the small and marginal farmers from this problem.

I would like to give another suggestion here that there may be farmers whose land holdings may be more than 2
hectares, but the land may be barren and un-irrigated. They may also have taken loans for agricultural purposes. To ensure that
they are also able to derive benefits of this scheme, some mechanism has to be devised other than the criteria of the size of the

land holding.

Another aspect is regarding the implementation of this scheme. Effective measures should be taken to implement the
scheme with a sense of urgency and certainly within the stipulated period of time. There should be no compromise with those
who are not implementing the scheme. Secondly the benefits must reach those for whom these are meant after proper

identification and thirdly corrupt practices need not be allowed to creep in.

Sir, it is @ matter of great satisfaction that the estimated total output of food grains in the year 2007-08 at 219.32 million
tonnes is an all time record. Simultaneously, this is also a fact that due to changes in the eating pattern of the people in the

country, the demand for foodgrains, edible oils, pulses, etc. has also tremendously increased.

According to a recent ICAR study reported in the press, India has 50 million hectares of unused land that can be treated
and used to grow more food. Since 1980 land used for agriculture has been constant at around 140 million hectares. This unused
waste land can either be used for agriculture or it can be used for industry and infrastructure development, which have been
increasing pressure on the agricultural land. For example, construction of a new road cuts through a field. Treating India's waste
land can tackle this problem. Sir, in this context launching of the Rashtriya Krishi Vikas Yojana, with an outlay of Rs.

25,000/- crores and the National Food Security Mission with an outlay of Rs. 4,882 crores are welcome steps. These schemes will

be implemented during the course of the 11% plan period. It may however be mentioned that the National Food Security Mission

is already in operation w.e.f. Rabi 2007-08.

Sir, @ sum of Rs. 32,667 cores has been allocated next year for food subsidy and other welfare programmes. This would
ensure adequate supplies and efficient delivery of the subsidized food to the target group. It is being envisaged that these
subsidized food supplies should be delivered through the Smart Cards. Sir, I am happy to mention about the efforts of my State

Haryana to introduce on pilot basis a Smart Card Delivery System. This has been appreciated by Hon'ble Finance Minister in his



Budget Speech also. I am sure that other States will follow suit and any alleged malpractices in the implementation of the scheme

are totally eradicated. Those for whom the subsidies have been introduced must get proper food and at subsidized rates.

The targetted agricultural credit for 2008-09 is Rs. 2,80,000 crores. Sir, it goes without saying that enhanced investment

in the agriculture sector is bound to yield positive results.

Sir, this is also a recognized fact that without augmenting the availability of irrigation facilities, it is just not possible to
increase food production to meet our increasing demand. The Hon'ble Finance Minister has raised the allocation for the various
programmes in the management and augmentation of water resources from Rs.11,000 crores to Rs. 20,000 crores. I hope
everybody in the House will welcome it. This is expected to provide additional irrigation potential to 500,000 hectares. Similarly

another Rs. 500 crores have been allocated to be spent on Micro irrigation covering additional 400,000 hectares.

Additional provision of Rs. 1100 crores to the National Horticulture Mission covering 340 districts in 18 States and 2 Union
Territories, Plantation crops - Tea- 40 crores; Cardamom - 10.58 crores; Rubber - 19.41 cores and Coffee - 18 crores, 640 crores
for continuation of National Agricultural Insurance Scheme are all steps which go to prove that our Party and the Government are
thoroughly conscious of the problems being faced by the agriculturists and we want to pursue a farmer friendly policy. I

congratulate the Hon'ble Finance Minister for these concrete steps in the right direction.

Budgetary allocation for the Ministry of Youth Affairs and Sports for the year 2008-09 is Rs. 1111.81 crores. Out of this
Rs. 781.83 crores have been earmarked for Sports and Games. The allocation for the year 2007-08 was Rs. 780 crores and the
share of Sports and Games was Rs. 494.56 crores. This was subsequently revised to Rs. 603.58 crores. This was necessitated for
additional funds to be provided to the overlays (SAI, AITA & Indian Olympic Association) Organizing Committee to the tune of
Rs. 70.21 crores. Thus we find the allocation in the proposed year is Rs. 178.25 crores more than the last year. Sir, as a
sportsman, in the past also, I have been advocating for release of additional funds for sports activities and I plead for the same
again. In order to make a mark at the International level we must have access to latest equipments, technique, training and other
facilities. This certainly needs more money.

I welcome the launching of the new scheme named Panchayat Yuva Krida Aur Khel Abhiyan tdarrr gar ajist siiz et arfirrrer
with the objective of providing assistance to the State Governments and UTs for the creation of basic sports facilities at the village
and block panchayat levels. This would also assist financially holding of competitions at the District, State and National Level and
for acquisition of sports equipments. An amount of Rs. 110.50 crores is proposed to be spent on this scheme out of the plan
allocation of 605 crores for the year 2008-09. Considering the magnitude of the intended field of activities of the Abhiyan, I
request that much more funds should be provided for this scheme exclusively without affecting the allocations for Sports and

Games.
Sir, immediately after the presentation of the Budget I offered my comments to the press and I quote :

"I would like to thank the Finance Minister for taking note of the Indian Shooters' need and exempting air weapons from
customs duty. I am confident that this decision is going to go a long way in promoting shooting and encouraging budding

and present shooters of the country”

Similar other concessions are required to be given in the interest of promoting various sports disciplines in the country.



Sir, recently we have seen affluence being showered on one particular sport and the players of that game. This is a healthy
sign and certainly those who bring respect and laurels to the country must be properly encouraged and honoured. I wish the
players of other sports and games are also encouraged in the same way either by the Government or by Federations and

Associations controlling those games.

I wholeheartedly support the provision of Rs. 624 crores in 2008-09 for the Commonwealth Games. The holding of these
games is a matter of pride for the host country and should receive all attention for their proper organization. This would certainly

lead to an impetus to love for sports within the country as a whole.

Sir, I would like to congratulate the Hon'ble Finance Minister for focusing on various aspects of Education in terms of both
material and quality. The allocation for education has been increased by 20% from Rs. 28674 crores in 2007-08 to Rs. 34400
crores in 2008-09. Out of this Sarva Shiksha Abhiyan would get Rs. 13100 crores and Mid-day-Meal Scheme will be provided Rs.

8000 crores. Secondary Education gets Rs. 4554 crores. The Mid-Day-Meal Scheme launched as a Centrally sponsored scheme on

15™ August 1995 initially in 2408 blocks in the country has been expanded to cover children at primary level in all blocks in the
country. The scheme was revised to cover children in upper primary level (Classes VI to VIII) in 3479 educationally backward
blocks. The scheme is now being extended to all children up to upper primary level from class I to VIII in all blocks in the
country. The total number of children covered under this scheme would thus be 13.9 crores - making it the largest school lunch
progamme in the world. The introduction of the scheme has certainly encouraged the students for attending schools and

receiving education. This would help them in becoming strong, healthy and energetic.

I repeat my suggestions given on earlier occasions that the quality of food being given to the children should be
nutritional. Qualified dieticians may be asked to advise so that the meals being served are appealing and appetizing. It should be

cooked under hygienic conditions and punctually served to the students.

Sir, realizing the necessity of quality of education being imparted in educational institutions, equal emphasis has been laid
in the Budget on extending quality educational facilities. Subsequent to Hon'ble Prime Minister's announcement, one IIM at
Shilong, three IIERS at Mohali, Pune and Kolkata and one IIT at Kanchipuram have started functioning. Jawahar Navodya
Vidyalayas in 20 Districts having a large population of SC, STs, with an outlay of Rs. 120 crores are proposed to be opened. In
addition to existing 1754 Kasturba Gandhi Balika Vidyalayas an additional 410 such Vidyalayas as proposed to be opened in
educationally backward blocks. These Vidaylayas are to address the issue of equity in the education of girls belonging to SCs,
STs, OBC and Minorities. 16 Central Universities in uncovered areas so far, 3 IITs in Andhra Pradesh, Bihar and Rajasthan, Two
IIERS at Bhopal and Thiruvananthapurm and 2 schools of Planning and Architecture at Bhopal and Vijayawada are proposed to
be established. All these are welcome steps and concentrate on providing a better quality of education in various spheres in the
country with a particular emphasis on those belonging to SCs, STs, OBCs and Minorities. These would enable our students on

receive better technical education.

Sir, by raising the tax-slabs liberally for the Salaried and Middle Classes, Women and Sr. Citizens, the Budget proposals are
intended to increase growth. Every income tax assesee would be getting a tax benefit of Rs. 4000 at least. Those whose income

is Rs. 1,50,000 per annum will save Rs. 4,120 under the new tax rates.

In the case of those whose income is Rs. 5 lakhs P.A. the saving amount will be Rs. 45,320. In the case of women and



senior citizens the minimum of the assessable amount has been considerably increased providing them a much sought for relief.
All of them would be having extra money in their hands to spend which would definitely generate extra demand in the market for
goods and services, which, in turn, would help the economy as a whole. This entire exercise would improve the quality of life in

general for which the Hon'ble Finance Minister deserves to be profusely praised.

Sir, the Finance Minister deserves to be congratulated on increasing outlay on health by 15%, Women and Child
Development by 23% and on Defence by 10%. The NREGS has been extended to all 596 districts. A sum of Rs. 16000 crores
has been provided for this, which would certainly ensure that people in remote rural areas are either getting work or getting
monetary benefit through this scheme. Similarly, allocations have been increased for JNNURM (Jawaharlal Nehru National Urban
Renewal Mission) for improving urban infrastructure and the Rajiv Gandhi Drinking Water Mission. Equally, various Development
and Finance Corporations which were set up for disadvantaged groups belonging to SCs, STs, OBCs and Minorities have received

additional allocations.

Sir, it would thus be observed that the proposed Budget of the Hon'ble Finance Minister is an intelligent exercise in
balancing growth and expectations. It is full of hopes for everyone and touches nearly every spectrum of our economy. I would
like to conclude by making reference to another significant announcement by the Hon'ble Finance Minister. He has proposed to
establish a Central Plan Schemes Monitoring System to monitor Scheme-wise and State-wise releases for about 1000 Central
Plans and Centrally Sponsored Schemes. Evaluations and accounting system of the large amount of money disbursed by the
Central Government to State governments and other implementing agencies is a must. We hear unpalatable remarks regarding
implementation of various such schemes in the public and media, about ground realities being different from what these appear
to be on the paper. The need for such a mechanism has been long felt. By periodical assessment and evaluation of these

schemes, new strategies can be evolved for deriving better results.

Sir, in the end it is my firm belief that this Budget would provide relief and succour to every Indian across the length and
breadth of the country. This would certainly prove to be a significant mile-stone in the path of economic growth and development

and prosperity of the country.

Sir, this Budget aims at providing better education, better standard of life and all round development and progress of the
country. It is a Historical Budget which has provided happiness to all in the country without imposing any extra burden on
anyone. This is an ideal Budget and I support it wholeheartedly.
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*SHRIMATI JHANSI LAKSHMI BOTCHA (BOBBILI): I thank you for giving me an opportunity to speak on the historic,
revolutionary and path-breaking Union Budget, 2008-09, presented by the hon. Finance Minister, Shri P. Chidambaram on 29-
02-2008.

I have no hesitation in saying that the Budget is pro-poor, pro-farmer and satisfies all sections of the society. It has been
hailed by the industry also. In the first three years of the UPA Government, the Gross Domestic Product (GDP) increased by an
unprecedented average growth rate of 8.8 per cent. In the current year too the growth rate will be 8.7 per cent

Our UPA Government's emphasis on inclusive growth is beyond a political slogan; inclusiveness is a critical component of a
sustainable growth path. This needs to be tackled at several levels. Transfer payments to provide households a secure and
minimum level of subsistence need to be combined with longer-term programmes that build capabilities and earning capacity.
The Economic Survey has shown that, despite doubling social sector spending over the past four years, the country's position vis-
a-vis the Human Development Index does not show much change. The budget needs to reinforce successful programmes and
streamline the entire delivery system, including providing strong incentives to State Governments. I welcome the Finance
Minister's initiative to link the outlays with outcomes.

Loan Waiver

So far as loan waiver of Rs. 60,000 crores for poor farmers is concerned, it is the largest debt forgiveness programme
announced ever in India; and among the largest waivers in the world. It is testimony to India's fiscal strength that the
Government is able to give such a large handout. More than four crore farmers are
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going to be benefited from this unprecedented move. Some doubts were expressed by the opposition members and some people
in the media regarding the practicality of implementation of this loan waiver. I am very sure that the honorable Finance Minister
will give a satisfactory reply to put aside all doubts regarding its implementation

Here I want to stress that even though every year agriculture credit is increasing, ground realities reveal that majority of
these are book adjustments and the small and marginal framers do not get institutionalized loans. The over emphasis on targets
has been depriving these farmers from availing institutional loans. The RBI guidelines clearly emphasize that credit should be
extended to the farmers by hypothecating either his produce or farm implements like tractors. But yet Banks emphasize on the
farmers, producing either the land deed or the tenancy deed. 80% of the farmers in our country are tenant farmers and land
given on lease is on trust and not put on paper. Besides small and marginal farmers are required to produce a NOC from other
banks which he is unable to produce as he cannot leave his agricultural work and go around the banks.

Inter-banking network needs to be modernized to reduce procedural delays. Therefore, I would like to highlight the efforts
made by the Government of Andhra Pradesh in trying to ensure that farmers were formed into groups on the model of Self Help
Groups and credit was made available to them. Even as we accept that more needs to be done in strengthening this scheme, 1
would urge upon the Finance Minister to_ look into the nitty gritty's_ of this scheme, and if possible, institutionalize this



programme so that the tenant farmer can”also” avai] of himself institutionalized loans
NREGP.

As a member of NREGA Central Council, I thank the Finance Minister for allocating funds to extend the National Rural
Employment Guarantee program to all the 596 rural districts in the country from 1 st April 2008, with a provision of Rs. 16000
crores. This is also a unique program aimed at changing the rural face of India. As suggested by the Honorable Rural
Development Minister, Shri Raghuvansh Prasad Singh, we the parliamentarians, irrespective of party affiliations, should see that
the program is implemented with full vigor and drawbacks are capped.

Revised Income tax Slabs:

a€t Income tax payers are thankful to the Finance Minister for raising the ceiling limit of income in respect of individuals,
women and senior citizens. Because of rationalization of tax structure many people are coming voluntarily into the tax net.
The direct tax contribution to gross domestic product (GDP) has risen from 9.2% in 2003-04 to 12.5% in 2007-08. This
shows the economic growth achieved by the UPA Government.

Also, the much-awaited relief on banking transaction tax will now be removed from April, 2009.

These measures will put more money in the hands of the consumer, which would give them more spending power, as a
little more cash at hand would definitely help consumers. This would also help the consumer durable industry.

Education & Health

Education and health are the twin pillars on which rests the edifice of social sector reforms. The total allocation for the education
sector will be increased by 20 per cent from Rs.28,674 crore in 2007-08 to Rs.34,400 crore in 2008-09.The skill development
mission, 6000 high quality Model schools, upgrading the ITIs and Sainik Schools are all welcome steps. In this regard I want to
reiterate once again that exclusive sainik schools for girls should”~be. set up in~a][ States. On a pilot basis, I request the Finance
Minister to sanction the first girls' sainik school at Vizianagaram, in Andhra Pradesh.

&€¢ The move to provide scholarships to the tune of Rs. 85 crores to encourage our children to take to careers in science
and research and development, Sir, is a welcome step. This will encourage children to take up science subject with passion
and ultimately basic research.

a€¢ Rs. 164 crores scholarship for OBC students is welcome. However, I request the Finance Minister to increase this
amount to Rs.300 crores.

Sir, the excise duty on packaged software is increased from 8% to 12%. People are just getting used to original software. To
control piracy of packaged software, I request the Finance Minister to withdraw this proposed hike.

India's Soft Power

Rs.75 crore to the Indian Council of Cultural Relations to design and implement a programme to achieve the objective of
increasing the soft power of India is a welcome step. In this connection, I would like to bring to the notice of the hon. Finance
Minister that there is an ancient Maharaja Government Music and Dance College at Vizianagaram which has been imparting music
classes from time immemorial and produced famous singers like Ghantasala, P. Susheela, dancers and musicians. It had been set
up in 1919.1 would request the Finance Minister to allot some money to this institution from Rs.75 crore to upgrade it and
modernize the infrastructure.

Gender Budgeting:

I compliment the Finance Minister for pronouncing in the budget that the Gender Budgeting has gained wider
acceptance and credibility. According to the statement, Rs. 11,460 crore has been provided for 100 per cent women-specific
schemes and Rs. 16,202 crore for schemes where at least 30 per cent is for women-specific programmes. This shows the
favourable attitude of the UPA Chairperson, Shrimati Sonia Gandhi and Dr. Manmohan Singh's Government towards women.

HEALTH

Health sector has been allotted Rs. 16,534 crores which will take care of National Rural Health Mission, HIV/AIDS, Polio,
Rashtriya Swasthya Bima Yojana for Self Help Groups. This would definitely increase the health of the people in urban and rural
areas. I compliment the Finance Minister for this.



INDIRA AWAS YOJANA (L.A.Y)

I thank the Finance Minister for increasing the allocation for increasing the subsidy from Rs.25,000 to Rs.35,000 in plain areas
under the Indira Awas Yojana. The Government of Andhra Pradesh has taken up construction of houses for the people living
below the poverty line on a large scale. I would request the Finance Minister to sanction more subsidy for the SC and ST people
so that the Government can take up more constructions of houses for them.

Irrigation

I welcome the budget proposal to establish the Irrigation and Water Resources Finance Corporation (IWRFC) with an initial
capital of Rs.100 crore contributed by the Central Government.

Among the various infrastructure segments, irrigation tops the chart in terms of highest increase in allocation. The accelerated
irrigation benefits programme has received 82 percent increase in outlay to the extent of Rs. 20,000 crore. Here I would like to
highlight that irrigation is the subject which is close to the heart of our Chief Minister of Andhra Pradesh CM, Dr Y.S. Rajasekhara
Reddy and he is making no stone unturned to complete the irrigation projects on time. I sincerely believe that the budget
allocation for irrigation will give a boost to the irrigation projects in Andhra Pradesh.

SENIOR CITIZENS

I thank the Finance Minister for being considerate to the senior citizens of the country. An allocation of Rs.400 crore has been
made for their welfare and care. INLAND FISHERIES

So far as Inland Fisheries Research Centre is concerned, it should be set up in North Coastal Andhra Pradesh. At the same
time, the benefits enjoyed by the marine fishermen should be extended to the inland fishermen.

With these few words, once again I support the General Budget for 2008-09, presented by the hon. Finance Minister.
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DR. VALLABHBHAI KATHIRIA (RAJKOT): Mr Chairman, Sir, I rise to express my views on the General Budget 2008-09.
...(Interruptions) Though I congratulate the hon. Finance Minister for waiving loan of farmers, I must say that everything is not
fine and fair. ...( Interruptions) Even after waiving of loans of farmers worth Rs. 60,000 crore, I would like to submit that there
are so many reports — Swaminathan Report, Knowledge Commission Report of Sam Pitroda and NSSO Report and Arjun
Sengupta Report — which say that the conditions are not good in the country.

I would like to summarise my points in one or two minutes. Coming to the agriculture, it is good that the loan of Rs. 60,000
crore are waived, but we know that it is said that 'do not supply fish to a hungry man, but teach him how to fish.' It is our
imperative duty that such type of events like suicide and indebtedness do not happen off and on.[SS83]

That is why, the agricultural contribution to GDP which was 58.89 per cent in 1950s has come down to 16.7 per cent at
present because of lack of concentration on agriculture sector. I would like to say that we should have a separate Agriculture
Budget with a massive allocation, like Rs. 60,000 crore in one year, so that all the requirements such as water supply, bio-
fertilizers, electricity, etc., can be taken care of and the farmers can get remunerative prices. If this happens, within a few months,
our farmers will produce mountains of food grains and we no longer will have to import them.

Sir, with your permission, I would like to lay the rest of my speech on the Table of the House.

*Sir, as per my personal experience in farming, farmer requires enough water, quality seeds, proper fertilizers,
remunerative price of crops and value
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addition in the line of agro processing and comprehensive agricultural insurance, for all crops, all seasons, all types of calamities.

Enough water is there in our country but the problem is that of water management, meager amount of areas for water
conservation will not suffice, Sir, Location specific water management practice should be adopted. if we provide water for all the
12 months, farmer will take 3 crops at least. India's cultivable land is 104 million hectare. India's net sowing area is 96 million
hectare. India's net irrigated area is 30 million hectare. It means only 30% land is cultivable except monsoon, due to lack of
availability of water,

If we provide water, then during winter another 60% more land will have crops and consider only 50% of total land for 3 rd crop.
Even then the production of Agriculture produce will be double in one year. That too by water only!

If we provide good quality of Biotech seeds, then there will be increase in total quality per acre. If we provide good harvesting
technology, then 15%-20% crops is saved and it we go for value addition, then farmers will get remunerative price also
automatically. Loan to farmers should be given at 4% instead of 7%.

Sir It means you give more emphasis on water techniques (1) and B.T. Seeds (2) that our scientists can do as they did in 1965-



the green revolution on one call of hon. Lal Bahadur Shastri and schemes for biofertilizer (3) for more organic food and lastly
industries (4) for agro-processing and value addition units which is 2.1% at present.

Sir, if you infuse 60000 crores in above areas and see the result! our farmers will give you the grains. Your GDP will bounce like
any thing from just 2.6% at present. Please increase the allocation for agriculture by giving separate agriculture Budget for few
years and will have the fruits of development for the country very soon.

No scattered efforts in small areas , go for massive drive for execution as per reports of Swaminathan Committee and other too.

Sir, Tamil poet Thiruvakassur has said, " if the farmers had slcken, even the greatest kingdom will fall. it is now high time to rise
above the party to save the farmer, to save the economy and for prosperity of the country.

We have 28.6 crore cattle wealth in our country, which is not explored at all or taken care properly. But there is the
comprehensive planning. What is our priority, tiger protection only or overall development of cattle wealth?

India's Economic Situation has been worsening day by day in the midst of rapid growth rate.

Increasin ncentration of Incom Wealth :
During the 15 years of globolisation, no doubt India's GDP is rising at an increased rate. It is 9.4% during 2006.07.
However the common man has nothing to cheer about it. This is because of increasing concentration of wealth in fewer
a?dhfewer hands and widening deprivation of the masses. This tendency is very dangerous for the economic and social stability
of the country.

All round attack on Agriculture :

The farming sector's situation is becoming pathetic day by day. Farmers' suicides are continuing unabated. The M.S.
Swaminathan Commission (National Commission on Farmers) Report .ohas almost been thrown to dustbin. On the contrary the
Central Government is planning to launch an all round attack on Agriculture, with the purpose of driving away the farmers from
their lands and ultimately corporatising Indian Agriculture.

Attack - 1

Attack seed bill, 2004 has the purpose half taking away the
traditional seed right of the farmers and it over to multinational seed
companies.

Attact -2

SEZ policy of the Govt., aims at taking away_thousands of hectares of good farming lands by force and hand them-over to
SEZ land developers.

Attack-3

The model APMC act circulated by the Central Government is being adopted by more and more states. The amendments
are aimed at diluting the powers of the APMC's and establish privately owned markets. It also provides for contract farming by
multinational and domestic agri business companies.There is no level playing field between the corporates and the poor and
unorganized farmers.

Attack-4

Indo-U.S. knowledge initially in_Agricultural technologies. The Committee for the purpose from the American side includes
Monsanto, the world's largest Bio-Technology company and Wall Mart, the world's largest food retailer. The two U.S. companies
made it abundantly clear to India in the very first meeting, that they are only interested in providing India”JIM__seeds, Gm
fishes and GM animals. This means that the farmers have to lose all their traditional verities of seeds,

fishes and animal breeds. And pay hefty royalty to U.S., Companies.

Attack 5 : Wheat import : The Central Government imported last year (2005-2006 pest infected, sub-standard wheat from
Australia, duty free to the extent of 4 million tons, at 50% higher price over the MSP to Indian farmers. This year again it is
taking the same disastrous steps.

Rising Unemployment :Unemployment in the country has been loss rising continuously with no hopes of employment
generation. This is causing social tension and increase in crime rate.

Rising Inflation : The country is witnessing great rise in inflation especially in food articles. This is hurting the common man
very seriously.

External Side : On the external front the stalemate in W.T.O., continues and the Doha round is unlikely to conclude by the end
of U.S., presidential elections in Nov.,, 08. The U.S. and E.U. persist with the demand for reduction in Industrial Tariff (Non
Agricultural Market access) without commensurate offer for reduction Agricultural subsidies and export incentive. India should
make use of the interim period to correct the imbalances in international trade by making use of the restiveness shown by the
developing countries. India also should not fall a prey to the machination of the U.S. and reject the offer like extended
membership of G-8. The SIM cautions the Government regarding the growing Trade and current account deficits and urge for
immediate corrective steps. I feel the strong Rupees as a symbol of self respect and demands the Government not to middle with
market forces in currency Trade like sterilisation which increases inflation and burden the common man. I prefer fiscal measures



like increased duty draw backs and monetary measures like lower interest for exports.
Sir, steps to be taken to arrest the concentration of wealth and spread of deprivation.

The all round attacks on Agricultural sector should be stopped forthwith and positive measures be taken to improve the income
of the farmers.

Sir, steps should be taken to control inflation and reduce unemployment.
Sir, Now come to another important Sector i.e. Education.
Sir, I would like to tell you that what are doing is half heartedly and in piece-meal.

It is a bureaucratic tendency not to increase many fold but only upto 15-20% every year for allocation and similarly for new
initiative also. They go over safe guarded. Why I don't understand?

Say for example, for modern school = This year only 6000, out of 1,00,000 ! When will you reach the target at this speed?
Sir, amongst 8 millennium Development, Goal, we have to achieve the universalisation of "Education for all" by 2015.

Kothary Committee has recommended at least 6% of GDP in education. What prevents us from doing that? Let us decide our
priority.

Sir, it is disheartening to know that more than 9% of all total habitation in India do not have access to school. (CAG Report 15 of
2006) in west Bengal, it is as high as 43%.

As per 2001 around 46% of our children population 6-14 yrs of age is out of school actually i.e. 15 crores out of 29 crores of
total children around. 12% of children do not enroll at all and 24% do not attend the school who are enrolled as they do not like
the school environment.

What a scenario, even though we are running Serve Siksha Abhiyan?

By delay or slow pace of growth, we are only increasing the absolute no. if children who are out of school? We have to find out
the solution. if we want to be super power in 215t century.

Sir regarding, technical and vocational education, the NDA Govt. prepared a parallel scheme for Std IX onwards. But it is not
implemented at all. I would like to tell you that it is so flexible and acceptable scheme for entrepreneurs that everybody in next
generation will be skilled as per his/ her capacity and affordability and choice.

I earnestly request the Govt. to implement that scheme urgently which lying somewhere in Shastri Bhavan.

Sir I think, though we are celebrating Pravasi Bhartiya Diwas for last 6-7 years, but we have failed to attract our NRI in field of
education. In this era of libertization, they would have been inspired to invest in higher education but we have not! Because of
our clumsy policy and administrative hurdles, they are hesitant to invest here. No system is evolved to solve their problems, yet.

Sir, Gujarat is prospering, prospering because of its entrepreneurship, because of conducive environment and political will. It is
requested to start one IIT in Gujarat. As such IIT- Mumbai-Pavai has shown its willingness to start its campus in Gandhinagar
Govt. of Gujarat is ready to provide land free of cost. The matter is pending in central Govt. Please consider it positively.

Sir, similarly Govt of Gujarat has requested to start IISE and marytime institute as Gujarat has 1600 kms long coastal area.

Sir, Small, micro & medium industries are the backbone of the country. Due to globalization and attack of multinational and
agriculture industrial houses. These industries are in great panic. Still lot of requires to be done to save them as these industries
are the real industries giving employment.

Khadi and village industries are not looked after by you. Sir, please have some incentives to save KVI sector.

As I said previously, heavy inflow in agro industries is required to enhance the value addition of Agriculture produce.

Excise exemption was given to earthquake area of kutch, but many industries which are in pipeline and could not come to
production by 2007, December: they are waiting for tax exemption. Govt of Gujarat has off & on requested to consider. Please
rethink over it. my humblest appeal.

Similarly, surcharged was levied on income tax to generate income for kutch earthquake in 2001-02. 1500 crores rupess, yet are
to be disbursed from money collected out of above surcharge. Please release this amount so that rehabilitation work can be

completed.

sir, expert committee has identified Mundra & Pipavav ports for ship building industry on west cost. The demand is pending with
Govt of India. Please expedite the request and oblige.



Sir, surcharge on future commodity market is unwanted and untimely. Please withdraw it for growth of this market properly.

Sir, I have come to know that Govt. has stopped the 90:10, Swajaldhara Scheme providing clean drinking water to villages. is it
correct?

It is very good scheme, people have appreciated it with 10% contribution. So please do not stop it.
As far as health is concerned, all 354 essential drugs should be bought under price control.

Efforts towards traditional medical knowledge should be enhanced and this knowledge should not be allowed to be patented by
the MNCs.

Priority for universalization of Gender budgeting including gender audit and outcome assessment by all ministries at central and
state levels may be given.*

*DR. ARVIND SHARMA (KARNAL): Thank you, Hon'ble Speaker Sir; I stand here to support the General Budget-2008-09.

This is an extra-ordinary budget that is essentially pro-poor and prepared especially for our Aam-aadmi. I pay my
fulsome regards and heart-felt thanks to my great leader & UP A chairperson, Madam Sonia Gandhi; our Hon'ble Prime Minister
and our very able Finance Minister for this amazing Budget. Our UPA Govt, has been providing exemplary governance and rapid
inclusive growth for all people of our great country.

Sir, our Govt, has taken a historic step of providing a Debt Waiver and Debt Relief to small and marginal
formers. This initiative is expected to benefit about three crore small and marginal formers and one crore other farmers and
provide relief of about 60,000 crores to our farmers. I profusely thank our great leader and the Govwt, for this. I would however
like to also draw the attention of our dear Finance Minister to the plight of those hapless farmers who have
borrowed money from private moneylenders. Many of our poor farmers are forced to pledge their precious lands or other
items for taking loans. Moreover, farmers with bigger holdings have also been left out of this noble scheme.

Sir, all our farmers deserve the benefits of this momentous decision. I am sure, the Finance Minister will very
kindly extend the ambit of this great debt waiver and relief scheme and cover most our farmers. We definitely owe it to our
farmers!

Sir, in this context, I would also like to mention about the unending plight of landless workers/farmers, farm
laborers, daily wageworkers and the unemployed.

* Speech was laid on the Table.

Their plight is unimaginable and needs to be addressed in its entirety. I suggest that our UPA Govt, should bring a similar debt
waiver and relief package for these weaker and underprivileged sections of the society.

Similarly Sir, there are eight flagship programmes of the UPA Govt. The National Rural Employment Guarantee
Scheme NREGS) will cover all 596 districts in the country. A whopping 16,000 crore have been earmarked for
this initially. I am glad to note that the Finance Minister has promised to provide more money, if required.

Sir, we know that our great leader, Madam Gandhi and our Prime Minister are keeping a hawk's eye on the
prices of all essential commodities yet due to the market forces or other factors that are beyond our control; the prices of
many of these essential commodities have been increasing. We are aware that our Gowt, is taking all necessary steps to
bring back the prices. This is of paramount importance as it is badly affecting the Aam-aadmi. Sir, I would also like to
mention that LPG cylinders are being openly black-marketed at high prices in the rural as well as urban areas.
Immediate steps should be taken to ensure that the consumers are able to get regular supply of LPG cylinders easily.



Sir, our employees have been serving our country with sincerity and devotion. However, only a brief mention has
been made about the 6% Pay Commission in the Budget. No visible allocation of funds has been made in the Budget for
this important head. I am sure, our worthy Finance Minister will make appropriate allocations to fulfill the aspirations of our
employees.

Sir, it is heartening to note that Rs. 16,534 crore have been earmarked for the Health sector which is an
increase of 15% over the allocation in 2007-08.1 am sure; the Govt, would do everything necessary for the development
and construction of AIIMS type centers of excellence in other parts of the country. Sufficient budget should be allocated to those
hospitals also which will be established and upgraded in public interest by the Central Govt, parallel to AIIMS New Delhi. In this
budget, there is no budget provision about the establishment of Kalpna Chawla Medical College (a world
renowned Astronaut), Karnai, Haryana, which has already been announced by the Hon'ble Prime Minister in April 2006.1
request you to kindly take the necessary steps at the earliest.

Sir, in the end, I would only request our dear Finance Minister to further augment this excellent budget with my humble
suggestions made above.

I thank you sir, for giving me this opportunity to make my submissions here today.

MR. CHAIRMAN : Yes. The discussion will be continued tomorrow.



